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          29.03.22. 

Sir, 
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Encl: As above. 

Yours Sincerely, 

 
(Vinay Katta) 

Nodal Officer-case and  
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 Copy to followings for information: 
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2. P.A. to Member Secretary, RSPCB,Jaipur 

3. Sh. Sunil Meena, Scientist-D, Regional Directorate, CPCB,Bhopal (M.P.)     

4. ACEE & In charge Legal Cell , RSPCB, Jaipur. 

5. Sh. Rohit Sharma, Board Advocate ,Off - E-5/43, Arera Colony, Near 

Meenakshi Hospital, Bhopal (MP) 

 

Regional Officer 
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, 

 Principal Bench, New Delhi  

Action Taken Report (ATR) 

In Review Application no. RA-06/2022 & 

Original Application No. 226/2020  

{Earlier 0.A. 68/2020(CZ)} 

titled as “Om puri Vs Hindustan Zinc Limited & 

others.” 
 

Submitted by:-Joint Committee Constituted by 

Hon’ble NGT comprising:- 

1. Sh. Ashish Modi, District Collector, Bhilwara. 
 

2. Sh. Sunil Kumar Meena, Scientist-D, Regional 

Directorate, Central Pollution Control Board, 

Bhopal-Representative of CPCB. 
 

 

3. Sh. Vinay Katta, Regional officer, Regional 

Office, Rajasthan State Pollution Control 

Board, Bhilwara- Representative of RSPCB.  
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1. Background:-  

 Earlier original applications (01 no. & 14 nos. as connected 

matters)have been filed with a grievance of violation of 

environmental norms by Hindustan Zinc Ltd.,Rajasthan in 

executing mining lease of Lead, Zinc and associated 

minerals at villages Agucha, Rampura, etc., Tehsil Hurda, 

District Bhilwara, Rajasthan covering nearly an area about 

1200 hectares of mining land.  

 As per the contents of the applications filed by the 

applicants, due to the blasting and underground mining 

operations residents of the said villages /nearby villages are 

adversely affected on account of degradation of environment 

and ultimately resulting in contamination of source of 

drinking of water, resulting in various diseases like Asthma 

and skin borne diseases ,Live stocks health problems, 

accumulation of dust and stones close to the agricultural 

land and houses of the inhabitant ,Toxic and contaminated 

waste water discharge from the mines and mammoth holes 

at many places because of unplanned underground mining. 
 Thereafter a factual report in the matter about compliance 

of norms by Hindustan Zinc Ltd. was sought vide vide order 

dated 18.08.2020 followed by modification in constitution of 

the joint Committee members comprising seven members 

i.e. the Collector Bhilwara, Rajasthan State PCB, nominee of 

Indian Institute of Technology (Indian School of Mines), 

Dhanbad, CPCB, CSIR-CIMFR, Bilaspur-Chhattisgarh, 

CSIR-CBRI Roorkee and IIT Roorkee vide Hon’ble NGT vide 

order dated 05.02.2021. 

 In compliance of the Hon’ble NGT order, 07 member 

committee has been constituted through the nodal agency 

CPCB. The members of the committee constituted were                

Sh. Vikas Mohan Bhati, SDM, Gulabpura-Bhilwara;                    

Prof. Biswajit Paul, Professor, IIT(ISM), Dhanbad;                         

Dr. Shantanu Sarkar, Chief Scientist, CSIR-CBRI, Roorkee; 
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Prof. Brijesh K Yadav, Dept of Hydrology, IIT, Roorkee;                

Dr. Harsh Kumar Verma, Sr. Principal Scientist, CSIR-CIMFR, 

Bilaspur, Sh. Sunil Kumar Meena, Sc-D, CPCB, Regional 

Directorate, Bhopal  &  Sh. Mahaveer Mehta, Regional Officer, 

RSPCB,Bhilwara. 

 Accordingly, the Committee made its field visit during 12 th 

& 13 th July 2021 of the unit i.e. M/s Hindustan Zinc Ltd. and 

nearby villages specifically Kothiya, Araniya Chauhan and 

Agucha and filed its report on dated 07.09.2021. The 

Committee has made observations about the status of water 

quality, loss to the agriculture and livestock, status of ground 

water and health of the villagers and made certain 

recommendations. Details of committee recommendations are 

as follows :-  

1. A monetary value of Rs. 90,00,000/- (Ninety Lacs 

Rupees) against violating the Environmental Clearance, 

2009 specific condition no. xvi for plantation may be 

imposed on the unit.  

2. To increase the plantation as per the EC condition 

stipulated under condition no. xvi of EC, 2009. 

3. Unit need to carry out the hydro geological survey of the 

surrounding area to map the current groundwater flow 

regime and its seasonal dynamics for identifying the 

cause of pit formation in the surrounding areas.  

4. Unit need to carry out isotopic analysis of surface and 

groundwater samples of the area to establish the sound 

linkages between the possible sub-surface pollutants 

and the industrial activities of the area.  

5. The unit ensures de-siltation of the tailing dam garland 

drain regularly to avoid any overflow and seepages 

towards North direction of the tailing dam. 

6. To increase the number of water sprinklers to curtail 

the fugitive emission at crusher area, haul road & 

others. 



Page 11 of 68 
 

  Thereafter, upon submission of Joint Committee reports 

Hon’ble NGT passed followings directions vide order sheet 

dated 02.02.2022, interalia reproduced as follows :- 

 Having regard to the violations/damage by the PP and 

overall estimated cost of ecological rehabilitation and 

restoration and financial capacity of the PP, we require 

the PP to deposit a sum of Rs. 25 crore with the District 

Magistrate, Bhilwada within three months to meet the 

cost of remediation measures.  

 A joint Committee of CPCB, State PCB and District 

Magistrate, Bhilwada with the assistance of any other 

experts may prepare a restoration plan for remediating 

the soil and quality of ground water in the area, apart 

from undertaking health improvement programme for 

the inhabitants and the cattle.  

 The action taken may be placed on the website of the 

District Magistrate, Bhilwada and its execution duly 

monitored.  

 The remediation works may be got executed by an 

appropriate agency utilizing the amount deposited by 

the PP and the PP itself will have liberty to get the such 

work executed of restoration/rehabilitation on its own 

or through any other agency, if found proper by the joint 

Committee in the circumstances.  

 A public awareness group may be setup jointly by the 

DM and the PP to list out  the issues requiring further 

action. The amount deposited will be utilized for 

executing the plan within one year, associating all stake 

holders, including the PP and civil society in a suitable 

manner, subject to overall supervision of the Committee.  

 State PCB will be the nodal agency. In case the amount 

deposited is found to be deficient, the Tribunal may 

consider further directions, depending upon the material 

available.  
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 The joint Committee may have a report of status of 

compliance as on 31.03.2023 filed before the Registrar 

General of this Tribunal by e-mail at judicialngt@gov.in 

preferably in the form of searchable PDF/ OCR Support 

PDF and not in the form of Image PDF by 30.04.2023. 

  In case any further direction becomes necessary, the 

Registrar General will place the matter before the 

Bench. Subject to above, the entire application stand 

disposed of.  

 Subsequently, Review Application dated 11.03.2022 has 

been filed by the PP mentioning the activities undertaken by 

the PP prior to and after passing of order of this Tribunal 

dated 02.02.2022. That in the Review Application (06/2022) 

PP has made certain submissions regarding company’s 

contributions towards environmental responsibilities and 

overall welfare of the community. PP has made request  to 

Hon’ble NGT to modify the 02.02.22 order and direct the 

company to spend Rs 25 crores under its CSR programs in 

consultation with the district administration for addressing 

the genuine concerns raised by local inhabitants and 

provide the Company with an opportunity to take all 

essential, corrective, and remedial measures under social 

outreach programs under supervisions of District 

administration and concerned authorities along with 

periodical submission of compliance report. 

 Thereafter, after submission of review application of  project 

proponent M/s Hindustan Zinc Limited ,Hon’ble NGT 

passed followings directions vide order sheet dated 

29.03.2022, interalia reproduced as follows :- 

Since the Tribunal has found the need for restoration in the 

light of reasons in the order sought to be reviewed and does 

not rule out association of the Project Proponent in taking 

remedial measures, we direct forwarding of the letter dated 

11.03.2022 filed by the PP, which has been treated as a 

review petition, to the joint Committee to enable the joint 

Committee to furnish its action taken report in pursuance of 
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order dated 02.02.2022 within two months by e-mail at 

judicial-ngt@gov.in preferably in the form of searchable PDF/ 

OCR Support PDF and not in the form of Image PDF. The 

report may be placed for consideration on 15.07.2022.” 

2. Action taken to ensure compliance of  Hon’ble NGT order 

dated 02.02.2022 & 29.03.2022 :- As per the contents of the 

direction passed by Hon’ble NGT vide order sheet dated 02.02.22 

& 29.03.22, action taken by the Joint Committee is detailed as 

under:- 

2.1 Joint Committee(s) members:- In compliance of Hon’ble 

NGT order dated 02.02.2022 ; a joint committee comprising 

of CPCB, State PCB and District Magistrate, Bhilwada with 

the assistance of any other experts is to be constituted for 

preparation a restoration plan for remediating the soil and 

quality of ground water in the area, apart from undertaking 

health improvement programme for the inhabitants and the 

cattle. Accordingly a joint committee comprising of following 

members is constituted:- 

1. District Collector, Bhilwara. 

2. Sh.Sunil Meena, Scientist-D, Regional Directorate, 

Central Pollution Control Board, Bhopal-Nominated 

Representative of CPCB.  

3. Regional officer, Regional Office, Rajasthan State 

Pollution Control Board, Bhilwara-Nominated 

Representative of RSPCB.  

2.2 Meeting of Joint Committee(s) members with concerned    

District level Govt. offices to work out framework of 

Restoration Plan :- 

Initially to ensure the compliance of directions issued vide 
order sheet dated 02.02.22 & 29.03.22 and to prepare a 

framework of remediation plan, meetings of Joint Committee 
members along with the Representative of M/s Hindustan Zinc 

Limited and District Level officers of concerned departments 
which are part of remediation plan scope (viz. Dept. of Land 

and Revenue, Medical & Health, Animal Husbandry, Public 
Health Engineering-Drinking Water Supply, Ground Water, 
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Mining, Agriculture & Soil) have been organized on dated 

27.04.2022, 22.06.2022 ,29.06.2022,06.07.22,11.07.22 &. 
Brief minutes of meeting(s) /discussion are detailed 

hereunder:- 
(1) Meeting dated 27.04.2022:- Compliance sought from                 

M/s Hindustan Zinc Limited related to deposition of amount 
and direction related to creation of Public Awareness group.  

(2) Meeting dated 22.06.2022:-Discussion with all 

stakeholders which are part of remediation plan regarding 

present scenario and tentative remedial measure.  

(3) Meeting dated 29.06.2022 :- Discussion on input received 

from stakeholder departments consider to frame restoration 

plan (Circulation of tabulated restoration Plan format to 

stakeholders for submission)on :- 

a. Remediating the soil. 

b. Quality of ground water in the area. 

c. Health improvement programme for the inhabitants. 

d. Health improvement programme for the 

cattle/Livestock. 

e. Drinking water supply  

f. Improvement in air quality through Road side 

Plantation, Plantation & green belt development in 

forest land, pasture land development. 

g. Damage assessment of property of inhabitants (House 

and potholes in Agriculture Field) 
(4) Meeting dated 06.07.22 :- Discussion on input received  

from stakeholder departments consider to frame restoration 
plan and to prepare model estimation and activity wise fund 

allocation. A team consisting Supdt Geologist is decided to 
deputed for investigation related to Pothholes in agriculture 

field to work out possible reasons and remedial measures. 
(5) Meeting dated 11.07.22 :- Meeting was organized at 

SDM,Office,Gulabpura. Activity wise draft restoration plan 
discussed and changes related to revision for soil 

remediation plan ,initially for 04 Village Panchayats and 
ESR proposal of PHED project is suggested.   

(6) Meeting dated 05.08.2022 :- Meeting was organized at 
Conference Hall, M/s HZL , Rampura Aghucha. Point wise 

draft restoration plan discussed and changes and related to 
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revision in partial manner for Ground water restoration 

plan ,drinking water supply plan, livestock  health 
improvement plan, plantation plan etc. has been discussed 

and finalized.  
Copies are enclosed as Annexure-1 collectively. 

2.3 Status of deposition of Fund:- As per the contents of the 

direction passed by Hon’ble NGT vide order sheet dated 

02.02.22 & 29.03.22 interalia reproduced as follows: 

“having regard to the violations/damage by the PP and 

overall estimated cost of ecological rehabilitation and 

restoration and financial capacity of the PP, we require the PP 

to deposit a sum of Rs. 25 crore with the District Magistrate, 

Bhilwada within three months to meet the cost of remediation 

measures.” 

To ensure the compliance of the same, following actions 

have been taken so far detailed as:- 

   PP has been directed to ensure the compliance of the 

above referred directions vide letter(s) dated 11.02.22, 

05.04.22 & 23.05.22. Copy of letter is enclosed as 

Annexure-2. 

   Subsequently PP in continuation to its letter dated 

27.04.22, submitted its reply vide letter dated 08.06.22 

mentioning proposal to open a joint account in 

nationalized bank with joint signatory of Integrated 

Business Unit (IBU)-CEO, HZL-Agucha along with          

District Collector, Bhilwara followed by deposition of Rs. 

25 Crore for the purpose of rehabilitation and 

restoration in accordance with Hon’ble NGT order. Copy 

of letter is enclosed as Annexure-3.  

  Matter related to PP’s proposal regarding opening of 

Joint Account has been forwarded to the State Govt. 

vide letter dated 22.06.22 for approval. Copy of letter 

is enclosed as Annexure-4. 

   State Govt. of Raj has approved proposal to open an 

Joint Account vide letter dated 08.07.22. Thereafter, 

Joint Account has been opened on 07.09.2022 and 
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Amount of Rs. 25 Crore  has also been deposited in 

Joint Account by M/s HZL on 08.09.2022. Copy of 

relevant letter(s) are enclosed as Annexure-5. 

  Further, PP has also deposited an amount of Rs.90 Lac 

through DD to RSPCB, Jaipur vide letter dated 

05.08.2022 in compliance to Joint Committee 

recommendations mentioned in their report for the non 

fulfilling plantation criteria  of 1500 Plants/Year 

/Hectare imposed under Environmental Clearance 

condition. Copy of letter is enclosed as Annexure-6. 

  Apart from above, action related to creation of public 

awareness group and preparation of restoration plan 

has also been completed. 

2.4 Constitution of Public Awareness group and its hearing 

camp:- In compliance of Hon’ble NGT order dated 

02.02.2022, a public awareness group under the 

chairmanship of Sub Divisional Officer, Gulabpura 

comprising members viz. Tehsildar, Block Development 

officers, Sarpanch(s) of related village Panchayats, 

Panchayat Primary Education officers, Block Medical and 

health Officer, Joint Director Animal husbandry, Assistant 

Engineer of Public Health engineering department, 

Agriculture supervisor, Mining Foreman of Particular area, 

Nominees from chairman of awareness group and 

representative from Hindustan Zinc limited  has been 

constituted vide District Collector, Bhilwara order no. 

45339 dated 23.05.22.  

This Public awareness group was advised to conduct 

camp/public hearings in affected villages in presence of 

group members to create awareness about restoration plan, 

to seek inputs, suggestions and feedback of inhabitants of 

affected areas during the preparation of restoration Plan 

(Pre Stage ) and during the execution of restoration plan for 

monitoring and review of the progress (Post stage). 

So far a hearing camp has been organized. Suggestions 

received from Public awareness group and inhabitants viz. 
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development of pasture land, improvement in medical 

facilities through strengthening of Hospitals and 

Community Health Centre in the affected area, 

improvement in veterinary facilities through strengthening 

of veterinary Hospitals in the affected area etc. are also 

incorporated as a part of restoration plan. Copy of Public 

awareness group constitution order and Copy of 

minutes of meeting is enclosed as Annexure-7 

collectively . 

3. Preparation of Restoration Plan and Scope area: - That 

Hon’ble NGT has directed joint Committee with the assistance of 

any other experts to prepare a restoration plan for remediating the 

soil and quality of ground water in the area, apart from undertaking 

health improvement programme for the inhabitants and the cattle. 

To ensure the compliance, restoration plan has divided in following 

activities  /Chapter (s):- 

3.1 Remediation of Soil Quality. 

3.2 Remediation of Ground water Quality. 

3.3 Availability and quality of Drinking water supply 

3.4 Human Health Improvement Plan. 

3.5 Livestock Health Improvement Plan. 

3.6 Property Damage Assessment  

3.7 Betterment of Ambient air quality through Plantation  

      & Pasture belt development  

3.8 Strengthening of School infrastructure in affected 

areas 

Chapter wise detailed restoration Plan framework comprising 

introduction, present scenario, restoration activities ,Short term 

and Mid Term/long term Plan, Outcomes, line listing of work to be 

done, estimated cost and timeline has been prepared. 

Scope Area:- For the preparation of restoration plan, scope area is 

required to be assessed. As per the primarily mapping of villages 

located nearby lease boundary area, total 10 Village 

Panchayats(Revenue Villages) covering total 46 villages jurisdiction 

there under are situated under 02 Blocks namely Hurda Block and 

Shahpura Block. List of 10 villages panchayats consisting 

villages name is enclosed as Annexure-8.  
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However, scope area of activity proposed under restoration plan 

has been identified on the basis of following key factors:- 

a. Proximity of area /villages with lease boundary. 

b. Present status and data available with respect to trends 
related to activity proposed and inputs received from 

concerned departments. 
c. Priority and interconnected effects of activity proposed for 

restoration in coherence with fund allocation. 
d. Identification of centralized point/location for activity 

execution and implementation of Plan so as to ensure the 
maximize the benefit coverage. 

e. Status of existing infrastructure/ Govt. projects already 

under progress for the public use purpose  and 
requirement for Gap filling. 

f.  Issues being raised by inhabitants. 
g. Division of activities into phased manner for the activities 

requires and involves Pilot Study, more fund allocation, 
post implementation review etc. 

Brief Details on activity wise scope area is detailed as under:- 

S.No. Chapter Title Activity Scope Area 

1 Remediation of 

Soil Quality 

  

Step 1 : Gypsum 

Treatment. 

Step 2: Sowing of 

Green Manure 

(Dhecha) 

In phase-I, 02 nearest 

villages from the lease 

boundary namely 

Agucha (of Agucha 

Panchayat and Kheda 

Palola of (Kothiya 

Panchayat) has been 

identified for execution 

of activities under 

restoration Plan. 

2 Remediation of 

Ground water 

Quality. 

For Roof Top Rain 

Water Harvesting 

System (Restoration 

of existing Non 

functional structures 

and installation of 

New Structures) 

Govt. Buildings located 

at 10 village Panchayats 

having suitability of 

(Restoration of existing 

Non functional 

structures and 

installation of New 

Structures) based on the 

area and condition of 

building. (Please Refer 

Annexure -12 &13) 
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For Pond Reclamation 

and Recharge Shaft 

Construction  

In phase-I, 02 nearest 

village Panchayat  from 

the lease boundary  

namely Agucha 

Panchayat and Kothiya 

Panchayat has been 

identified for reclamation 

of 10 ponds and 

construction of apporx 

40 recharge shaft located 

in these 02 panchayats. 

3 Availability and 

quality of Drinking 

water supply 

Installation of 

Community RO 

plants 

As per Public Health 

Engineering department 

drinking water supply 

status, out of 10 Village 

Panchayat and 46 

villages, 32 villages are 

having surface water 

source as water supply 

and remaining 14 

villages are presently 

having drinking water 

supply through 

groundwater sources, 

therefore 14 villages are 

identified as scope area 

for installation of RO 

Plant. (Please refer Table 

no.-12,Page no.34-40) 

Construction of 

Elevated Service 

Reservoir (ESR) 

As per Public Health 

Engineering  

department, 02 villages 

namely Kheda Palola 

and Bherukheda-2 are 

located near lease 

boundary area and now 

having sufficient water 

supply. Therefore these 

02 villages are identified 

for construction of ESR.  

4 Human Health Door to Door Health 10 village panchayts and 
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Improvement 

Plan. 

Survey  46 villages are identified 

for this activity. 

Strengthening of 

Hospitals   

Community Health 

Centre Gulabpura is 

identified as Main and 

Centralized Medical and 

Health facility for 

execution of activity.   

In addition to this 

Community Health 

Centre Phuliyakalan and 

Community Health 

Centre, Asind are 

identified nearby Medical 

and Health facility centre 

for Strengthening of 

Hospitals   through 

supply of diagnosis 

equipments based on the 

mine workers residing in 

these areas.   

5 Livestock Health 

Improvement 

Plan. 

Strengthening of 
Veterinary Hospitals   

Veterinary Hospital 
Hurda is identified as 

Main and Centralized live 
stock health care facility 

for execution of activity. 

In addition to this 
Veterinary Hospitals 

Agucha and Kothiya  are 
identified nearest  live 

stock health care facilities 
for Strengthening of 

Hospitals infrastructures.   

Construction of water 

Kundi(s) for live stock 

drinking water facility  

39 villages located in 10 

village panchayats are 

identified for this activity 

as per the proposal 

received from Panchayat 

Samiti & Animal 

husbandry Department . 

(Please Refer Annexure-

21) 
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6 Property Damage 

Assessment  

Survey and remedial 
measures for House 

crakes and potholes in 

agriculture fields.  

As per the Joint Team 
Survey of Revenue 

officials and Deputy 

Director,DGMS,Ajmer so 
far 126 Houses with 

cracks at Satpalnagar, 
Bherukheda and 16 nos. 

at Arniya Chouhan and 

Kothiya aswell as 29 nos. 
of Potholes in agriculture 

field at Aghucha Village. 
However existence of 

potholes are required 
study from expert 

agencies for identification 

of possible cause and  
remedial measures 

required.(Please Refer 
Annexure-24 &25 ) 

7 Betterment of 

Ambient air 

quality  

Plantation & Pasture 

belt development 

Forest Land at Hurda as 

Centralized forest area.   

8 Strengthening of 

School 

infrastructure in 

affected areas 

Repairing ,Renovation 
of School Buildings 

and construction of 

new classrooms   

17 villages located in 10 
village panchayats are 

identified for this activity 

as per the proposal 
received from education 

department. 
(Please Refer Table-27; 

page no.65 ) 

Table 1 : Activity wise classification of scope area 

Further restoration plan is divided in to time bound categories of 

activities viz :- 

A. Short term Plan/ activities consisting Survey, Sampling , 
Quality Assessment, identification and suggested remedial 

measures ,Site wise requirement/consumption load of 
remedial measures etc. having time line of 07 days to 1 month 

and estimated cost, details of agencies involved etc. 
B. Mid Term /Long term Plan:- This part of restoration plan 

consists the on ground execution and physical progress for 
restoring the quality having time line of 06 months to 1 year 

and extendable as per requirement. 
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   Map 1 Complete View showing Agucha mining lease boundary (Yellow rectangle box) and 

proximity of villages  Star mark ( ) is denoted for Gram Panchayats (10 nos.) location &  

  Tick mark is denoted for Villages location (46 nos.) 
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3.1 Remediation of Soil Quality 

 I. Introduction: - Earlier agriculture production details provided 
by assistant agriculture officer, Gulabpura-I were referred in 
Joint Team Inspection report submitted during July-21. As per 

the agriculture production data, quintal /hectare production of 
Wheat, Barley and Mustard has been increased for the period 

from 2017-18 to 2020-21. Further quintal /hectare production of 
Gram and Cotton has also shown increasing trend for the period 

from 2017-18 to 2019-20 and decreased in year 2020-21. 
However, Soil quality data provided by Agriculture department 

reveals that presently Soil is alkaline saline in nature and for the 
improvement in  soil quality  remediation measures are required 

to be adopted in long term perspective to maintain and enhance 
agriculture production. 

   II. Present Scenario:- To work out soil remediation exercise 
Agriculture department District Office, Bhilwara  has conducted 

extensive field survey and carried out soil sampling and testing in 
10 Village Panchayats which are situated under Core Area and 

peripheral area of M/s Hindustan Zinc Limited Agucha mine 
lease area. Total 839 randomly selected Soil quality samples were 

collected from these villages during year FY 2019-20 to FY 2021-
22. As per the 839 sampling reports, it was observed that:-  

a. pH value ranges between 7.0 to 8.7  

b. Electric Conductance value ranges between – 1.9 to 14.9 

microsimens/centimeter & 

c. SAR (Sodium adsorption ratio) Value –ranges between 2.04 

to 28.06.   

  Thus parameters value reveals that the Soil is alkaline saline  in  

   nature.   

III. Remediation of Soil: - In light of soil quality assessed as 

alkaline saline through sampling, agriculture department 

suggested followings activities to be included for restoration 

plan:- 

a. Gypsum treatment in the agriculture field of affected ares 

in accordance with GR value (Gypsum Requirement in 

Ton/Hectare) as per prescribed gypsum treatment 

procedures /manual. 

b. To grow green manure crop (Dhencha) to improve Soil 

quality. 
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c. To grow high salt tolerant crops. 

d. Organizing farmer workshops and seminar for awareness 

related to treatment of alkaline saline soil. 

IV. Short term Plan/ activities : This part of restoration plan 

consists Survey of affected area, Soil sampling ,Soil quality 

Assessment, identification & suggested remedial measures ,Site 

wise requirement/consumption load of remedial measures etc. 

time required and estimated cost, details of agencies involved 

etc. 

V. Mid Term /Long term Plan:- This part of restoration plan 

consists the on ground execution and physical progress for 

restoring the soil quality having time line of 06 months to 1 

year and extendable as per requirement. 
Type 

of 

Activity  

Action Required Sub Point 

Tentative 

Cost in 

Rs. 

Timeline 

Suggested 

Department Findings 

/Remarks  

Short 

Term 

Survey of Core & peripheral villages of 10 

Gram Panchayats located near M/s 

Hindustan Zinc Ltd, Agucha mines for their 

soil quality . 
0 

Sampling 

Completed 

839 soil samples analyzed by 

soil testing district laboratory.  

(pH 7 to 8.7 ;EC-1.9 to 14.9 

& SAR 2.04 to 28.06)- 

Soil is saline and Alkaline in 

nature.  

Short 

Term 

Identification of the expert institution for soil 

quality improvement as per the survey 0 1 Month 

Agri. Departmental field staff 

will help the cultivators to 

improve soil quality. 

Mid 

Term/ 

Long 

Term 

Reclaiming the soil quality 

of the affected area in 

phase-wise manner 

Phase-I {for 02 Villages in 

nearest proximity of lease 

area} 

Gypsum 

treatment 

52.69 

Lac 
12 Months 

Rajasthan State Mines and 

Minerals (RSMM) will supply 

gypsum. 

Green manure 

crop (Dhencha) 

seeds 

25.83 

Lac 
12 Months 

Rajasthan State Seeds 

Corporation Limited(RSSCL) 

will supply green manure 

(Dhaincha) seed.  

Total Soil Quality restoration estimated cost 
78.52 

Lac   

Table:2 Soil Quality Restoration Plan 

VI. Line listing of works to be done/ Agencies Involved & 

Estimated Cost:-  

a. Gypsum treatment in the agriculture field of affected areas in 

accordance with GR value (Gypsum Requirement in Ton/Hect.)as 

per prescribed gypsum treatment procedures /manual. 
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S. No. 
Name of 
Village 

Panchayat 
Village Name 

Sowing 
Area 

(Hectare) 

Gypsum 
Demand (in 
Ton  based 
on Avg. 2.5 

Ton per 
Hectare) 

Estimated 
Gypsum Cost  

in Rs.  

1 Agucha Aagucha 475 1180 4063920 

2 Kothiyan Khedapalola 140 350 1205400 

Total 02 02 615 1530 52.69 Lac 

Note: Estimated Cost of Gypsum is assessed as Prevailing cost as Rs 3444/MT. 
Table 3 : Gypsum Treatment Plan (Step 1 & Phase-I) 
 

 b.  To grow green manure crop (Dhencha) to improve Soil quality:- 

S. No. 
Name of 
Village 

Panchayat 
Village Name 

Sowing 
Area 

(Hectare) 

Dhecha 
Demand  
(in Kg) 

Estimated 
Dhecha 

Cost in Rs.  

1 Aagucha Aagucha 475 28500 1995000 

2 Kothiyan Khedapalola 140 8400 588000 

Total 02 02 615 36900 25.83 Lac 

Note: Estimated Cost of Dhencha Seed is assessed as Prevailing cost as 70 Rs/Kg. 
Table 4 : Green Manure (Dhencha) seeding Plan(Step 2 & Phase-I) 

 
It is also pertinent to mention here that out of total 10 villages 

panchayats, initially on the basis of the nearest proximity of villages 

from the M/s HZL mine lease area and Higher SAR/EC values, 

initially 02 Village Panchayats consisting 02 villages are being taken for 

soil quality treatment project through Gypsum treatment and Green 

manure (Dhencha Seeding) in Phase-I. Further, on the basis of post soil 

quality treatment results in Phase-I covered village panchayats, decision 

related to extend coverage of soil quality treatment may be incorporated 

in subsequent phase(s) manner. 

Further, Agriculture department will be the responsible agency for 

soil remediation activity.  

Copy of Proposal received from agriculture department is 

enclosed as Annexure-9. 

 ----------------------------- End of chapter 3.1------------------------ 
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3.2 Remediation of Ground water Quality:-  

I. Introduction: - In this particular area, the quality parameters 
of ground water samples so far collected from the peripheral 

villages of the mining lease area only analyzed for the drinking 
water parameters. General parameters of the groundwater in the 

area are higher than acceptable limits.  

II. Present Scenario:- As per the ground water department, 

Bhilwara , The chemical analysis results at the places shows 

generally higher TDS, EC and Chloride concentration which is 

by virtue of hydro geological nature of schist and gneiss 

formations encountered in and around the periphery of mining 

lease area under observation, ,however monitoring of metal 

elements specifically Zinc(Zn) & Lead(Pb) has not be conducted 

by ground water department. To enable the source mapping with 

ground water quality in affected area, sampling and monitoring 

of metal elements specifically Zinc (Zn) & Lead(Pb) is required to 

be assessed for restoration plan preparation.  

Table :5 Pre Monsoon Ground Water Quality Analysis Result for the period of 2010-2018 

(Source Ground Water Dept,Bhilwara ) 

Sr. 

No

. 

Ground 

Water 

Source/ 
Location 

Village and 

Block 

Parameters TDS (in mg/L) Nitrate (in mg/L) Flouride (in mg/L) 
Total Hardness (in 

mg/L) 

Permissible 

Limit in 
absence of 

alternative 

source (IS 
10500:2012

-Second 

revision) 

2000 45 1.5 600 

Max Min Max Min Max Min Max Min 

1 
Village – 
Agoocha,  

Pre 

Monsoon 

Analysis 
Value 

4181          

(In 

2013) 

1405           

(In 

2014) 

174                 

(In 

2013) 

20           

(In 

2010) 

3.64            

(In 

2014) 

0.32 (In 
2012) 

505 (In 
2011) 

200 (In 
2010) 

2 
Village – 

Gulabpura,  

6781            

(In 

2010) 

266            

(In 
2018) 

326               

(In 

2012) 

06 (In 

2016) 

7.08            

(In 

2014) 

1.36 (In 

2013) 
1263          

(In 2010) 

70 (In 

2017) 

3 
Village – 

Hurda,  

6807           

(In 

2010) 

822             

(In 
2017) 

180            

(In 

2010) 

04           

(In 
2016) 

4.36              

(In 

2015) 

0.89 (In 

2017) 
1268                 

(In 2010) 

155 (In 

2013) 

4 
Village – 
Kothiyan  

1177 (In 
2011) 

283           

(In 

2015) 

178           

(In 

2014) 

02                     

(In 

2011) 

4.72              

(In 

2014) 

0.9 (In 
2016) 

395 (In 
2018) 

105 (In 
2015) 
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Work carried out by M/s Hindustan Zinc Limited w.r.t. to 

improve ground water quality and enhance ground water level 

in affected area:- That M/s Hindustan Zinc Limited (HZL) had 

adopted 84 village ponds in Hurda, Shahpura , Kotri and Jahazpur 

blocks of Bhilwara district, Rajasthan to achieve a recharge 

potential of more than 8.54 MCM/annum in pursuance of guideline 

dated-16.11.2015 issued by Central Ground Water Authority 

(CGWA) , through artificial recharge in terms of development of 

village ponds and installation of groundwater recharge structures. 

Subsequently , M/s. HZL hired M/s GD Consultants, Jaipur 

(Rajasthan) for the assessment of sub surface water resources and 

to further investigate the scope of artificial recharge to meet the 

statutory obligation requirement of the CGWA.  

A detailed report consisting the preliminary field-based survey and 

investigations done by the expert members of GD consultants for 

the assessment of groundwater recharge potentials and exploring 

possible ways for achieving the same , was submitted by GD 

consultants to HZL (RAM).  The report provides details of various 

activities implementation regarding the Compliance made by M/s 

Hindustan Zinc Limited (HZL) related to ground water recharge 

activity. As per the report, so far 84 Ponds and 358 recharge shafts 

were developed and installed for recharge of ground water as 

mentioned below :- 

Name of Block Ponds 
developed for 

recharge 

Recharge shafts 
installed 

Hurda 13 61 

     Jahazpur 
 

29 

 

105 

Kotri 20 80 

Shapura 22 112 

Total 84 358 
Table 6. Distribution of ponds and shafts in different blocks developed by 

M/s HZL (RAM).  
Copy of ground water department proposal alongwith Copy of 

Ground water recharge activity /study report conducted on 
behalf of M/s HZL is enclosed as Annexure-10 .In addition to 



Page 29 of 68 
 

above, approx 10 ponds in affected area has also identified for pond 

reclamation cum installation of approx 40 recharge shafts purpose 
for effective ground water recharge system so as to ensure the 
enhancement in ground water table level as well improvement in 

existing ground water quality. 

III. Remediation Plan:- To improve the ground water quality w.r.t. 

to existing TDS, EC , Hardness ,Chloride and fluoride 

concentration   in ground water in affected area, ground water 

department suggested followings activities to be included for 

restoration plan:- 

a. Hydro geological survey of the surrounding area to map the 

groundwater flow regime and its seasonal dynamics 
b. Isotopic analysis of surface and groundwater samples of 

the area to establish the sound linkages between the 
possible sub-surface pollutants and the industrial 
activities of the area 

c. To maximize the water recharge in affected area through 

restoration and repairing  of existing and non functional 

Roof Top rain water harvesting structure at Govt. buildings 

having suitable for repairing. 

d. To maximize the water recharge in affected area through 

installation of Roof Top rain water harvesting structure at 

all Govt. buildings having suitable roof condition. 

e. To provide Approx 40 Recharge shafts @ 10 Ponds in 

Aghucha and Kothiya village panchayats based on the site 

Hydro geological survey. 

IV. Short term Plan/ activities: This part of restoration plan 

consists issuance of work order to expert institute to conduct 

Hydro geological survey & isotopic analysis of surface and 

groundwater samples. Besides, Survey of affected area, ground 

water sampling , ground water quality Assessment, 

identification and suggested remedial measures , Site wise 

requirement of remedial measures viz. Roof top rain water 

harvesting & Recharge shafts etc.,time required and estimated 

cost, details of agencies involved are also identified as short 

term activities to be carried out etc. 
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V. Mid Term /Long term Plan:- This part of restoration plan 

consists the on ground execution and physical progress for 

restoring the ground water quality through installation of roof 

top water rain water harvesting structure and recharge shafts  

having time line of 1 year and extendable as per requirement. 

Type 

of 

Activity  

Action Required 

Tentativ

e  Cost 

in Rs. 

Timeline 

Suggested 

Department Findings 

/Remarks  

Short 

Term 

To Place work order to conduct Hydrogeological 

survey of the surrounding area to map the 

groundwater flow regime and its seasonal 

dynamics 

28.91 

Work 

order 

issued 

M/s HZL, Agucha has 

issued work Order 

awarded to National 

Institute of Hydrology for 

hydro geological and 

isotopic study. Copy of 

same is enclosed as 
Annexure-11 

Short 

Term 

To Place work order to conduct Isotopic analysis 

of surface and groundwater samples of the area to 

establish the sound linkages between the possible 

sub-surface pollutants and the industrial activities 

of the area 

Short 

Term 

Survey of Core & peripheral villages of 10 Gram 

Panchayats located near M/s Hindustan Zinc Ltd, 

Agucha mines for their Ground water Quality 0 

Sampling 

Complete

d  

 Analysis results are 

awaited. 

Short 

Term 

Survey & identification of govt. buildings for roof 

top rainwater harvesting & location identification 

for recharge shaft including pond reclamation in 

villages  
0 1 Month 

Tentative list of proposed 

New Roof Top Rain 

Water Harvesting 

Structures (RTRWHS) 

for 31 govt. buildings is 

submitted.  

Short 

Term 

Survey & identification of  existing non functional 

and repairable roof top rainwater harvesting 

structures for restoration in affected area 
0 1 Month 

Tentative list of existing 

non functional and 

repairable roof top 

rainwater harvesting 

structures (RTRWHS) is 

submitted.  

Mid 

Term 

To obtain completed Hydro geological survey and 

Isotopic analysis report for further remedial action 

if any required on the basis of study results. 0 6 Months 

As per National Institute 

of Hydrology for hydro 

geological and isotopic 

study will be completed 

within 06 months. 

Mid 

Term/ 

Long 

Term 

Construction of Roof top 

Rainwater harvesting 

structures on Govt. 

building and establishing 

Recharge shaft in villages 

Restoration of non 

functional and 

repairable   roof top 

rainwater harvesting 

structures 

(RTRWHS) 

21.57 6 Months 

As per Public Health and 

Engineering Dept. Report 

assessing restoration cost 

of each non functional 

RTRWHS. (Total List for 

Repair -11 nos.) 

Roof Top Rain 

water Harvesting 

Structure-New 

73.55 

Lac 

12 

Months 

As per Public Health and 

Engineering Dept. Report 

assessing 73.55 lac cost for 

New RTRWHS. (Total 

List for New-31 nos.) 
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Table 7: Ground Water Quality Restoration Plan 

VI. Line listing works to be done/ Agencies Involved & 
Estimated Cost:-  

a. To maximize the water recharge in affected area through restoration 

of existing non functional and repairable Roof Top Rain Water 

Harvesting Structure (RTRWHS).  

Total 

Village 

Panchayats 

to be 

covered 

Total villages to 

be covered for  

restoration of 

non functional  

RTRWHS 

Total Non functional 

RTRWHS 

Estimated Cost 

(Rs in lac) on the 

basis of restoration 

cost of each 

5 9 11 21.57 
Table 8: Proposed Non Functional RTRWHS suitable for restoration. 

 Copy of List of 11 RTRWHS is enclosed as Annexure-12. 

b. To maximize the water recharge in affected area through 

installation of Roof Top Rain Water Harvesting Structure (RTRWHS) 

at all Govt. buildings having suitable roof condition. 

Total 

Village 

Panchayats 

to be 

covered 

Total villages 

to be covered 

for  New 

RTRWHS 

Total Proposed RTRWHS Estimated Cost 

(Rs in lac) on the 

basis of each 

structure 

installation cost 

10 23 31 73.55 
 Table 9: Proposed New RTRWHS details 

 Copy of List of 31 proposed RTRWHS is enclosed as Annexure-13. 

c. To provide Approx 40 Recharge shafts inducing pond reclamation 
activity @ 10 Ponds in affected areas (02 Gram Panchayats & 09 

Villages) based on the site Hydro geological survey and site 

detailing. 

Total 

Village 

Panchayats  

to be 

covered  

Total villages  Total Recharge shaft with 

10 ponds reclamation 

proposed (Approx.) 

Estimated Cost 

(Rs in lac) 

02 09 Approx 40 321.76 
Table 10: Proposed Recharge Shafts and Pond Reclamation work.  

Recharge shaft 

including pond 

reclamation of 

selected ponds 

321.76 

Lac 

12 

Months 

Approx. 40 shafts @ 10 

ponds including 

reclamation in affected 

areas. 

Total ground water quality restoration estimated cost 445.79 

Lac  
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d. Identification of locations for recharge shaft including pond 
reclamation  

Sl. 
No. 

Name of Gram 
Panchayat 

Villages Total Ponds 

1 

 
Agucha Bherkheda 1, Bherkheda 2, 

Parasrampura, Bhagwanpura, 
Indra Kheda, Mool ji Kheda, 

Agucha 

07 

2 Kothia Kothia, Kheda Palola 03 

Total 02 09 10 
Table 11: LIST OF PONDS PROPOSED FOR WATER RECHARGE STRUCTURES 

 

Possible Outcome: - Quality of groundwater will improve due to 
artificial recharge interventions. 

Further, Ground Water department in association with Public 

Health and Engineering Department will be the responsible agency 

for Ground Water quality remediation activity.  

----------------------------- End of chapter 3.2------------------------ 
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3.3 Availability and quality of Drinking water supply 

I. Introduction:- According to Public Health Engineering 

department ,Bhilwara agency responsible for supply of drinking 
water to inhabitants in affected area, total 10 gram panchayats 

consisting 46 villages have been identified for the preparation of 
restoration plan. Out of these 46 villages, 32 villages are 

already having drinking water supply facility through surface 
water source under Chambal project, therefore as being 

surface water source; quality of water has already fulfilling 
drinking water standards criteria and no need further 
remediation regarding to improve water quality. However, in 

remaining 14 villages namely Bhagwanpura,Moong Ji Ka Khera 
,Indira ka Khera, Amartiya, Balapura, Barantiya ,Urja Ka 

Khera, Bhojras,Chainpuriya ,Lachhmanpura ,Bavlo Ka Khera 
,Anandipura ,Kotri &  Lachhmipura are presently supplied  

drinking water through ground water sources by PHED and 
these are considered for supplying of drinking water as per 

BIS(10500:2012)drinking water quality criteria. Details of 
drinking water supply status is mentioned and tabulated as 

table no. 12. 
        

II.   Present Scenario :- According to PHED, in above mentioned 14 
villages PHED ground water supply sources are having higher 

concentration of Chloride ,Fluoride, TDS, Nitrate & alkalinity in 
ground water. Details is mentioned and tabulated under table 

no. 13. 
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List of Drinking water supply status  
S. 

No. 
Block Panchayat Village Present Population Present Water Supply 

Status 
Activity proposed for 
ground water supply 

sources  

Water Supply through 
M/s HZL in nearby villages 

/Other Habitations/ 
status of surface water 
drinking supply under 

Govt. Scheme/Add. 
proposal 

1 Hurda Aguncha 

Bhairoon 
Khera-I 

305 
Covered by Surface 

source (Chambal Project) 
Not Applicable 

Apporx.16 KLD water per 
day is also supplied by M/s 

HZL through Pipeline 

Bhairoon 
Khera-II 

Rehabilited  Village 
Not Connected with 

Surface source (Chambal 
Project)  

To be covered under JJM. 
Project already sanctioned 
and work under progress. 

Presently ,as this village 
has not inter village 

network of water supply , 
therefore 01 no. of ESR 
(50 KL) is proposed to 

ensure adequate water 
storage facility  

2 Hurda Aguncha Parasrampura 1130 
Covered by Surface 

source (Chambal Project) 
Not Applicable 

Apporx.40 KLD water per 
day is also supplied by M/s 

HZL through Pipeline 

3 Hurda Aguncha Rampura 517 
Covered by Surface 

source (Chambal Project) 
Not Applicable 

Apporx.34 KLD water per 
day is also supplied by M/s 

HZL through Pipeline 

4 Hurda Barla Barla 1309 
Covered by Surface 

source (Chambal Project) 
Not Applicable Not Applicable 

5 Hurda Barla Chatarpura 648 
Covered by Surface 

source (Chambal Project) 
Not Applicable Not Applicable 

6 Hurda Barla Deopura 473 
Covered by Surface 

source (Chambal Project) 
Not Applicable Not Applicable 
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S. 
No. 

Block Panchayat Village Present Population Present Water Supply 
Status 

Activity proposed for 
ground water supply 

sources  

Water Supply through 
M/s HZL in nearby villages 

/Other Habitations/ 
status of surface water 
drinking supply under 

Govt. Scheme/Add. 
proposal 

7 Hurda Barla Gajsinghpura 428 
Covered by Surface 

source (Chambal Project) 
Not Applicable Not Applicable 

8 Hurda Barla Jaisinghpura 1126 
Covered by Surface 

source (Chambal Project) 
Not Applicable Not Applicable 

9 Hurda Barla Sultanpura 835 
Covered by Surface 

source (Chambal Project) 
Not Applicable Not Applicable 

10 Hurda Bhojras Apaliyas 1211 
Covered by Surface 

source (Chambal Project) 
Not Applicable Not Applicable 

11 Hurda Bhojras Balwantpura 647 
Covered by Surface 

source (Chambal Project) 
Not Applicable Not Applicable 

12 Hurda Hurda Khati Khera 269 
Covered by Surface 

source (Chambal Project) 
Not Applicable Not Applicable 

13 Hurda Hurda 
Gulabpura 

(rural) 
54 

Covered by Surface 
source (Chambal Project) 

Not Applicable Not Applicable 

14 Hurda Hurda Hurda Magra 4271 
Covered by Surface 

source (Chambal Project) 
Not Applicable Not Applicable 

15 Hurda Hurda Hurda Seja 8340 
Covered by Surface 

source (Chambal Project) 
Not Applicable Not Applicable 

16 Hurda Rupaheli Garoliya Khera 348 
Covered by Surface 

source (Chambal Project) 
Not Applicable Not Applicable 
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S. 
No. 

Block Panchayat Village Present Population Present Water Supply 
Status 

Activity proposed for 
ground water supply 

sources  

Water Supply through 
M/s HZL in nearby villages 

/Other Habitations/ 
status of surface water 
drinking supply under 

Govt. Scheme/Add. 
proposal 

17 Hurda Rupaheli Roopaheli 4781 
Covered by Surface 

source (Chambal Project) 
Not Applicable Not Applicable 

18 Shahpura Kothiya Khera Palola 834 
Covered by Surface 

source (Chambal Project) 
Not Applicable 

Presently ,as this village 
has not inter village 

network of water supply , 
therefore 01 no. of ESR 
(100 KL) is proposed to 
ensure adequate water 

storage facility  

19 Shahpura Kothiya Kothiya 5429 
Covered by Surface 

source (Chambal Project) 
Not Applicable Not Applicable 

20 Shahpura Itedia 
Araniya 

Chauhan 
660 

Covered by Surface 
source (Chambal Project) 

Not Applicable Not Applicable 

21 Shahpura Itedia Bagthala 791 
Covered by Surface 

source (Chambal Project) 
Not Applicable Not Applicable 

22 Shahpura Itedia Baori 1186 
Covered by Surface 

source (Chambal Project) 
Not Applicable Not Applicable 

23 Shahpura Itedia Daulatpura 334 
Covered by Surface 

source (Chambal Project) 
Not Applicable Not Applicable 

24 Shahpura Itedia Itadia 1852 
Covered by Surface 

source (Chambal Project) 
Not Applicable Not Applicable 
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S. 
No. 

Block Panchayat Village Present Population Present Water Supply 
Status 

Activity proposed for 
ground water supply 

sources  

Water Supply through 
M/s HZL in nearby villages 

/Other Habitations/ 
status of surface water 
drinking supply under 

Govt. Scheme/Add. 
proposal 

25 Shahpura Itedia Ranjeetpura 146 
Covered by Surface 

source (Chambal Project) 
Not Applicable Not Applicable 

26 Shahpura Arwad 
Barla (arwar 

Ka) 
307 

Covered by Surface 
source (Chambal Project) 

Not Applicable Not Applicable 

27 Shahpura Arwad Diyas 1052 
Covered by Surface 

source (Chambal Project) 
Not Applicable Not Applicable 

28 Shahpura Arwad Kalyanpura 1115 
Covered by Surface 

source (Chambal Project) 
Not Applicable Not Applicable 

29 Shahpura Arwad Nai Arwar 1928 
Covered by Surface 

source (Chambal Project) 
Not Applicable Not Applicable 

30 Shahpura Arwad Old Arwad 1596 
Covered by Surface 

source (Chambal Project) 
Not Applicable Not Applicable 

31 Shahpura Arwad Sardarpura 646 
Covered by Surface 

source (Chambal Project) 
Not Applicable Not Applicable 

32 Hurda Aguncha Agoocha 6739 
Covered by Surface 

source (Chambal Project) 
Not Applicable  

Apporx.74 KLD water per 
day is also supplied by M/s 

HZL through Pipeline as 
required during summer 

seasons. 

33 Hurda Aguncha Bhagwanpura 760 
Local Ground water 
source/P&T Scheme 

RO Plant (0.5 KL/HR 
Proposed) 

To be covered under JJM 
By Chambal Project. 

Project already sanctioned 
and work under progress. 

(Stipulated date of 
coverage -31.08.22) 
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S. 
No. 

Block Panchayat Village Present Population Present Water Supply 
Status 

Activity proposed for 
ground water supply 

sources  

Water Supply through 
M/s HZL in nearby villages 

/Other Habitations/ 
status of surface water 
drinking supply under 

Govt. Scheme/Add. 
proposal 

34 Hurda Aguncha 
Moon Ji Ka 

Khera 
704 

Covered by Hand pump 
Scheme 

RO Plant (0.5 KL/HR 
Proposed) 

Apporx.25 KLD water per 
day is also supplied by M/s 
HZL through Pipeline as 
required during summer 
seasons. 

 & 
To be covered under JJM 
By Chambal Project. 
Project already sanctioned 
and work under progress. 
(Stipulated date of 
coverage -15.06.23) 

35 Hurda Aguncha 
Indira ka 

Khera 
471 

Local Ground water 
source/P&T Scheme 

RO Plant (0.5 KL/HR 
Proposed) 

To be covered under JJM 
By Chambal Project. 

Project already sanctioned 
and work under progress. 

(Stipulated date of 
coverage -15.06.23) 

36 Hurda Barandhiya Amartiya 1241 
Local Ground water 
source/P&T Scheme 

RO Plant (0.5 KL/HR 
Proposed) 

To be covered under JJM 
By Chambal Project. 

Project already sanctioned 
and work under progress. 

(Stipulated date of 
coverage -31.08.22) 

37 Hurda Barandhiya Balapura 597 
Local Ground water 
source/P&T Scheme 

RO Plant (0.5 KL/HR 
Proposed) 

To be covered under JJM 
By Chambal Project. 

Project already sanctioned 
and work under progress. 

(Stipulated date of 
coverage -31.08.22) 
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S. 
No. 

Block Panchayat Village Present Population Present Water Supply 
Status 

Activity proposed for 
ground water supply 

sources  

Water Supply through 
M/s HZL in nearby villages 

/Other Habitations/ 
status of surface water 
drinking supply under 

Govt. Scheme/Add. 
proposal 

38 Hurda Barandhiya Barantiya 1030 
Covered by Handpump 

Scheme 
RO Plant (0.5 KL/HR 

Proposed) 

To be covered under JJM 
By Chambal Project. 

Project already sanctioned 
and work under progress. 

(Stipulated date of 
coverage -31.08.22) 

39 Hurda Barandhiya Urja Ka Khera 285 
Covered by 

HandpumpScheme 
RO Plant (0.5 KL/HR 

Proposed) 

To be covered under JJM 
By Chambal Project. 

Project already sanctioned 
and work under progress. 

(Stipulated date of 
coverage -15.06.23) 

40 Hurda Bhojras Bhojras 3755 
Local Ground water 
source/JJY Scheme 

RO Plant (0.5 KL/HR 
Proposed) 

To be covered under JJM 
By Chambal Project. 

Project already sanctioned 
and work under progress. 

(Stipulated date of 
coverage -15.08.22) 

41 Hurda Bhojras Chainpuriya 880 
Local Ground water 
source/P&T Scheme 

RO Plant (0.5 KL/HR 
Proposed) 

To be covered under JJM 
By Chambal Project. 

Project already sanctioned 
and work under progress. 

(Stipulated date of 
coverage -15.08.22) 

42 Hurda Bhojras Lachhmanpura 661 
Local Ground water 
source/P&T Scheme 

RO Plant (0.5 KL/HR 
Proposed) 

To be covered under JJM 
By Chambal Project. 

Project already sanctioned 
and work under progress. 

(Stipulated date of 
coverage -30.09.22) 
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S. 
No. 

Block Panchayat Village Present Population Present Water Supply 
Status 

Activity proposed for 
ground water supply 

sources  

Water Supply through 
M/s HZL in nearby villages 

/Other Habitations/ 
status of surface water 
drinking supply under 

Govt. Scheme/Add. 
proposal 

43 Hurda Hurda Bavlo Ka Khera 616 
Local Ground water 
source/P&T Scheme 

RO Plant (0.5 KL/HR 
Proposed) 

To be covered under JJM 
By Chambal Project. 

Project already sanctioned 
and work under progress. 

(Stipulated date of 
coverage -15.06.23) 

44 Hurda Kotri Anandipura 1106 
Covered by Hand pump 

Scheme 
RO Plant (0.5 KL/HR 

Proposed) 

To be covered under JJM 
By Chambal Project. 

Project already sanctioned 
and work under progress. 

(Stipulated date of 
coverage -30.09.22) 

45 Hurda Kotri Kotri 2237 
Local Ground water 
source/TSS Scheme 

RO Plant (0.5 KL/HR 
Proposed) 

To be covered under JJM 
By Chambal Project. 

Project already sanctioned 
and work under progress. 

(Stipulated date of 
coverage -30.09.22) 

46 Hurda Kotri Lachhmipura 1062 
Covered by Handpump 

Scheme 
RO Plant (0.5 KL/HR 

Proposed) 

To be covered under JJM 
By Chambal Project. 

Project already sanctioned 
and work under progress. 

(Stipulated date of 
coverage -30.09.22) 

Table 12: Drinking water supply status in affected area (Surface water supply/ground water supply/ status of 
govt scheme /additional water supply requirement through M/s HZL in nearby areas and additional required 

proposal 
(Source Public Health Enginnering Deparment,Bhilwara )
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Nitrate (in 

mg/L)

Chloride (in 

mg/L)

TDS (in 

mg/L)

Alkalinity (in 

mg/L)

Flouride (in 

mg/L)
pH

Permissible Limit in 

absence of alternative 

source (IS 10500:2012-

Second revision)

45 1000 2000 600 1.5 6.5-8.5

1 Gurjar Mohalla, Agucha Hurda 2019-20 109.7 Not exceeding Not exceeding Not exceeding Not exceeding Not exceeding

2 Nath Mohalla, Agucha Hurda 2019-20 433.1 1440 4580 Not exceeding Not exceeding Not exceeding

3 Brahaman Mohalla, Agucha Hurda 2019-20 191 Not exceeding Not exceeding 660 Not exceeding Not exceeding

4 Kalal Mohalla, Agucha Hurda 2019-20 160.2 Not exceeding 2720 Not exceeding 1.8 Not exceeding

5 In village Indra Ji ka khera Hurda 2019-20 Not exceeding Not exceeding Not exceeding Not exceeding 2.3 Not exceeding

6 Near Dev ji ka sthan, Indra Ji ka khera Hurda 2019-20 Not exceeding Not exceeding Not exceeding Not exceeding 3.8 Not exceeding

7 Chamar Mohalla, Indra Ji ka khera Hurda 2019-20 Not exceeding Not exceeding Not exceeding 660 3.7 Not exceeding

8 Sadar Bazar, Parasrampura Hurda 2019-20 419.9 1360 4030 610 Not exceeding Not exceeding

9 Govt. Primary School, Bhagwanpura  Hurda 2019-20 Not exceeding Not exceeding Not exceeding 640 2.9 Not exceeding

10 Near Bus Stand, Moonji ka Khera Hurda 2019-20 55 Not exceeding Not exceeding 730 3.1 Not exceeding

11 Nath Mohalla, Agucha Hurda 2020-21 440 2320 6180 620 Not exceeding Not exceeding

12 Nagati ki Devali, Indraji ka Kheda Hurda 2020-21 Not exceeding 1200 2920 Not exceeding 3.1 Not exceeding

13 Kalal Mohalla, Agucha Hurda 2020-21 100 Not exceeding Not exceeding 620 Not exceeding Not exceeding

14 Nadi ke Kinare, Parasrampura Hurda 2020-21 72 Not exceeding 2070 Not exceeding Not exceeding Not exceeding

15 Inside of Gups, Parasrampura Hurda 2020-21 262 Not exceeding 2170 Not exceeding 1.7 Not exceeding

16 Chamar Mohalla, Indra Ji ka khera Hurda 2020-21 Not exceeding Not exceeding Not exceeding 4.3 Not exceeding

17 Chamar Mohalla Bazar, Parasrampura Hurda 2020-21 Not exceeding 1500 3480 Not exceeding 2 Not exceeding

18 Near GLR, Rampura Hurda 2020-21 400 2300 5490 Not exceeding Not exceeding Not exceeding

19 Mali Mohalla, Rampura Hurda 2020-21 440 2200 5270 Not exceeding Not exceeding Not exceeding

20 Sangriya Road, Badala Shahpura 2019-20 Not exceeding Not exceeding Not exceeding 670 3.93 Not exceeding

21 Near Pau, New Arwad Shahpura 2019-20 Not exceeding Not exceeding Not exceeding 770 4.73 Not exceeding

22 UPS Handpump, Diyansh, Shahpura Shahpura 2020-21 Not exceeding Not exceeding Not exceeding Not exceeding 2.9 Not exceeding

23 Bairwa Basti, Arwad, Diyansh Shahpura 2020-21 Not exceeding Not exceeding Not exceeding Not exceeding 3.6 Not exceeding

24 UPS, New Arwad Shahpura 2020-21 138 Not exceeding 2400 Not exceeding Not exceeding 8.7

25 Kumhar Mohalla, New Arwad Shahpura 2020-21 Not exceeding Not exceeding Not exceeding Not exceeding 2.2 Not exceeding

26 Police Choki, New Arwad Shahpura 2020-21 Not exceeding Not exceeding Not exceeding Not exceeding Not exceeding 8.9

Year of sampling 

from PHED ground 

water supply source 

Sr. No. Location Block

Exceeding Parameters 

 
Table 13:  Consisting details of sampling of PHED ground water supply sources of exceeding parameters 

concentration during 2019-20 and 2021-21 for Hurda and Shahpura Block (Source PHED,Bhilwara) 
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III. Remediation Plan:- To avail the sufficient drinking water 

supply in accordance with drinking water quality criteria, 

following measures are identified as a part of remediation plan:- 

a. To avail Surface water supply to the villages where still 

ground water is under supply. 

b. Assessment of Zinc and Lead concentration in the affected 

areas ground water supply sources through sampling and 

monitoring of heavy metals 

c. To install Community RO Plant Machine having complete 

system of Water collection, treatment through RO Plant , 

RO Treated Water storage and disposal of RO Reject 

arrangements through high TDS tolerating plants and 

species. 

d. In neighboring villages of M/s HZL mining lease, water 
supply is being done by Hindustan Zinc Limited through 

tankers where internal water supply network in village is 
not existed presently. Thus to adequate water storage 

facility provision of Elevated Surface Reservoir (ESR ) for 
02 villages Kheda Palola and Bherukheda-II may be 

constructed for assured water supply /availability . 
IV. Short term Plan/ activities: This part of restoration plan 

consists Survey of affected area for water supply sources, 
sampling and monitoring of ground water supply sources for 
heavy metal to avail source mapping, status of progress related 

to provision of surface water supply where presently ground 
water is supplied,  survey of surface water structures having 

capability of capacity enhancement through reclamation, 
Requirement of village RO plant , its capacity,     time required 

and estimated cost, details of agencies involved etc. 

V. Mid Term /Long term Plan:- This part of restoration plan 

consists the on ground execution and physical progress for 

Installation of RO Plant, Surface water body i.e. Pond 

reclamation and Seizure of ground water supply source if having 

higher concentration of Lead and Zinc beyond the prescribed.   

Activities under this term plan is having time line of 6 months 

and extendable as per requirement. 

 

    
S.No. 

Type 

of 
Action Required 

Tentative 

Cost in 

Timeline 

Suggested 
Department Findings /Remarks 
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Activity  Rs. 

1.      Short 

Term 

Survey of Water supply 

sources in identified 10 

gram panchayats 
 0.0 

Task 

Completed  

Out of 46 villages situated in 10 

gram panchayats as identified 

under Plan , 14 villages of 05 gram 

panchayats are presently supplied 

water by PHED through ground 

water sources.  

2. Short 

Term 

Survey & Assessment of  

Groundwater supply 

sources (Borewell/well) of 

Core & peripheral villages 

of 10 Gram Panchayats 

located near M/s 

Hindustan Zinc Ltd, 

Agucha mines Assessment 

of Groundwater quality 

w.r.t. Zn & Pb 

0.0 
Task 

Completed 

Sampling for Ground water 

samples of 09 Gram panchayats 

consisting 31 Villages has 

conducted by RSPCB on 

01.07.2022 for heavy metal 

analysis. Digested metal samples 

are being sent to Regional RSPCB 

lab kota for analysis. (Total 35 

Samples) 

3.   Short 

Term 

Survey of proposed site in 

14 villages of 05 gram 

panchayats where present 

source of water supply is 

based on ground water 

PHED Sources/to ensure 

adequate and safe water 

supply 

0.0 15 days 

To preferably identify School 

Buildings located near main 

habitation of these villages  having 

front and back side RO water 

outtake point and with provision of 

RO reject disposal through 

flushing and to plant suitable plant 

species inside school premises.   

4.   Mid 

Term 

Surface water supply to 

the villages where still 

ground water is under 

supply 

0.0  6 Months 

To be covered under JJM By 

Chambal Project. Project already 

sanctioned and work under 

progress. Work tentatively 

completed within 06 months.  

5. Mid 

Term 

Installation of the RO 

plant for supplying the 

adequate water for live 

stocks where adequate 

supply of water is not 

provided 

315.00 lac 

(Inclusive 

7 Year 

O&M) 

6 Months 

For 14 villages of 05 gram 

panchayats having approx 

population of 15405, 14 Nos. of 

RO Plant (each having 0.5 KLPH 

Capacity) with 7 year O&M . 

 

6. Mid 

term 

Seizure of the 

groundwater sources 

where Pb & Zn  found in 

exceedance of the 

prescribed drinking water 

standards 

1.0 Lac 3 Months  

Analysis results received however 

out of 35 samples, lead was not 

traceable in all samples and 

Concentration of Zinc was also 

within the norms as per BIS 

10500:2012. Presently No action 

required. Reserved for similar 

kind of activity. 

7. Mid 

term 

Two Elevated Service 

Reservoir (ESR ) for 

Bhairu Khera and Kheda 

Palola is proposed. 

115.31 

Lac 
6 Months  

To assure and adequate water 

storage facility due to non network 

of water supply line in these 

villages .  

Total Drinking water supply mitigation Plan 

estimated cost 

431.31 

Lac  

 

Table 14:  Sufficient drinking water supply in accordance with drinking 

water quality criteria-Plan 
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VI. Line listing works to be done/ Agencies Involved & 

Estimated Cost:-  

a. To avail Surface water supply to the villages where still 

ground water is under supply : -Out of 46 villages situated in 

10 gram panchayats as identified under Plan , 14 villages of 05 

gram panchayats are presently supplied water by PHED through 

ground water sources. As per the Public Health Engineering 

Department, Bhilwara ; under the Chambal Bhilwara water 

Supply Project Phase- II (Cluster part)  including Package III  

titled as Work of Cluster Scheme of 151 Villages of Banera and 

Hurda Tehsils along with Augmentation of UWSS of Gulabpura 

Towns from Danta Pyara Headworks , so far 69 villages of Hurda 

Teshil  has to be covered under this project and presently, Out of 

which, 50 villages has already been commissioned.  With respect 

to the affected area i.e. the 10 villages out of 14 villages which 

are in the proximity of the Agucha mines and which are declared 

main habitation during census will also be benefitted in the 

aforesaid project. The work is under progress and likely date of 

coverage of villages though Public Stand Post (PSP) are given 

below:- 

S.no. Name of village Stipulated date of coverage 

1. Bhagwanpura 31.08.2022 

2. Amartiya 31.08.2022 

3. Balapura 31.08.2022 

4. Barathia 31.08.2022 

5. Bhojras 15.08.2022 

6. Chainpuriya 15.08.2022 

7. Lachhmanpura 30.09.2022 

8. Anandipura 30.09.2022 

9. Kotri 30.09.2022 

10. Lachmipura 30.09.2022 

              Table 15: Likely date of coverage of villages though Public Stand                  
Post(PSP).  

Further, the balance four villages namely Moolji Ka kheda, 

Indraji ka Kheda, Urja ka kheda and Bavlo ka khera which are 
declared main habitation after year 2001 are not included in 

the above project and are being taken in the Jal Jeevan Mission 
project. About 77 villages of Hurda Tehsil are under the scope 

of work of Jal Jeevan Mission project (JJM) and the work order 
in this regard has been awarded on 16.03.2022 and the 
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stipulated date of completion of project will be 15.06.2023. The 

work is under progress. Copy of letter of PHED,Project bearing 
project progress status is enclosed as Annexure-14.  

b. Assessment of Zinc and Lead concentration in the affected 

areas ground water supply sources:- Sampling for Ground 

water 35 samples of 09 Gram panchayats consisting 31 

Villages has been conducted by RSPCB on 01.07.2022 for 

heavy metal analysis. Analysis results of heavy metals have 

been received.  As per analysis results of 35 samples, toxic 

metal concentration viz. Lead , Cadmium,Total Chromium and 

Nickel were not traceable (NT) in all samples. Further, 

Concentration of Zinc and Copper have found within 

prescribed norms of BIS 10500:2012 (permissible in absence 

of alternate source). However out of 35 samples ,Concentration 

of Iron have found within prescribed norms for 31 samples 

and found slightly higher in 04 four samples ranges between 

0.417 mg/l to 0.53 mg/l against prescribed 0.3 mg/l 

value.Copy of sample collection list  and Analysis results  

are enclosed as Annexure-15. 

c. To Install Community RO Plant Machine :-Community RO 

plant machine having complete system of Water Collection, 
Treatment through RO Plant ,RO Treated Water storage and 

disposal of RO Reject arrangements  through high TDS 
tolerating plants and species for the villages where the water 

supply source is ground water. Copy of higher TDS bearing 
suggested species list by agriculture department is enclosed as 

Annexure-16.  
Total 

Village 

Panchayats 

to be 

covered  

Total villages  Present 

Population 

as per PHED 

data 

Total RO Plant 

(each having 0.5 

Kilo liter per 

Hour capacity) 

Estimated 

Cost  

(Rs in lac) 

05 14 15405 14 315.00 lac 

(Incl. 7 Year 

O&M) 

        Table 16: Proposed Community RO Plant Machine(s) details 

 

d. To construct elevated service reservoirs where water supply is 

insufficient  :- For 02 villages namely Kheda Palola and 
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Bherukheda -2 having insufficient water supply , one Elevated 

service Reservoir (ESR )each is proposed as a part of restoration 

plan. The connectivity of the above ESR will be done by the 

PHED department through their nearby pipeline(Source: Public 

Health Engineering Department).  

   

e. Estimated cost for construction  of Elevated Surface   

Reservoirs (ESR). 

  Table 17: Proposed ESR details 

Copy of PHED proposal related to ESR is enclosed as Annexure 

-17.                             

Further, Public Health and Engineering Department will be the 

responsible agency for abovementioned drinking water supply 

related activity.  

 

   --------------------------------End of Chapter 3.3------------------------- 

 

 

 

 

 

 

 

 

 

 

 

3.4 Human Health improvement plan 

I.     Introduction:-According to Medical and Health Department 
,Bhilwara ,Efforts  are required to be made to improve the 

health of the residents in the affected areas and strengthen 

S.No. Village Name 
Construction 

of SR 
(Capacity ) 

Execution 
Agency 

Estimated Cost 

( in Lac Rs.) 

1 Bherukheda 2 50 KL Public Health 
Eng. 

Department 
(PHED)  

115.31 Lac 2 Kheda Palola 100 KL 

Total 02 150 KL 
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medical facilities in the villages around M/s Hindustan Zinc 

Limited in Gulabpura block of Bhilwara district and the 
medical institutions at which the residents of the affected 
area get medical facilities are to be strengthened so that the 

residents of the area do not have to travel long distances for 
medical facilities and necessary medical facilities are 

available only at the medical institutions near the area. At 
the same time, the ill effects of polluted water on the health 

of the children there have to be investigated and treated in 
time. Thus enlisting of above efforts and their execution is 

being included as an important part of restoration Plan.  
 

II.     Present Scenario:- As per the information furnished by 

Block Chief Health Officer, Gulabpura, Bhilwara vide letter 
dated 26.08.2021 of the last 05 years (2017-20) Out-Door 

Patients (OPDs) visits in Gulabpura blocks hospitals i.e. 
Hurda, Agucha, Ruphailekalan, Kanwliyas, Sareri & 

Gulabpura, it was observed that only 0.03% OPDs were 
w.r.t. Asthma. Also the OPD visits with Asthma from 2018-

20, not showing any significant increasing trend. However 
as per the ground water quality and PHED Ground water 

supply sources analysis reports reveals the higher 
concentration of TDS, Chloride, Flouride, Alkalinity, Nitrate 

w.r.t. to the drinking water standards (IS 10500:2012) 
prescribed permissible limits in absence of alternative 

sources in ground water sources, therefore regular intake of 
ground water as water supply sources in affected areas 

specifically in 14 villages where water supply through PHED 
is based on ground water sources, possibility/threats in 

enhancement of water borne disease and new born baby 
diseases may not be ruled out and preventive measures 
may be adopted as a part of restoration plan.    

At present the residents of the said area are availing 
medical facilities at Community Health Center 

(CHC)Gulabpura and their subordinate Primary Health 
Centers. Besides, Workers/labours which are residing at 

nearby Phuliyakalan and Asind Panchayat Samiti ,are also 
employed at M/s HZL Mines,Aghucha. Therefore, these 

Health care institutions viz CHC Gulabpura as well as CHC 
Asind and CHC Phuliyakalan are required to be 

strengthened.  
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Initially, CHC, Gulabpura is required to be developed as 

Model CHC. According to the provision of the state 
government, the equipments required for the model CHC is 
required to be procured according to the Gap identified. 

Further, condition of the building of Community Health 
Center, Gulabpura has also become very old and in a 

dilapidated condition, so it is very necessary to get the 
building repaired and furnished. The residents of the area 

have to be screened and treated on time for diseases caused 
by contaminated water like Diarrhea, Fluorosis etc. 

III. Remediation Plan:- To avail the sufficient & safe drinking 

water supply in accordance with drinking water quality 
criteria, remedial measure has already prepared under 

drinking water supply section. 
Besides, following additional measure for health 

improvement plan are also incorporated as a part of health 
improvement Plan. 

i. To conduct and prepare health status data in all 46 
villages through preliminary questionnaire and Door to 

Door survey mechanism. In this exercise, the residents 
of the area have to be screened and treated on time for 

diseases caused by contaminated water like Diarrhea 
Fluorosis etc. 

ii. To ensure development of existing Community Health 

Centers (CHCs) located  at ,Gulabpura  as Model 

Hospital through strengthening the Civil infrastructure 

and supply of medical diagnosis equipments (Developed 

as a centralized facility for affected area covering 46 

villages). 

iii. To ensure strengthening of existing Community Health 

Centre, Asind and Phuliykalana w.r.t to medical 

diagnosis equipments viz Sonography and X-Ray 

machines .  

iv.  Through availability of Sonography machine @ CHC 

Asind, the residents of the area who avail medical 

facilities at Community Health Center, Asind can be 

properly screened with sonography machine. 
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v. There is a need for digital X-ray machine at Community 

Health Center, PhuliaKalan so that the resident of the 

area can be screened for silicosis. 

IV. Short term Plan/ activities: This part of restoration plan 

consists door to door health survey through filling of questionnaire 

regarding health history and health status of inhabitants residing in 

46 villages , identification of common and critical diseases, 

availability of cure facility in nearby CHC,Gulabpura (proposed to 

be develop as Model Hospital) and root cause diagnosis of critical 

diseases/illness pertaining patients for further referral and data 

interpretation.      

V. Mid Term /Long term Plan:- This part of restoration plan 

consists the on ground execution and physical progress for 

development of existing community Health Centre located  at 

,Gulabpura  as Model Hospital through strengthening the Civil 

infrastructure and supply of medical diagnosis equipments. 

Development of Gulbapura CHC as Model Hospital will help 

inhabitants to ease of avail upgraded health care facilities and 

diagnosis facilities to early identification and cure of illness. 
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Table 18: Gulabpura Block OPD patients data for year 2017 to 2020 
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VI. Line listing works to be done/ Agencies Involved & 

Estimated Cost:-  

a. To conduct and prepare health status data in all 46 

villages through preliminary questionnaire and Door to 

Door survey mechanism :- 

Total  Village 

panchayats  to 

be covered 

Total villages Estimated 

cost 

Remarks 

10 46 Rs. 5.0 Lac Door to door 

survey and 

Questionnaire 

activity details 
Possible Outcome of door to door survey 

Water 

quality 

parameter 
wise 

diseases  

Type of disease 

identified 

No. of patients identified Treatment 

Activities Primary 

Treatment 

required  

Moderate 

to Severe  

Critical 

stage  

Chloride Hyperchloremia  

 

After survey completion 

Fluoride  Fluorosis/Teeth 
decay 

Nitrate  Methemologlobinemia 

/BBS 

Alkalinity  Skin Problems 

TDS Kidney problems 
        Table 19: Health improvement programme-Door to Door survey Details  

b. To ensure development of existing community Health 

Centre located  at ,Gulabpura  as Model Hospital through 

strengthening the Civil infrastructure and supply of 

medical diagnosis equipments :- 

S.NO. Activities proposed for development of CHC, 

Gulabpura as Model Hospital  

Estimated Cost 

(Rs in lac) 

1. Civil Infrastructure (Repair /renovation and 

new construction ) 

270 

2. Procurement of  Sonography machine  25 

3. Procurement of  Spirometer  1.5 

Total 296.50 
     Table 20: Proposed Gulabpura, CHC as Model Hospital strength details 

 



Page 52 of 68 
 

c. To ensure strengthening of existing community Health 

Centre ,Asind and Phuliykalana as nearby  supply of 
medical diagnosis equipments viz Sonography and X-Ray 
machines :- 

S.NO. Procurement of  Medical diagnosis equipments 

for strengthening of Medical facility in nearby 

area  

Estimated Cost 

(Rs in lac) 

1. Procurement of  Sonography machine @ CHC 

,Asind  

25 

2. Procurement of  Digital X ray Machine @ 

CHC,Phuliyakalan 

20 

Total 45.0 
 Table 21: Proposed Asind and Phuliyakalan ,CHC equipment 

 requirement & strength details 

Possible Outcome:- With the start of timely treatment of diseases 

caused by polluted water & mine related health hazardous, the 

disease will not take a severe form and timely treatment will be 
available to the villagers, as well as developing Community Health 

Center, Gulabpura as a model CHC area, residents will not have 
to travel much distance required for treatment, so that residents 

will be able to get better medical facilities immediately, thereby 
saving their money & time. Also, on providing the necessary 

equipment in Phulia Kala and Asind, the residents of the area 
who get medical facilities at the above medical institutions can be 
screened on time and treatment may be started timely. 

Copy of detailed proposal for Human health restoration plan 

received from Chief Medical and Health officer is enclosed as 

Annexure-18. 
Further, Medical and Health Department will be the responsible 
agency for abovementioned Human Health improvement plan.  

 

    --------------------------------End of Chapter 3.4-------------------------- 
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3.5. Livestock Health improvement Plan 

I. Introduction: -Livestock population in 10 village panchayat(s) of 

affected area is 63948. According to animal husbandry 

department ,treatment of suffering animal through  camps and 

extended field work & Control of the infectious diseases in 

large & small animal groups through mass vaccination 

programs are the core activities being carried out in the area for 

live stock health improvement programme and  Therefore, 

activities /tasks to strength these programs may be incorporated 

in restoration plan. 

II. Present scenario: - Presently, as per the animal husbandry 

department inputs no specific diseases have been found/traced 

in the livestocks in affected areas. For this a committee 

comprising veterinary doctors and animal husbandry in charges 

of in respective areas have discussed the matter and investigate 

the OPDs status of livestock in animal husbandry centers viz 

Hurda, Aghucha, Kothiya and Bhadvo ki Kotri and found that 

no specific diseases specifically pertaining to M/s Hindustan 

Zinc limited mining sources  are reflected in record as well as 

not apprised by any center in charges. However, common 

diseases in live stocks are broadly categorized into 02 groups:- 

a. Large Animals – i. hemorrhagic septicemia (H.S.) ii. 

Black quarter iii. Foot & mouth groups disease (F.M.D) 

b.  Small Animals – i. ENTRO Toxemia (E.T) & ii.  Peste 

–Despetits Ruminants (P.P.R.) 

As live stock are also a part of food chain of ecosphere and 

plays important role related to human health. Therefore, 

consideration to prepare a livestock health improvement plan as 

a part of restoration plan has also been accounted. Copy of 

Animal Husbandry factual report dated 16.07.21 is enclosed 

as Annexure-19. 
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III. Remediation Plan:- According to the animal husbandry 

department to ensure the easy availability of quality health 

and vaccination services to live stocks  of affected area, 

strengthening of veterinary hospital facility is much 

required. Therefore to ensure the quality veterinary 

facility, it is incorporated that :-  

a. To ensure development of existing veterinary hospital 
located at ,Hurda  as Model veterinary health facility 
through strengthening the Civil infrastructure and supply 

of medical diagnosis equipments (Developed as a 
centralized facility for affected areas in all 46 villages). 

b. To ensure strengthening of the Civil infrastructure of 
existing veterinary hospital located at Agucha. 

c. To ensure provide a cattle shed facility alongwith 
boundary wall of existing veterinary hospital located at 

Kothiya. 

d. To construct additional water kundi(s) for storage and 

drinking water supply for live stocks in affected areas.  

e. To conduct quarterly live stock health survey and 

vaccination programme. 

f. To develop pasture land in affected areas. 

IV. Short term Plan/ activities: This part of restoration plan 

consists identification of places requirement of water  anch(s) in 

affected area and planning of development proposal to strength 

existing veterinary hospital, hurda  as Model veterinary Hospital 

facility through expansion and renovation of Civil infrastructure 

and supply of medical diagnosis equipments as well as to 

strengthening of infrastructure at veterinary hospital Kothiya and 

Agucha.  

V. Mid Term /Long term Plan:- This part of restoration plan 

consists the on ground execution and physical progress for 

construction of water  anch(s) and development of veterinary 

hospital, hurda  as Model veterinary Hospital as well as to 

infrastructure development and renovation at veterinary hospital 

Kothiya and Agucha . 
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VI. Line listing works to be done/ Agencies Involved &  

      Estimated Cost:-  

a. Development/strengthening of existing Veterinary health 

facilities in the affected area :-  

Scope of work Responsible 
agency  

Time 
required  

Estimated 
cost 

Veterinary Hospital 

Hurda :- 

 Shed for OPD and 
Surgery (100 ftx100ft). 

 Cattle Trough-01 

 Construction work viz 

flooring, compound 
wall, drain. 

Animal Husb. 
Dept. 

6 Months 53.27 Lac 

Veterinary Hospital  

Agucha :- 

 Construction work 
 

Animal Husb. 
Dept. 

6 Months 30.00 Lac 

Veterinary Hospital  

Kothiya :- 

 To construct Cattle 

shed alongwith 

boundary wall. 

 

Animal Husb. 
Dept. 

6 Months 4.97 Lac 

Total 88.24 Lac 

            Table 22:  Proposed Veterinary Hospital Strengthing details. 

            Copy of detailed proposal regarding related to Strengthening of    

            Veterinary  Hospital Hurda,Agucha and Kothiya is enclosed as  

             Annexure-20 collectively. 

b. Construction of Water Kundi(s) for live stock drinking water 

supply :- Requirements of Kundi(s) are detailed as under:- 

No. of 

Pachayats 

No. of 

villages 

No. of 

Kundi’s 

required 

Time 

required 

Estimated 

cost 

10 39 45 6 Months 19.35 Lac. 

        Table 23: Proposed Water Kundi(s) for livestock drinking water  

        arrangements details. 

       Note:  

1. Estimated cost for each kundi is calculated as 0.43 Lac. 
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Copy of detailed proposal regarding construction of Water kundi(s) for 

live stock drinking water storage and supply is enclosed as Annexure-21 

collectively. 

Further, Animal Husbandry department in association with 

Panchayat Samiti Hurda will be the responsible agency for 
abovementioned Live stock Health improvement plan.  
 

 

--------------------------End of Chapter 3.5--------------------------- 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

3.6 Assessment of property Damage:-Issues raised under 

applications of applicants and inhabitants are also consisting 

property damages issues mainly cracks in houses and 
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potholes (pits formations) and damaged open wells @ 

agriculture fields in affected area. To address this issues  a 

committee comprising the 03 members viz. Tehsildar Hurda 

from revenue department, Assistant Engineer ,Public Works 

department and Deputy Director ,Director General of Mines 

safety, Ajmer Region has been constituted as per the decision 

taken during meeting dated 29.06.22 and SDM,Gulabpura 

office order dated 01.07.22. Committee members carried out 

field inspection of affected areas and  submitted their report 

dated 05.07.22 alongwith conclusion and recommendations 

categorically divided in two parts detailed as under:- 

        I. Subsidence/pot holes in the agriculture fields:  

a .Observations:-The pot holes were inspected in the 

agriculture field and observed the size of pot holes was 

about l m radius to 3m radius. There is open wells of 3-4m 

radius were located at a distance of about 200m, which 

were interconnected by underground tunnels up the River. 

The depth of underground connecting tunnel is about 20 

ft. from surface level. The tunnel was located in soft 

strata/soil. In the year 2019, there was heavy rain in the 

area and due to this rain, the tunnels and well were 

subside at many places. The location of tunnel and wells 

were plotted on a plan with the help of geo-coordinates 

and it was observed that the tunnel is in a straight line 

connecting open wells.  

b. CONCLUSION: The open wells and tunnel were 

constructed more than 60 years back and nobody knows 

the purpose of construction. The tunnels were made in the 

soft strata/soil and there is no mineral in the area. 

Further, the open well and underground tunnel were 

constructed up to river Khari. Therefore, it is obvious that 

open wells and tunnels were constructed purely for water 

harvesting/store purpose only.  

c. RECOMMENDATION: Since, M/s HZL is not responsible for 

construction of open wells and tunnel and same is also not any 
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part of underground mine of M/s HZL. Therefore M/s HZL can’t 

be held responsible for any compensation for these structures. 

d. Remedial Measures:-However, the tunnel is not yet fully 

subsides which poses danger to local persons during work on the 

tunnel area field. This tunnel may be destroyed by drilling holes 

at 10 m apart above the tunnel to subside it completely and then 

filling & compaction of the subside area.  

IV. Damage to the houses in Satpal Nagar:  

a. Observations: The houses were inspected in Satpal Nagar 

to observe the cracks. The minor cracks in the houses 

were visible in all 10 inspected sample houses. Further, 

The location of Satpal Nagar was ploted on a surface Plan 

in relation to the workings of Rampura Agucha 

Underground Mine. The opencast workings of the mine 

was about 1287m horizontal distance and underground 

workings are about 1516m horizontal distance from the 

Satpal nagar village. Management has conducted a 

scientific study to assess the ground vibration during 

underground working from CENTRAL INSTITUTE OF 

MINING AND FUEL RESEARCH, DHANBAD in the year 

2021. The scientific body also concluded that ground 

vibration near Balaji Temple and mine boundary towards 

Agucha Village was less than 0.5 mm/sec against the safe 

limit of 15 mm/sec as per DGMS Guidelines. The Satpal 

village is further away from this observation point. 

Therefore, the blasting vibration in Satpal village is almost 

NIL. Further, there was not observed any crack on the 

office & buildings of Rampua Agucha Mine, which is 

located just near to the underground workings.  

b. CONCLUSION: In view of scientific recommendation and 

about more than 1287m distance from the mine 

workings, it can be concluded that the cracks developed 

in the houses was not due to mining activity of M/s HZL. 

There are many other reasons for cracks in the houses.  

c. RECOMMENDATION: Since, the cracks developed in the 

houses were not due to mining activity of M/s HZL, 
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therefore HZL can’t be held responsible for any 

compensation. There may be some other reason for the 

cracks. Like heavy rainfall in 2019, black soil of the area. 

Construction quality etc., which may be assessed by any 

related scientific institution. 

Copy of report is enclosed as Annexure-22. 

 

Map :2  Showing approx. distance of  M/s  HZL mine lease boundary 

w.r.t. to Satapal Nagar, Bherukheda Houses and location of Potholes @ 

Agriculture field Village-Aghucha (Survey dated 04.07.22;Source 

DD,DGMS) 

Besides, looking to the remedial measure suggested by DGMS, 

Ajmer mentioning that the tunnel is not yet fully subsides which 

poses danger to local persons during work on the tunnel area 

field and this tunnel may be destroyed by drilling holes at 10 m 

apart above the tunnel to subside it completely and then filling & 

compaction of the subside area.  

However, to also work out feasible alternate remedial measures 

apart from destroy of tunnel through drill holes due to safety 

reasons,   a team comprising Supdt. Geologist ,Geologist and 
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Senior mining foreman of mining department was also deputed 

for preliminary investigation and to indentify safe remedial 

measures required to filling potholes and stabilization of land 

surface of agriculture field to avoid any mishap. 

Thereafter, team of Supdt. Geologist of mining department 

inspected the area/agriculture fields having potholes during          

12.07.22 and 13.07.22 and submitted its report on dated 

20.07.22. As per the team’s observation, reason of potholes in 

agriculture fields near village-Agucha are mainly due to the 

possible ancient mining shaft having interconnectivity at deep 

towards northern-southern direction pattern.  Team made its 

recommendation to appoint any expert agency viz. Central Mine 

Planning and design institute limited (CMPDI),Ranchi and Central 

institute of mining and fuel research  (CIMFR),Dhanbad for detail 

investigations related to reasons and remedial measures of these 

potholes existence. Copy of report is enclosed as Annexure-23. 

Further, to ensure remedial measures for filling of potholes (Pits) 

and cracks in houses joint team has also compiled following 

information so as to ensure the restoration in affected area:- 

Type of damage  Location  No. of 

structure 

identified as 

damaged 

/affected 

Remedial 

measures 

required 

Estimated cost 

Cracks/ 

damages         
in House 

structures 

Satpal Nagar-

Bherukheda 
Aaraji no. 

4735,4736, 

4737 

Cracks in 

Houses-126 

nos. 

Repairing/ 

Renovation  of 
House Cracks  

(Responsible 

Agency : Revenue 
Department) 

As per the 

suggestion of 

Supdt. Geologist 

and DGMS along 

with Joint report 

with Revenue 

officials , to find 

out proper 
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Subsidence/ 

potholes in the 

agriculture 

fields 

Agriculture 

Fields, 
Village-

Agucha 

Identified 

potholes -29 

nos.  

Safety Fencing 

/Filling/Rolling 
and leveling 

/Expert Study 

(Responsible 
Agency Revenue 

and Mining 

Department 
through 

Technical 

Support of M/s 
HZL) 

reasons and 

remedial 

measures for 

filling of these 

cracks / 

potholes, an 

expert study is 

required and for 

this process to 

obtain expert 

services from 

CIMFR,CMPDI 

etc. is under 

progress. 

Safety Fencing 

Cost is estimated 

as Rs. 3.63 Lac 

by Panchayat 

Samiti,Hurda.  

Note : Revenue officials also surveyed (Arniya Chouhan Village)itedia Panchayat and 
(Kheda Palola and Kothiya Village) Kothiya Panchayat and submitted reports 

consisting 16 houses with cracks and 10 cases related to other damage /Open well 
subsidence at agriculture field in these 02 village Panchayts. 

Table 24: Property damage assessment details 

Copy of survey report of House cracks,at Satpal Nagar 
Bherukheda and Potholes in agriculture field at  Village –

Agucha is enclosed as Annexure-24. 

Subsequently, Copy of survey report of House cracks/ Open 

well subsidence /other damage at agriculture field of Itedia 

Village Panchayat and Kothiya Village Panchayat is enclosed 
as Annexure-25. 

Further, Revenue department in association with Mining 

Department will be the responsible agency for abovementioned 
property damage assessment /for avail expert study.  
 

------------------------------End of chapter 3.6-------------------------------- 

 



Page 62 of 68 
 

3.7 Plan for betterment of Ambient air quality through 

Plantation and Pasture belt development:- As M/s 

Hindustan Zinc Limited  has deposited an amount of Rs.90 Lac 

to RSPCB, Jaipur vide letter dated 05.08.2022 in compliance to 

Joint Committee recommendations mentioned in their report for 

the non fulfilling plantation criteria  of 1500 Plants/Year 

/Hectare for the period 2018 ,2019 & 2020 imposed under 

Environmental Clearance condition. 

Further, M/s Hindustan Zinc limited has submitted a copy of 

report related to study conducted By M/s Skylark Drones Pvt. 

Limited ,Bangalore to assess the total area under plantation 

/vegetation through drone regarding Agucha Mines. A report 

submits that the total vegetation area at agucha Mining location 

is 348 hectares out of acquired area of 1013 hectares and the 

total lease area is 1200 hectares.  After drone exercise and 

investigation, the total area found under vegetation is 34.35 % of 

the acquired area. Through this survey total number of 

plantations came out to be 6.84 lakhs covering all type of 

vegetation. Copy of M/s HZL Plantation survey report is 

enclosed as Annexure-26. Besides, issues related to improve 

and maintain ambient air quality, proposal related to carry out 

plantation in forest land and development of pasture land have 

also been considered and addressed in following manner under 

restoration plan:- 

a. Plantation in Forest land  & Development of Pasture Land  
Activity  Total 

Proposed 

area 

Approx Plants 

& fruit bearing 

Plant/ 

Species/grass  

to be planted 

to be planted  

Agency for 

coordination 

and 

identification 

of land 

Estimated 

Cost 

including  

survival 

care cost  

Plantation in forest land 

(Hurda Bid- Approx 50 
Hectare) alongwith 02 

year monitoring  

According to 

species/Plants
/Grass 

suggested by 

forest and 
experts   

Forest  75 Lac 

Development of Pasture 
Land 

Forest 

Revenue and 
HZL 

Table 25: Details of proposed Plantation  in forest land and pasture 

land development. 
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Copy of detailed proposal received from forest department is 

enclosed as Annexure-27. 

b. Repairing of movement Road(s) being used by Hindustan 

Zinc vehicles as Transportation route  

Total length of  

route proposed 

for road 

repairing 

Agency for 

coordination and 

identification of route 

Estimated Cost/ Status of Road 

repairing work 

Approx 15 

Kms Mines to 

Rupaheli 

Bhatta 

PWD and HZL Repairing work from Agucha to 

Rupaheli Road (12.5 Km) has been 

completed by Public Works 

Department and remaining 2.5 KM 

Road is covered under State 

Highway project, which is under 

progress. (Source : HZL and 

Public Work Department) 

       Table 26 : Status of Road repairing work 

Copy of Road repairing status received from Public Works 

department is enclosed as Annexure-28. 

Further, forest department in association with Revenue 

Department will be the responsible agency for abovementioned 
Plantation and pastureland development plan.  

 

------------------------------End of chapter 3.7-------------------------------- 
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3.8 Plan for strengthening of School infrastructure in affected 

areas:- During the preparation of restoration plan ,request related 

to restoration of school infrastructure in 10 gram  Panchayats of 

affected areas were also received. As per the details provided by 

chief block education officer vide letter dated 08.08.22,following 

work has been identified for strengthening of School infrastructure 

in affected areas mentioned as below:- 

S.No. Block Village 
Panchayat 

No. of 
school to 

be 
Covered  

Work 
proposed  

Estimated 
cost (In 

Lac Rs.) 

1. Hurda Agucha 05 Repairing 

/Renovation 
and New 

Construction 
of classrooms 

43.96 

2. Hurda Badla 02 Repairing 
/Renovation 

and New 

Construction 
of classrooms 

30.45 

3. Hurda Kotri 01 Repairing 
/Renovation  

5.9 

4. Hurda Bhojras 03 Repairing 

/Renovation 
and New 

Construction 
of classrooms 

22.76 

5. Hurda Rupaheli 

Kalan 

01 Repairing 
/Renovation 

 

5.0 

6. Hurda Hurda 01 Repairing 
/Renovation 

5.0 

7. Hurda Barnathiya 01 New 22.32 
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Construction 
of classrooms 

8. Shahpura Kothiya 01 New 
Construction 

of classroom-
01 

11.16 

9. Shahpura Itadiya 01 New 
Construction 

of classroom-
01 

8.43 

10. Shahpura Arwad 01 New 
Construction 

of classroom-
01 

8.43 

Total  02-Block 10-Village 

Panchayat 

17  163.41 

Table 27 : Education department school wise proposed repairing and 

renovation work details 

Copy of detailed proposal received from education department is 

enclosed as Annexure-29. 

Copy of photographs of various Events /Meetings/Site Visit /Samplings 

etc.  is enclosed as Annexure-30. 

 

Further, Education department will be the responsible agency for 

abovementioned repairing /renovation and construction activities in 
school.  
 

------------------------------End of chapter 3.8-------------------------------- 
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4. Activity wise fund allocation (Estimated) 
S.N

o 

Remediation 

Plan 

Activity Proposed Responsible 

Agency 

Estd. 

Cost (in 

Lac Rs.) 

Chapter 

wise 

allocation 
(in Lac 

Rs.) & % 

allocation 
of total 

allocation 

1. Soil Quality 

remediation  
(Phase-I) 02 

village(s) 

namely Agucha 
and Kheda 

Palola 

Gypsum Treatment  Agriculture 

dept. 

52.69 Lac 78.52 Lac 

(4.75%) 
2. Green Manure 

(Dhencha 

Plantation ) 

Agriculture 

dept. 

25.83 Lac 

3. Ground Water 

Quality 
remediation 

Restoration of non 

functional and 
repairable   roof top 

rainwater 

harvesting 
structures 

(RTRWHS)-11 Nos. 

Ground Water 

Department 

21.57 Lac 445.79 Lac 

(26.99%) 

4. Roof Top Rainwater 
Harvesting 

Structure -31 nos. 

Ground Water 
Department in 

association with 

PHED 

73.55 Lac  

5. Recharge Shaft-
Approx 40 Nos. 

including 10 ponds 

reclamation  

Ground Water 
Department in 

association with 

PHED 

321.76 

Lac 

6. Hydro geological 

survey and Isotopic 

analysis 

Ground Water 

Department in 

association with 

M/s HZL 

28.91 Lac 

7. Drinking water 

supply 

RO plant 

installation with 07 

year O&M-14 nos. 
each having 

0.5KLPH 

Public Health 

Eng. Dept. 

315 Lac 431.31 Lac 

(26.11%) 

8. Seizure of the 

groundwater 
sources where Pb & 

Zn  found in 

exceedance of the 
prescribed drinking 

water standards 

(Presently not 

Ground Water/ 

Public Health 
Eng. Dept. / 

RPCB 

1.0 Lac 
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needed but 

reserved in Plan for 
similar kind of use) 

9. Elevated Service  

Reservoir (ESR) -02 
nos. for Kheda 

Palola and 

Bherukheda-II 

PHED 115.31 

Lac 

10. Human Health 
Improvement 

Plan 

Door to Door 
Survey by Medical 

Dept 

Medical and 
Health 

5.0 Lac 346.50 Lac 

(20.98%) 

11. CHC Gulabpura as 
Model Hospital and 

Equipment proc. 

Medical and 
Health 

296.50 

Lac 

12. CHC Asind 

Equipment proc. 

Medical and 

Health 

25.0 Lac 

13. CHC Phuliyakalana 

Equipment proc. 

Medical and 

Health 

20.0 Lac 

14. Live Stock 
Health 

Improvement 

Plan 

Veterinary Hospital 
Hurda as Model 

Veterinary Hospital 

and Equipment 

supply 

Animal 
Husbandry 

Dept. 

53.27 Lac 107.59 Lac 

(6.51%) 

15. Veterinary Hospital  

Agucha :- 

Construction work 
 

Animal 

Husbandry 

Dept. 

30.00 Lac 

16. Veterinary Hospital  

Kothiya :- 

To construct Cattle 
shed alongwith 

boundary wall. 

Animal 

Husbandry 

Dept. 

4.97 Lac 

17. Water  Kundi (s) 
for live stock 

drinking water-45 

nos. 

Animal 
Husbandry 

Dept. 

19.35 Lac 

18. Property 
Damage 

Assessment  

House Cracks 
issues  

Revenue in 
association with 

Mining dept. 

Expert 
Study*    

3.63 Lac 
(0.21%) + 

Expert 

Study* 19. To provide safety 
fencing around the 

potholes locations-

29 nos. 

Revenue & PS, 
Hurda 

3.63 

20. Filling of 
potholes/pits in 

agriculture fields  

Revenue in 
association with 

Mining dept. 

Expert 
Study*.    

21. Plan for 
betterment of 

Plantation in forest 
land @ Hurda Bid 

Forest 75  75 Lac 
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vedanta 
HINDUSTAN ZINC 
Zinc&Silver of India 

transforming for good 

HZL/RAMNGT/ 12 S6 
September 9th, 2022 

To, 

The Regional Officer, 
Rajasthan State Pollution Control Board 
18, Azad Nagar, Pannadhai Circle, 
Mining Engineer Office Road (Near Telephone Exchange), Bhilwara-311 001 

Sub: Deposition Rs. 25 Cr in joint account in compliance of Hon'ble NGT order issued in Review application 06/2022 filed by Hindustan Zinc Limited under original application No. 226/2020. 
Ref. 1. Your letter No. RPCB/RO BHL/Legal-30 (226/2020/33 dated 0sth April 2022 

2. Order dated 29th March 2022, passed by the Hon'ble National Green Tribunal (Principal Bench), in Review Application No. 06/2022. 
3. Order dated 02nd February 2022, passed by the Hon'ble National Green Tribunal (Principal Bench), in Original Application No. 226/2020 [earlier O.A. 68/2020 (CZ)]. 4. Our letter No. HZL/RAM/NGT/241 dated 27.04.2022. 5. Our letter No. HZL/RAM/NGT/28 dated 08.06.2022. 
6. Our letter No. HZL/RAM/NGT/968 dated 05.08.2022. 
7. Order Kramank/lekh/2022-23/37450 dated 02.09.2022 by District Magistrate office regarding opening of Joint bank account. 

Sir, 
In continuation with our letter HZL/RAM/NGT/28 dated 08.06.2022, we would like to update with respect to the latest compliance status against order dated 02.02.2022 passed by Hon'ble National Green Tribunal (Principal Bench) in Original Application No.226/2020. 

1. In compliance to District Magistrate order Kramank/lekh/2022-23/37450 dated 02.09.2022, a joint account has been opened with HDFC Bank, Bhilwara branch bearing account no: 50100558917159 on 07.09.2022. 
2. Hindustan Zinc Limited has deposited Rs.25 Cr in the joint account on 08.09.2022 vide NEFT transfer bearing transaction id CMS/001051873668/408110984. 

Same may please be taken on the record in the action taken report. 
Yours sincerely, 

(KishoreKumar S) 
CEO (Agucha IBU) 

The District Collector, 

Bhilwara, Rajasthan 
CC: 

Shri Sunil Kumar Meena, Scientist-D 
Central Pollution Control Board, 
Vithal Market, Paryavaran Parisar, E-5, 
Arera Colony, Bhopal -462016 (MP) 

Hindustan Zinc Limited 
Rampura Agucha Mines, P.0. Agucha, Dist. Bhilwara (Raiasthan311 022 
M+91-9001294956-57 www.hzlindia.com 

Registered Office: Yashad Bhawan, Udaipur (Rajasthan) 313 004 
CIN No. L27204RJ1966PLC001208 



Svq,gg,[,fs","",
HZLlRAMn{cu g$$

To,

The Regional Officer
Rajasthan State Pollution Control Board

18, Azad Nagar, Pannadhai Circle,
Mining Engineer Office Road (Near Telephone Exchange),

Bhilwara-3ll00l

Sub: Compliance of Hon'ble NGT order issued in Review application 0612022 filed by Hindustan Zinc

Limited under ori ginal appl icatio n N o. 226 12020 -

Your letter No. RPCB/RO BHL/Legal-30 (22612020)133 dated 05th Apr1l2022

Order datedZgth March 2022,passed by the Hon'ble National Green Tribunal (Principal Bench), in

Review Application No. 0612022.

Order dated 02nd February 2022, passed by the Hon'ble National Green Tribunal (Principal Bench),

in Original Application No.22612020 [earlier O.A.6812020 (CZ)]'

Our letter No. HZL/RAMA{GT/24 I dated 27 .04.2022.

#Y-@ffi-

HINDUSTAN ZINC
,mtrr.rflrEllunillEr

August 5th ,2022

Ref: l.

2.

3.

A+.

Sir,

In continuation with our letter HZL/RAMn{ GTl24l dated}T .04.2022,we would like to update with respect

to the latest compliance status against the recommendations made by joint committee.

l. Hindustan ZincLimited has deposited Rs. 90 Lacs vide DD No. 057644 dated 19.07 .2022. DD was

depositedtoyourgoodoffice on2l.07.2022videletterno.HZLiRAM/NGT1873dated21 July22'

Z. Hindustan Zinc Limited has engaged National Institute of Hydrology, Roorkee vide W.O. No.

ENVT/4500007264 dated 06.07.2022 for the undermentioned studies :-

. Hydrogeological survey of the surrounding area to map the current groundwater flow regime

and its seaso-nal dynamics for identifuing the cause of pit formation in the surrounding areas

of RA Mines.
o Isotopic analysis of surface and groundwater samples of the area to establish the sound linkages

between the possible sub-surfac-e pollutants and ihe industrial activities of the area around RA

Mines.

Same may please be taken on the record in the action taken report.

Yours sincerely,

Annexure - As above

Hindustan Zinc Limited
Rampura Asucha Mines, p.O. Agucha, Dist. Bhilwara lRajasthanl - Jl I 0ZZM + e 1 _ e oo 1 2 919 5 6 _ 57 www. h zii n d ia., co m

: ;," ; :: i\i: ;,;F: ; ::;!,i :: i;Zn, u ct a i p u r I R a j a s t h a n t 3 t 3 0 0 1

(Kishore Kumar S)
CEO (Agucha IBU)
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--Svg-{gntqronsforming lor good

HZL /RAM / NGT I &'/\

'l'o,

The Regional C)fficcr,
Itajasthan State pollution Control lioar<II8, Azad Nagar, pannarlhai Circte.'

llililIflf iiil';? ""., 
R;"; o ;; r T'erep h o n e ox ch a n ge),

Sub: Deposition oll)emand Drafl ,rf lr.s. 90 Lacs.
Ilef: Flo''ble NG f ordcr crated 02 02 2022 i, oA 226/2020.

Ir-nrail contnrur.rication dated l3 07.2A22

Respcctcd Sir,

fi ff : ii"J ;: : I:J;:;'."'J"1lf i fl : ;i jir",,i:^f 
*,11 

6 / 2 02 ,,an am oun t o f Rs e 0, 0 0, 0 0 0,_ i s

il;Txl':r.ilJl::t1."+llllfil,X;#l:ifl 
,fi ::,"i!;nm,;,,i:T,,;:f, Rse0,00,000A

Yours sincerely,

f\ 1, ,-
CEO (Agucnu rntjl

Annexure _ As abovr:

CC : The. Distu.ict Collcctor,
Bhilwara, lla.iasthan

rr Shri Sunil Kurrar Meena, S<.ientist-Do 
) L $illlt 
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nlrno, 
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HZL / RAM / NGT / 732        July 6, 2022 

 

To,  

The Regional Officer, 

Rajasthan State Pollution Control Board 

18, Azad Nagar, Pannadhai Circle,  

Mining Engineer Office Road (Near Telephone Exchange),  

Bhilwara – 311 001 

 

Sub: Restoration plan in NGT O.A. 226 of 2020 order dated 02.02.2022.  

Ref:  Minutes of meeting held on 29.06.2022. 

 

Respected Sir,  

With reference to the points mentioned in the draft restoration plan, pointwise action plan related to 

Hindustan Zinc Limited are as under: 

S.No.S.No.S.No.S.No.    Action requiredAction requiredAction requiredAction required    Responsible Responsible Responsible Responsible 

AgencyAgencyAgencyAgency    

ExecutioExecutioExecutioExecutio

n byn byn byn by    

Tentative Tentative Tentative Tentative 

Cost in Rs.Cost in Rs.Cost in Rs.Cost in Rs.    

(Lacs)(Lacs)(Lacs)(Lacs)    

TimelineTimelineTimelineTimeline    RemarksRemarksRemarksRemarks    

4.4.4.4.    Hydrogeological 

survey of the 

surrounding area to 

map the groundwater 

flow regime and its 

seasonal dynamics 

Groundwater 

Dept 

M/s HZL 24.5 + 

18% GST 

1 Month Comprehensive 

Hydrogeological study was 

carried out in January 2022 by 

M/s J.M. Environet Pvt. Ltd., 

which is a NABET certified 

consultant. (Copy attached for 

ready reference). 

Work Order awarded to 

National Institute of 

Hydrology for hydrogeological 

and isotopic study (W.O. copy 

attached for ready reference). 

This study will take at least 6 at least 6 at least 6 at least 6 

monthsmonthsmonthsmonths. Timeline may be 

amended accordingly.  

5.5.5.5.    Isotopic analysis of 

surface and 

groundwater samples 

of the area to establish 

the sound linkages 

between the possible 

sub-surface pollutants 

and the industrial 

activities of the area 

Groundwater 

Dept 

M/s HZL 1 Month 

10.10.10.10.    Planning for clean 

drinking water source 

for livestocks in all the 

gram Panchayats 

PHED M/s HZL     7 days  

 



 

 

 

12.12.12.12.    Provide list of 

locations where water 

is supplied by M/s 

HZL through water 

tanker 

District 

Administrati

on 

M/s HZL     7 days Details of water supply 

through tankers and status of 

pipeline is attached. 

14.14.14.14.    Survey & plan for 

extensive plantation in 

plant premises, 

pasture land, 

transportation route 

etc.  

Forest 

Department 

M/s HZL 

 

75 for 

Roadside 

plantation   

+ 75 for 2 Ha 

charagah 

development 

& 1 Ha forest 

development. 

7 Days Plantation is regular activity 

and being done every year 

inside mine area. Apart from 

plantation, we are also 

stabilising waste dumps by 

applying geonet and spreading 

seeds. Roadside plantation on 

the connecting road can be 

undertaken as per instructions. 

2 Ha charagah development & 

1 Ha forest development. 

17.17.17.17.    Identification of the 

potholes on the road 

(passing through the 

villages) that is being 

used for raw material 

transport by M/s HZL 

PWD M/s HZL     7 Days Connecting road from mines 

to National Highway is getting 

converted to State Highway. 

Road work is under progress 

by PWD.  

 

Part-2 

S.No.S.No.S.No.S.No.    Action requiredAction requiredAction requiredAction required    Responsible Responsible Responsible Responsible 

AgencyAgencyAgencyAgency    

Execution Execution Execution Execution 

bybybyby    

Tentative Tentative Tentative Tentative 

Cost in Cost in Cost in Cost in 

Rs.Rs.Rs.Rs.    (Lacs)(Lacs)(Lacs)(Lacs)    

TimelineTimelineTimelineTimeline    RemarksRemarksRemarksRemarks    

11114444....    Procurement of the 

vehicle mounted 

water sprinklers  

District 

Administration 

M/s HZL     6 

Months 

HZL is having adequate 

number of water sprinklers 

which are regularly being 

used in side mine and plant 

areas. Procurement of new 

water sprinklers is required to 

be reconsidered. 

16.16.16.16.    Supplying the 

drinking water to 

nearby inhabitants 

through laying 

permanent pipeline 

where water is being 

supplied by water 

tankers. 

District 

Administration 

M/s HZL     9 

Months 

 

 

Yours sincerely,  

 

(Kishore Kumar S)  

CEO (Agucha IBU)  

 

Annexure – As above  



 

 

 

 

 

 

Details of Water supply through tankers by HZL, RAM 

 

 

S.No. Village Name 

Quantity of 

water supplied 

(KL/Day) 

Pipeline within 

village 

Connectivity to 

Chambal 

pipeline 

Remarks 

1 Bherukheda 1 16 Yes (HZL) No  

2 Bherukheda 2 24 No No  

3 Kheda Palola 21 No No  

4 Moonji Ka Kheda 25 Yes (HZL) No  

5 Rampura 34 Yes (HZL) No  

6 Parasrampura 40 
Yes 

Yes (Work 

under Progress)  

50% of pipeline 

completed. 

7 Agucha 74 Yes 

  

Yes 

  

Partial supply only 

during summer to meet 

out water shortage. 

 

 

 



 

 

Transportation route from RA Mines to National Highway – Proposed Plantation area 
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1 Hurda Aguncha Agoocha 6739 441
2 Hurda Aguncha Bhagwanpura 760 3257
3 Hurda Aguncha Bhairoon Khera 305 2776

4 Hurda Aguncha
Moon Ji Ka 

Khera 704 1385

5 Hurda Aguncha Parasrampura 1130 1748
6 Hurda Aguncha Indira ka Khera 471 4125
7 Hurda Aguncha Rampura 517 993
8 Hurda Barandhiya Amartiya 1241 4636
9 Hurda Barandhiya Balapura 597 3674

10 Hurda Barandhiya Barantiya 1030 7139
11 Hurda Barandhiya Urja Ka Khera 285 3234
12 Hurda Barla Barla 1309 6276
13 Hurda Barla Chatarpura 648 7114
14 Hurda Barla Deopura 473 2673
15 Hurda Barla Gajsinghpura 428 3645
16 Hurda Barla Jaisinghpura 1126 4950
17 Hurda Barla Sultanpura 835 4712
18 Hurda Bhojras Apaliyas 1211 10702
19 Hurda Bhojras Balwantpura 647 8189
20 Hurda Bhojras Bhojras 3755 7432
21 Hurda Bhojras Chainpuriya 880 6990
22 Hurda Bhojras Lachhmanpura 661 9749
23 Hurda Hurda Khati Khera 269 6204
24 Hurda Hurda Bavlo Ka Khera 616 7675

25 Hurda Hurda
Gulabpura 

(rural) 54 9654

26 Hurda Hurda Hurda Magra 4271 3907
27 Hurda Hurda Hurda Seja 8340 5748
28 Hurda Kotri Anandipura 1106 5862
29 Hurda Kotri Kotri 2237 1077
30 Hurda Kotri Lachhmipura 1062 2616
31 Hurda Rupaheli Garoliya Khera 348 11162
32 Hurda Rupaheli Roopaheli 4781 9840
33 Shahpura Kothiya Khera Palola 834 334
34 Shahpura Kothiya Kothiya 5429 959

35 Shahpura Itedia Araniya Chauhan 660 2560

36 Shahpura Itedia Bagthala 791 7022
37 Shahpura Itedia Baori 1186 9421
38 Shahpura Itedia Daulatpura 334 4477
39 Shahpura Itedia Itadia 1852 4623
40 Shahpura Itedia Ranjeetpura 146 4861

41 Shahpura Arwad Barla (arwar Ka) 307 8954

42 Shahpura Arwad Diyas 1052 8512
43 Shahpura Arwad Kalyanpura 1115 3251
44 Shahpura Arwad Nai Arwar 1928 6736
45 Shahpura Arwad Old Arwad 1596 6716
46 Shahpura Arwad Sardarpura 646 6194

Total Block-02
Gram Panchayat-

10 Villages-46 66712
Source : PHED list for water supply data

 List of 10 Village Panchayats and  46 Villages 

Approx. aerial 
distance in meters 

from M/s HZL 
Agucha lease 

boundary as per 
google earth 

S. No. Block Panchayat Village Population 
(Approx)
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jktLFkku ljdkj 

dk;kZy; mi funs'kd d̀f"k ¼fo0½ ft-i- HkhyokMk 
 

ekuuh; jk"Vªh; gfjr vf/kdj.k] iz/kku U;k; ihB ubZ fnYyh }kjk ewy vkosnu 
la[;k 226@2020 'kh"kZd vkseiqjh cuke HZL,oa vU;esa ikfjr vknsf'kdk fnukad 02-02-2022 
rFkk eSa HZL ¼osnkUrk½ }kjk izLrqr iquZfopkj vkosnu fnukad 06-01-2022 vUrxZr ewy 
vkosnu la[;k 226@2022 esa tkjh vknsf'kdk fnukad 29-03-2022 vuqikyukFkZ foHkkx ls 
lEcfU/kr v/;;ufLFkfr@fjiksVZ@dk;Zokgh fjiksVZ@vius d`f"k foHkkx ls lEcfU/kr 
iquZLFkkiuk ;kstuk ¼fgUnqLrku ftad fy-½ jkeiqjk] vkxwpk ds vkl ikl {kS= xkao@lEcfU/kr 
CykWd gqjMk@'kkgiqjk esa foHkkx }kjk fuEukuqlkj ;kstuk rS;kj dj dk;Zokgh dh x;hA 

12 dksj ,fj;kvillages & 18 peripherial villagesds feV~Vh vkSj ikuh dh xq.kork 
tkap gsrq js.Me vk/kkj ij feV~Vh&ikuh ds lsEiy 10 xzke iapk;rks ls 839 d`"kdks ds [ksrks 
ls o"kZ 2019&20 o 2021&22 esa feV~Vh ,oa ikuh ds uewus fy;s tkdj PH,oaEC dh tkap 
dh x;h layXu ¼feV~Vh&ikuh ds uewuksa dh tkap fjiksVZ½ 

feV~Vh&ikuh dh tkap fjiksVZ ls Kkr gqvk dh ;gk¡ dh Hkwfe dk PH&7 to 8-7]EC- 
1-9 to 14-9 rFkk SAR- 2-04 ls 28-06 ik;h x;hA ftlds vk/kkj ij ;g ik;k x;k gS fd 
;gk¡ dh feV~Vh {kkjh; yo.kh; gSA 

 
 

{kkjh; yo.kh; Hkwfe dk lq/kkj o mipkj  %& 
1- {kkjh; yo.kh; Hkwfe ds lq/kkj gsrq GR Value ds vk/kkj ij vko';drkuqlkj 

ftIle Mkydj] fc[ksjdj xgjh tqrkbZ dj ftIle dks 15cm. dh xgjkbZ rd vPNh rjg 
feyk nsuk pkfg;sA [ksr esa yxHkx 3X3 ehVj dh D;kfj;ka cukdj o"kkZ dk ikuh 15 fnu 
rd 5 lseh- Hkjk j[ks rFkk yo.k eqDr ikuh dh fudklh dh O;oLFkk Hkh leqfpr djuh 
pkfg;sA 

2- yo.kh; ,oe~ {kkjh; Hkwfe esa gjh [kkn ¼<spk½ dk iz;ksx djds {kkjh;rk oy.kh;rk 
dks de fd;k tk ldrk gSaA lkYV VksyjsUV Qlyksa dh cqokbZ dh tk;s tSls %&tkS] xsagw] 
ljlks] rkjkehjk] ikyd] pqdqUnj] vkaoyk] csj bR;kfn mDr izk:i dks ykxw djus ds fy, 
d`"kd xksf"B;k¡ dk izpkj&izlkj djds dk;Z djok;k tkuk izLrkfor gSA 
 
  



iquZLFkkiuk ;kstuk %& 

Ø-la 
xzke 

iapk;ar 
dk uke 

xkao dk uke 
cqokbZ 
{ks=Qy 

ftIle dh 
ekax 

¼gS0@Vu½ 
ftIle dh ykxr  

1 vkxwapk vkxawpk 475 1180 4063920 

2 dksfB;ka [ksMkikyksyk 140 350 1205400 

                        ;ksx&% 615 1530 52.69 लाख 

uksV%& ftIle dh ykxr 3444:- izfr Vu gSA 
 
  



gjh [kkn ¼<spk½ gsrq izLrkfor dk;Z;kstuk%& 
 

Ø-la 
xzke 

iapk;ar dk 
uke 

xkao dk uke 
cqokbZ 
{ks=Qy 
¼gS0½ 

<Sapk dh 
ekax 

¼fd0xzk0½  
<Sapk  dh ykxr  

1 vkxwapk vkxawpk 475 28500 1995000 

2 dksfB;ka  [ksMkikyksyk 140 8400 588000 

;ksx&% 615 36900 25.83 लाख 

uksV%&<spk cht dh ykxr 70:- izfr fdyksxzke gSA 
layXu%& e`nk&ikuh ijh{k.k fjiksVZA 
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a. To provide Approx 40 Recharge shafts inducing pond reclamation 
activity @ 10 Ponds in affected areas (02 Gram Panchayats & 09 

Villages) based on the site Hydro geological survey and site 
detailing. 

Total 

Village 

Panchayats  

to be 

covered  

Total villages  Total Recharge shaft with 

10 ponds reclamation 

proposed (Approx.) 

Estimated Cost 

(Rs in lac) 

02 09 Approx 40 321.76 
Proposed Recharge Shafts and Pond Reclamation work.  

b. Identification of locations for recharge shaft including pond 

reclamation  

Sl. 
No. 

Name of Gram 
Panchayat 

Villages Total Ponds 

1 

 
Agucha Bherkheda 1, Bherkheda 2, 

Parasrampura, Bhagwanpura, 
Indra Kheda, Mool ji Kheda, 

Agucha 

07 

2 Kothia Kothia, Kheda Palola 03 

Total 02 09 10 
LIST OF PONDS PROPOSED FOR WATER RECHARGE STRUCTURES 
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FOREWORD 

 
M/s Hindustan Zinc Limited, Rampura-Agucha Mine Complex Bhilwara, Rajasthan under its 

Environment Policy and in pursuance of statutoryobligations, implemented a Ground Water Recharge 

Intervention in Hurda, Shahpura, Jahazpur and Kotri blocks of Bhilwara district, Rajasthan to achieve a 

recharge potential to the tune of 8.67 mcm/Annum. 

 Total 84 village ponds were developed in terms of deepening, bunds strengthening, treatment of 

catchment area. Apart from that total 358 recharge shafts were installed in developed village ponds out of 

which 61, 112, 80 and 105 recharge shafts have been installed in Hurda, Shahpura, Kotri and Jahazpur 

blocks respectively 

I would like to deliver my sincere thankfulness to Dr, Arijit Dey EX.X OIC, CGWB (WR), Jaipur for 

their guidance of subject matter valuable inputs and time to time supervision on the project. 

 
.We genuinely appreciate the effort made by M/s GD Consultant, Jaipur for implementation of this ground 

water recharge project in a scientific manner. I would also like to appreciate the entire team especially 

deputed for this project to monitor and quality control by HZL (RAM). The team of M/s HZL, RAM 

comprises Mr. Dinesh Kumar Paliwal-Environment Head, M K Arha, Mr. Srinivasa Kannan Manivannan,. 

We  amazed by the unimaginable results of this project with respect to rising water levels and advantage 

of nearby villagers. 

 

I am hopeful that, this recharge intervention will motivate all groundwaterusers to join hands to 

conserve and recharge Ground water as much as they can under their CSR and statutory compliances for 

future generations. 

 

 

(Vinod Kumar) 

Director, Agucha SBU 

M/s  Hindustan Zinc Limited, Rampura, Agucha Mine Complex Bhilwara, Rajasthan 
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 THE GROUND WATERMANAGERS 

143, 1st Floor, City Plaza, Space Cinema, Banipark, Jaipur, 302016, Rajasthan. 
PH: 0141-4029848(O), 7976642448, 9887096835 web: www.gdcgwms.com 
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1.0 Introduction 

M/s. Rampura Agucha Mine (RAM), a unit of Hindustan Zinc Limited (HZL),in 

pursuance of guideline dated-16.11.2015 issued by Central Ground Water Authority 

(CGWA), adopted 84 village ponds in Hurda, Jahazpur, Kotri and Shahpura blocks of 

Bhilwara district, Rajasthan to achieve a recharge potential of more than 8.54 

MCM/annum,through artificial recharge in terms of development of village 

pondsandinstallation of groundwater recharge structures.  

Also, M/s. HZL in pursuit of its commitment to natural resource conservation and 

statutory obligationhired M/s GD Consultants,Jaipur (Rajasthan) for the assessment of 

subsurface water resources and to further investigate the scope of artificial recharge to 

meet the statutory obligation requirement ofthe CGWA. The preliminary field-based 

survey and investigations were done by theexpert members of GD consultants for the 

assessment of groundwater recharge potentials and exploring possible ways for 

achieving the same. A detailed report was submitted by GD consultants to HZL 

(RAM) for achieving the objectives to meet the statutory obligation requirement of 

CGWA which got approval on 23rd May 2019 for the implementation of the 

observations and recommendations made in the report (Annexure I). 

The present report provides details of various activities implementation regarding the 

Compliance of the above-mentioned approval letter and subsequent instructions 

provided by CGWB, WR (such as instructions through a letter dated 10th August 

2020). 

1.1 Sourcesfor extracting groundwater 

M/s.HZL(RAM) is drawing groundwater through radial wells, situated over the Banas 

river bed in Hurda, Jahazpur, Kotri and Shahpura blocks (Figure 1).Thedetails of pond 

locations and various associated attributes such as available surface water resources in 

the adjoining area, hydrogeological features, lineament, and geology are presented in 

Figure 2 to 5. 

As per the NOC given to HZL (RAM), the permissible limit to withdraw groundwater 

is 11700cum/day.The water is being transported through pipeline from the radial well 

to HZL’s project site of RAM mining complex. For easy and smooth transportation of 
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water M/s. HZL (RAM) has provided two pumping stations which are located near 

radial well and at Shahpura. 

1.2 Brief about the project 

M/s. HZL (RAM) in compliance of statutory obligation of NOC accorded by the 

CGWA opted to develop existing village ponds in terms of enhancement of storage 

capacity by desilting, treatment of catchment area and installation of recharge shafts. 

The entire interventions are being carried out in pursuance of the instruction provided 

by the CGWA, time to time. The instructions and recommendations of CGWA were 

received for its implementation by letters mentioned below. 

 (a)  Approval letter dated 23/05/2019 

 (b)Letter dated 10/08/2020  

M/s HZL (RAM) in pursuance of statutory obligation of letter dated 23/05/2019 (letter 

by the CGWA) was instructed to implement recharge intervention to the tune of 8.67 

mcm/annum by enhancing the storage capacity of 88 village ponds and through 

installation of recharge shafts.Atotal number of 413 recharge shafts were 

recommended for installation to enhance the ground water potential. Till now, M/s 

HZL (RAM) has developed 84 village ponds and has completed the installation of 356 

recharge shafts. 

1.3 About present recharge interventions by HZL (RAM) 

Following the recommendations of CGWA, HZL (RAM) was supposed to enhance 

recharge potential by 200% of groundwater withdrawal. The recommendation was 

based upon the fact that the area falls under “Over Exploited” category proposed by 

Ground Water Resource Estimation Committee (GEC-2015), Ministry of Water 

Resources, River Development & Ganga Rejuvenation, Government of India. 

Total 84 number of existing village ponds were treated by HZL (RAM) to enhance 

their storage capacity. Ponds were excavated to remove silt deposition. Further, 

strengthening of bunds were done together with the installation of recharge shafts in 

ponds. The ponds were developed in Hurda, Jahazpur, Kotri and Shahpura blocks of 
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district Bhilwara. Out of total 84 ponds, 13 ponds were developed in Hurda, 29 in 

Jahazpur, 20 in Kotri and 22 in Shahpura block.  

The ponds were selected for development with a scientific approach. The site selection 

criteria are discussed ahead under section 1.5. By desilting and installation of recharge 

shafts M/s. HZL (RAM) ensured to maximize the natural infiltration by removing the 

top mostaquitard layer of subsurface material. Installation of recharge shafts facilitated 

the surplus water to be disseminated with the groundwater.The block wise representation 

of ponds developed for the purpose of enhancing storage capacity and block wise distribution 

of installed shafts for enhancing ground water recharge is provided in Table 1. 

Table 1. Distribution of ponds and shafts in different blocks developed by M/s HZL (RAM) 

Name of Block 
 

Ponds developed Recharge shafts installed 

Hurda 13 61 
Jahazpur 29 105 
Kotri 20 80 
Shapura 22 112 

Total 84 358 
 

1.4 Location of the project area showing recharge sites with geological features 

M/s. HZL (RAM) is situated in village Rampura-Aagucha, Tehsil Hurda of Bhilwara district, 

Rajasthan. Development of ponds for the enhancement of storage capacity and installation of 

recharge shafts were carried out in four blocks of Bhilwara district namely Hurda, Jahazpur, 

Kotri and Shahpur. The four blocks are spread between 74.400 – 75.460 E longitude and 

25.149 – 25.934 N latitude (Figure. 1).  

Location of ponds, surface water bodies of the region, hydrogeological features and geological 

features showing fault, joint, and fracture, etc. in the blocks of Hurda, Jahazpur, Kotri and 

Shahpur are shown in Figures 2 to 5. 
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Figure 1: Location map of intervention area in the Hurda, Shahpura, Jahazpur and Kotri 
blocks of Bhilwara district, Rajasthan.
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Figure 2: Location of ponds, surface water bodies, hydrogeological features and 

geological features of Hurda block, Bhilwara district, Rajasthan 
 

 

Figure 3:Location of ponds, surface water bodies, hydrogeological features and 
geological features of Jahazpur block, Bhilwara district, Rajasthan 
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Figure 4:Location of ponds, surface water bodies, hydrogeological features and 
geological features of Kotri block, Bhilwara district, Rajasthan 

 

Figure 5: Location of ponds, surface water bodies, hydrogeological features and 
geological features of Shahpura block, Bhilwara district, Rajasthan 
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1.5 Site selection criteria and methodology 

To ensure the time bound completion of the project to ensure enhancement of 

pond storage capacity and the installation of recharge shaft for the groundwater 

recharge intervention to the tune of 8.54 MCM/annum, a scientific approach was 

adopted by the M/s. HZL (RAM). The major steps taken after scientific 

evaluation of the approach to ensure the success of set objectives of enhancing 

ground water recharge primarily included followings: 

a. Identification and selection of village ponds which have lost their storage 

capacity even having good catchment area to accumulate the runoff. 

b. Identification and selection of ponds for which there is a need to treat their 

catchment area. 

c. Identification and selection of ponds for the installation of recharge shafts around 

which continuous decline rate of water table was observed. 

d. Evaluation of socio-economic aspects and opinion of local villagers for the 

selection of appropriate sites of intervention.  

 
The different steps taken while implementing the work plan to meet the objectives of 

the work are shown in Figure 6.  

 
To accelerate the pace of the project the implementing agency proposed to pre-cast the 

recharge structure collectively at one site followed by their installation at respective 

sites as per the plan. This process not only mitigates the wastage of the material but also 

ensures the utilization of each single working day for the installation of recharge 

structure just immediately after drilling of recharge shafts.  

 
As per the recommendation of the CGWB vide letter dated 10/08/2020 excavation plan 

was executed by M/s. HZL (RAM). The CGWB directed to maintain the uniform 

excavation up to the entire submergence area to increase the storage of water. Thus, the 

excavation plan for each pond was prepared accordingly and the excavation work was 

carried out to ensure it meets the recommendation and suggestion of the CGWB. 

 
Site photographs of the field surveys, initial site conditions, treatment interventions and 

sites after the treatment is shown in Plate 1 to 16 (Annexure - I).   
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Site selection based on the points described under section 1.5 (a-d) above 
↓ 

Identification of maximum submergence area of ponds through satellite imagery 
↓ 

Well inventory near to ponds 
↓ 

Conducting geophysical survey to assess the potential zone for recharge and to ascertain 
the depth of recharge shafts 

↓ 
Pre-excavation survey and creation of digital elevation model (DEM) 

↓ 
Preparation of excavation plan with respect to maximum submergence area 

↓ 
Desilting (excavation to remove the silt from the pond) as per excavation plan 

↓ 
Demarcation of suitable location (after evaluating geophysical aspects) 

↓ 
Post excavation survey and creation of digital elevation model (DEM) 

↓ 
Drilling and lowering of slotted UPVC pipes 

↓ 
Conducting rechargetestsfor each recharge shafts 

↓ 
Installation of rechargepit 

↓ 
Pouring of filter media as per the scientifically evaluated plan 

↓ 
Fixing of display board showing the project details 

 
Figure 6: Overall steps undertaken at project sites to achieve the objectives of work 

1.6 Recharge potential estimation 

Various methods have been developed and proposed by CGWB to assess the recharge 

potential. The publications and methodologies proposed in (i) report of groundwater 

estimation committee, (ii) manual on groundwater recharge structures, 2007, and (iii) 

master plan on artificial recharge, 2013 was referred to estimate the recharge potential. 
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1.7 Recharge structure 

A circular recharge structure of 1.25 m inner dia was casted at one location which were 

carried later on to each of the selected sites for its installation. The recharge structure is 

facilitated with filter media. Total height of the structure is 1.95m. The recharge 

structure is covered with 0.1m thick RCC cover which was constructed in two equal 

parts. Inlet holes were provided for the water to be enter in the filter pit. A three-layer 

filter media is provided having a thickness of 0.4m for boulders of 40 mm, 0.3m for 

10mm aggregate and 0.5m for coarse sand underlain by Geotextile of 900 GSM. The 

geotextile is provided so as to prevent the intrusion of sand and aggregate. This also 

acts as a filter media to prevent the entrance of finer particles of sediments in the 

recharge shafts. Plan and section of recharge structure is shown in Figure 7 and 8, 

respectively. Reconnaissance surveys were done by team of experts from M/s HZL 

(RAM) and GD consultants for the selection of suitable sites for the installation of 

recharge shaft. The geophysical surveys were also done to ascertain availability of 

substantial zone of recharge.  

Further, to meet out the statutory obligation and to implement the project in accordance 

with the guidelines of CGWB, well inventory was also prepared to assess the present 

water level around the pond especially in downstream side.Sites were excluded where 

the groundwater table is above 6m BGL following the direction of CGWB vide letter 

dated 10.08.2020.The recharge shaft (s) of 250mm dia with UPVC pipe of 160mm 

diawere installed that have gravel packing of 20mm. The slotted pipes were provided 

for efficient recharge.  
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Figure 7: Plan view of recharge shaft 
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Figure 8: Section view of recharge shaft 
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 1.8  CONSTRUCTION OF WASTE WEIRS AT VILLAGE PONDS 
 

In order to Repair/Construction /Uplifting the existing village waste weirs During the initial 

survey of the village ponds it was observed that in some village ponds the waste weirs 

provided earlier for overflow the access water from the pond after full storage of the pond 

were damaged either fully or partially or some waste weirs were very low elevation .due to 

this the water passed through the overflows and the ponds were not getting their full storage 

quantum.  

To overcome this situation a proper site elevation survey of pond submergence area and 

surrounding areas have been done and a suitable overflow elevation have been calculated and 

fixed for the waste weirs of such ponds. 

For the construction of waste weirs the standard waste weir drawings have been followed and 

the reinforced concrete structure has been constructed for the same from the base elevation up 

to the top of waste weirs along with the wing walls and apron. 

Construction of waste weirs at a proper height on the village ponds were very beneficiary to 

achieve the full water storage quantum in the pond up to the submergence area and the water 

which flows as waste was used to the pond. 

Through Construction of waste weirs on the village ponds we have saved a plenty of water 

and it has been used for recharge .in addition to recharge the water spread up to the 

submergence area because of waste weirs of pond, the ponds water is last for more time and 

the soil moisture is being there for a long time in the year thus is increasing the crop 

production in surrounding areas. 

The list of the village ponds where the construction of new waste weirs or repairing/uplifting 

have done is enlisted below- 

Table 2: DETAILS OF WASTE WEIRS CONSTRUCTED/ UPLIFTED  

S.NO  POND /VILLAGE  G.P  BLOCK  HEIGHT   REMARKS 

1  KARAMDAS  IITMARIYA  SHAHPURA  1.000 M.  NEW 

2  SARDARPURA  ARNIYA GHODA  SHAHPURA  0.600 M  UPLIFTED 

3  URJA KA KHEDA  BARATHIYA  HURDA  0.900 M.  NEW 

4  KALI TALAI  FALAMADA  HURDA  0.300 M.  UPLIFTED 
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5  PARDODAS  GARHWALON KA KHEDA  HURDA  0.300 M.  REPAIRED 

6  BHILDAI  TITHODI  JAHAZPUR  0.300 M.  UPLIFTED 

7  BHAGWANPURA  PANDHER  JAHAZPUR  0.300 M.  UPLIFTED 

8  RAMDEV SAGAR  CHAPDEL  KOTRI  0.300 M.  UPLIFTED 

9 

DEVNARAYAN 

NADI  BAN KA KHEDA  KOTRI  0.500 M. 

UPLIFTED  & 

REPAIRED 

 

 

    Figure 9:Drawing and Details of Waste Weir 
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1.9 Block wise distribution of ponds 

Block wise location of ponds and their status as on date in Hurda, Jahazpur, Kotri and 

Shahpura blocks is given in Table 2 -5. Further, as a sum apart from the development of 

existing village Ponds and extra activities carried out by M/s. HZL (RAM) in order to 

create additional groundwater recharge potential is also discussed in the further paras.  
 

Table 3: Locations of ponds developed in Hurda block 

SN. Latitude Longitude Name of village/site Status 
1.  25.79690300 74.50573800 Falmada completed 
2.  25.79056300 74.53686600 Ukhaliya completed 
3.  25.77413000 74.52908200 NayaKanpura completed 
4.  25.74586300 74.52941400 Bakhtawarpura completed 
5.  25.73597000 74.53758700 Pardodas completed 
6.  25.87694000 74.69766600 Hurdanearzinc colony-1 completed 
7.  25.87094000 74.69166600 Hurdanearzinc colony-2 completed 
8.  25.74999900 74.74513300 Barathiya completed 
9.  25.78307500 74.74961800 Urjakakheda completed 
10.  25.78233700 74.72946100 Bhagwanpura completed 
11.  25.76712000 74.57290800 Dhanpura completed 
12.  25.78293400 74.76966500 Balaji Talab amratiya completed 
13.  25.89407500 74.68258000 Baralitalab completed 

 

Table4: Locations of ponds developed in Jahazpurblock 

SN. Latitude Longitude Name of village/site Status 
1.  25.67534700 75.18644700 Gokulpura completed 
2.  25.64302700 75.16858300 Pandher near sawar road completed 
3.  25.62868500 75.11375800 Indokiya completed 
4.  25.62456800 75.18066000 Bhagwanpura completed 
5.  25.58178900 75.11212100 Ropan Goshala completed 
6.  25.59264600 75.13723700 Ruppura completed 
7.  25.64883800 75.08819100 Taswariya pond completed 
8.  25.64965500 75.09823200 Taswariya dev chapar completed 
9.  25.58905000 75.09782600 RopanJabarNadi completed 
10.  25.60062100 75.13392400 Sihana completed 
11.  25.62929200 75.18917600 Pandherbamninadi completed 
12.  25.59464000 75.17887300 JamoliKhajoorinadi completed 
13.  25.66072600 75.17155400 Gokulpura-2 completed 
14.  25.69010300 75.11652500 Tithodamafi completed 
15.  25.58174400 75.09333000 Ropangopaltalab completed 
16.  25.54869300 75.10052500 Ropan Acharya talab completed 
17.  25.64292000 75.20895000 Footiyadand pander completed 
18.  25.67557300 75.14529900 Aagraiyatalabtithodi completed 
19.  25.65399000 75.21091100 Naya Talab bihada completed 
20.  25.66830800 75.16561500 TumdiyaGokulpura completed 
21.  25.62756700 75.21172400 Khatolaibadanpura completed 
22.  25.65805500 75.12457700 Bhiladi completed 
23.  25.66908400 75.18232700 Pipalitalaigokulpura completed 
24.  25.61191800 75.21425300 Raghunathpurajamoli completed 
25.  25.61563600 75.10993000 GaderiyaIndokia completed 
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SN. Latitude Longitude Name of village/site Status 
26.  25.58904400 75.09344600 Kala Talab ropan completed 
27.  25.56279200 75.09189500 Khandaliyaropan completed 
28.  25.70070200 75.16064000 Dhola Talab gandher completed 
29.  25.60087200 75.06000500 Luniya Talab narana completed 

Table 5: Locations of ponds developed in Kotriblock 

SN. Latitude Longitude Name of village/site Status 
1.  25.32589700 74.83093000 Bheru nadi holireda completed 
2.  25.23623700 74.86634200 Urdinadi ban kakheda completed 
3.  25.23382400 74.92025000 Badliyas Samiti talab completed 
4.  25.23615200 74.84912900 Dhowani completed 
5.  25.33079000 74.82250300 Aadsipura completed 
6.  

25.28370300 74.90810300 
Banka Kheda dev 
Narayan nadi 

completed 

7.  25.33684700 74.85313500 Holireda doitalab completed 
8.  25.35400800 74.78505200 SalariyaRekhalinadi completed 
9.  25.34762000 74.84482100 Somyasgaltiyanadi completed 
10.  25.36315600 74.82259600 Kankroliyamafi completed 
11.  25.46911500 74.92827500 Lasadiya Khejadi talab completed 
12.  25.46203200 75.05430700 Beerdhol Rukhadi nadi completed 
13.  25.49844300 74.99946100 Kanti completed 
14.  25.46962500 75.05980500 Daharkinadi sarakheda completed 
15.  25.49889300 74.99987700 Ramdev sagar completed 
16.  25.48388200 75.04783200 Kothaj completed 
17.  25.45397500 74.92937900 Guddikinadi completed 
18.  25.52489800 75.01105800 Dantra completed 
19.  25.44586300 74.94454600 Beerdhol village pond completed 
20.  25.49004400 75.00007400 Chawand sagar chapdel completed 

 

Table6: Locations of ponds developed in Shahpura block 

SN. Latitude Longitude Name of village/site Status 
1.  25.495559 74.85921100 Loolas completed 
2.  25.695831 74.93299200 Sardarpura completed 
3.  25.516877 74.86364700 Tehnal completed 
4.  25.638508 74.86913400 Chalaniya completed 
5.  25.497821 74.80065900 Pratappura completed 
6.  25.688526 75.08391100 Karmadas completed 
7.  25.716659 74.97695400 Lasariya completed 
8.  25.572232 74.83810500 Kasipura completed 
9.  25.504950 74.78652400 Badesara completed 
10.  25.590082 74.83438800 Ummednagar completed 
11.  25.545950 74.78806500 Badesara-2 completed 
12.  25.711180 74.86453200 Taswariya completed 
13.  25.545806 74.80199600 Bajoriya Talab dhikola completed 
14.  25.510499 74.82628800 Karolai talab nogava completed 
15.  25.482535 74.90744800 Salariya completed 
16.  25.745303 74.80167700 Naya Talab khamor completed 
17.  25.706841 74.81829200 Biliya completed 
18.  25.692438 74.80959000 Saransh completed 
19.  

25.695553 74.89445500 
Mala ka Talab 
arniyaghoda 

completed 
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SN. Latitude Longitude Name of village/site Status 
20.  25.660975 74.88390300 Chobara Talab mevda completed 
21.  

25.718686 74.90755600 
Malam 
sagarkanechankalan 

completed 

22.  
25.682952 74.91139500 

Rajendra 
sagararniyaghoda 

completed 

1.10 Total storage capacity of ponds developed after treatment by M/s HZL 

(RAM) 

Total storage capacity of ponds created by site specific interventions and 

through the treatment of 84 existing village ponds of Shahpur, Jahzpur, Kotri 

and Hurda blocks is presented in Table 8. 

2.0 Estimated recharge potential created 

Various methods to assess the recharge potential provided by CGWB’s publications 

such as Report of Groundwater Estimation Committee, Manual on Groundwater 

Recharge Structures, 2007, Master Plan on Artificial Recharge, 2013 were used to 

estimate the recharge potential. Table 6 represents explanation, sources and formula 

used for the calculation of various components in assessing the recharge 

potential.Demonstration of actual estimate as an example is presented in Table 7. 

Table 7: Components and formula used for the estimation of recharge potential 

Sr. No. Components and explanation 
(sources) 

Formula used 

1.  Block name -- 
2.  Latitude (n) -- 
3.  Longitude (e) -- 
4.  Name of village -- 
5.  Panchyat name -- 

6.  
Area of pond in sq.m. (source: actual 
field survey) 

-- 

7.  
Catchment area (ha) of ponds (source: 
derived from the drainage density map 
of the study) 

-- 

8.  Average rainfall (source: IMD) -- 

9.  
Runoff coefficient (source: strange's 
table) 

-- 

10.  Water available from the catchment  K= (H*10000)*I*J 

11.  
Depth of the pond after development 
(source: actual survey at field) 

-- 

12.  Storage capacity of the pond in cu.m M=G*L 
13.  Water required for dead storage in N=(G*80%)*1 
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cu.m. for 1 mtr of water column 

14.  
Water available after deduction of 
dead storage 

O=M-N 

15.  

Water available for recharge in cu.m. 
70% of  available other 30% cosidered 
as natural infiltration and evaporation 
losses 

P=O*70% 

16.  Number of rechargeshaftsconstructed 
Q=Total Recharge 

Shafts installed in Pond 

17.  

Recharge due to tanks and ponds, 
according to point no. 5.6.1.2.4 at page 
no. 52 of GEC, 2015. Recharge factor 
considered as 0.0014 mtraccording to 
point no. 3.3.5 at page no. 33 of GEC, 
2015. 

R= 
RTP=AWSA*G *RF 

18. 
Recharge through recharge shafts 
installed cum./annum 

S= Q*Recharge Rate 
m³/annum by Each 

Shaft 

19. 
Total recharge (through recharge 
shafts + desilting) 

T=R+S 

 
Table 8: Explanation of calculation for each component shown as an example for 
the estimation of the recharge potential. 
 

Sr. No. Components Formula used Values 
1.  Area of pond in sq.m. -- 63560.20 

2.  Catchment area of the pond in ha. -- 160.59 

3.  Average rainfall mm -- 0.676 

4.  Runoff coefficient -- 0.18 

5.  Water available from the catchment  K=(H*10000)*I*J 195402.26 

6.  Depth of the pond after development -- 2.85 

7.  Storage capacity of the pond in cu.m. M=G*L 181146.57 

8.  
Water required for dead storage in cu.m. 
for 1 mtr of water column 

N=(G*80%)*1 50848.16 

9.  
Water available after deduction of dead 
storage 

O=M-N 130298.41 

10.  

Water available for recharge in cu.m. 
70% of available other 30% considered 
as natural infiltration and evaporation 
losses 

P=O*70% 91208.89 

11.  
Number of recharge shafts 

Q=Total recharge shafts 
installed in pond 4.00 

12.  Recharge due to tanks and ponds R=RTP=AWSA*G *RF 5606.01 

13.  
Recharge through recharge shafts 
installed cum./annum 

S= Q*Recharge Rate 
m³/annum by Each Shaft 

89746 

14.  
Total recharge (through recharge shafts + 
desilting) 

T=R+S 95352 

 

Total recharge potential created in Shahupra, Jahazpur, Kotri and Hurda block by M/s 
HZL (RAM) is presented in Table 9 – 12.   
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Table 9: Runoff availability and enhanced storage capacity of ponds after intervention by 
M/s HZL (RAM) 

SN
. 

Block Name of village/site 
Area of pond 

in sq.m 
(G) 

Catch
ment 

area of 
the 

pond 
in ha. 
(H) 

Averag
e 

rainfal
l  

(I) 

Runoff 
coefficie

nt (J) 

Water 
available from 
the catchment 

K=(H*10000)*I
*J 

Dept
h of 
the 

pond
(L) 

Storage 
capacity of 
the pond in 

cu.m. 
M=G*L 

1 Shahpura loolas 63560.20 160.59 0.676 0.18 195402.26 2.85 181146.57 

2 Shahpura sardarpura 139214.00 344.81 0.676 0.18 419564.20 2.56 356387.84 

3 Shahpura tehnal 66350.64 147.00 0.676 0.18 178869.60 2.80 185781.79 

4 Shahpura chalaniya 79242.00 217.10 0.676 0.18 264167.90 2.53 200482.26 

5 Shahpura pratappura 81572.50 183.61 0.676 0.18 223412.94 2.90 236560.25 

6 Shahpura karmadas 85704.46 218.72 0.676 0.18 266138.50 2.95 197120.26 

7 Shahpura lasariya 108761.25 256.20 0.676 0.18 311744.16 2.56 278428.80 

8 Shahpura kasipura 54290.15 138.82 0.676 0.18 168916.18 2.94 146583.41 

9 Shahpura badesara 98413.00 196.33 0.676 0.18 238893.13 2.43 239143.59 

10 Shahpura ummednagar 87620.00 194.23 0.676 0.18 236339.06 2.56 205907.00 

11 Shahpura badesara-2 97216.00 271.10 0.676 0.18 329875.79 2.67 259566.72 

12 Shahpura taswariya 95685.79 250.78 0.676 0.18 305154.08 2.37 226775.32 

13 Shahpura Bajoriyatalabdhikola 191774.20 481.74 0.676 0.18 586181.23 1.95 373959.69 

14 Shahpura Karolai Talab nogava 117570.90 494.74 0.676 0.18 601999.63 2.60 305684.34 

15 Shahpura Salariya 124094.70 285.95 0.676 0.18 347943.96 2.50 310236.75 

16 Shahpura Nayatalabkhamor 84117.30 261.39 0.676 0.18 318059.35 2.40 201881.52 

17 Shahpura Biliya 84558.81 176.00 0.676 0.18 214156.80 2.35 198713.20 

18 Shahpura Saransh 76923.00 1565.32 0.676 0.18 1904681.38 2.45 188461.35 

19 Shahpura 
mala ka Talab 
arniyaghoda 

120000.00 480.00 0.676 0.18 584064.00 2.45 294000.00 

20 Shahpura Chobara Talab mevda 74347.00 325.00 0.676 0.18 395460.00 2.85 211888.95 

21 Shahpura 
Malamsagarkanechan
kalan 

114583.21 383.53 0.676 0.18 466679.30 2.65 303645.51 

22 Shahpura 
Rajendra 
sagararniyaghoda 

77800.00 170.57 0.676 0.18 207549.58 2.70 210060.00 

23 Jahazpur Gokulpura 57240.00 119.56 0.791 0.18 170230.76 2.99 171147.60 

24 Jahazpur 
pandher near sawar 
road 

74085.00 138.97 0.791 0.18 
170230.76 

 2.54 188175.90 

25 Jahazpur Indokiya 66114.00 161.30 0.791 0.18 197865.27 2.94 152062.20 
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SN
. 

Block Name of village/site 
Area of pond 

in sq.m 
(G) 

Catch
ment 

area of 
the 

pond 
in ha. 
(H) 

Averag
e 

rainfal
l  

(I) 

Runoff 
coefficie

nt (J) 

Water 
available from 
the catchment 

K=(H*10000)*I
*J 

Dept
h of 
the 

pond
(L) 

Storage 
capacity of 
the pond in 

cu.m. 
M=G*L 

26 Jahazpur bhagwanpura 46378.00 116.35 0.791 0.18 229654.93 2.94 136351.32 

27 Jahazpur ropan goshala 53123.00 98.23 0.791 0.18 165665.43 2.24 118995.52 

28 Jahazpur Ruppura 58591.96 134.13 0.791 0.18 139859.87 2.90 169916.68 

29 Jahazpur 
taswariya village 
pond 

99074.20 206.48 0.791 0.18 293980.56 2.51 248676.24 

30 Jahazpur taswariya dev chapar 59206.00 311.38 0.791 0.18 443341.67 2.94 174065.64 

31 Jahazpur Ropan jabarnadi 55632.12 116.21 0.791 0.18 165453.72 2.80 155769.93 

32 Jahazpur Sihana 56115.39 124.94 0.791 0.18 177889.57 2.95 165540.40 

33 Jahazpur Pandher Bamninadi 49502.85 116.10 0.791 0.18 165298.98 2.90 143558.25 

34 Jahazpur jamol I Khajoorinadi 58686.91 149.04 0.791 0.18 212206.75 2.85 167257.69 

35 Jahazpur gokulpura-2 49784.32 115.23 0.791 0.18 164060.60 2.96 147361.59 

36 Jahazpur tithodamafi 115620.00 202.72 0.791 0.18 288632.37 2.51 290206.20 

37 Jahazpur Ropan gopal talab 50550.08 104.79 0.791 0.18 149197.93 2.73 138001.72 

38 Jahazpur Ropan Acharya talab 69849.52 504.92 0.791 0.18 718899.91 2.85 199071.12 

39 Jahazpur footiyadand pander 57563.56 126.18 0.791 0.18 179655.08 2.90 166934.32 

40 Jahazpur 
Aagraiya Talab 
tithodi 

80541.52 238.99 0.791 0.18 340273.96 2.85 229543.33 

41 Jahazpur Naya Talab bihada 92329.39 185.90 0.791 0.18 264684.42 2.65 244672.88 

42 Jahazpur 
Tumdiya Talab 
gokulpura 

63789.51 157.04 0.791 0.18 223593.55 2.80 178610.63 

43 Jahazpur Khatolaibadanpura 58863.36 305.75 0.791 0.18 435326.85 2.85 167760.58 

44 Jahazpur village pond bhiladi 56248.50 201.24 0.791 0.18 286525.51 2.75 154683.38 

45 Jahazpur Pipalitalaigokulpura 68167.33 144.78 0.791 0.18 206137.76 2.65 180643.42 

46 Jahazpur Raghunathpura jamoli 59857.57 335.51 0.791 0.18 477699.14 2.85 170594.07 

47 Jahazpur 
Gaderiya Talab 
indokia 

58916.47 121.49 0.791 0.18 172977.46 2.85 167911.94 

48 Jahazpur kala Talab ropan 57872.00 127.09 0.791 0.18 180950.74 2.80 162041.60 

49 Jahazpur 
Khandaliya Talab 
ropan 

86229.00 299.23 0.791 0.18 426043.67 2.40 206949.60 

50 Jahazpur Dhola Talab gandher 98500.22 163.24 0.791 0.18 232421.11 2.35 231475.52 

51 Jahazpur Luniya Talab narana 59418.25 194.60 0.791 0.18 277071.48 2.75 145574.71 

52 Kotri Bherunadi holireda 310515.51 365.61 0.803 0.18 528458.85 1.39 431616.56 
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SN
. 

Block Name of village/site 
Area of pond 

in sq.m 
(G) 

Catch
ment 

area of 
the 

pond 
in ha. 
(H) 

Averag
e 

rainfal
l  

(I) 

Runoff 
coefficie

nt (J) 

Water 
available from 
the catchment 

K=(H*10000)*I
*J 

Dept
h of 
the 

pond
(L) 

Storage 
capacity of 
the pond in 

cu.m. 
M=G*L 

53 Kotri Urdinadi ban kakheda 76555.12 173.17 0.803 0.18 250296.42 2.51 192153.35 

54 Kotri Badliyas Samiti talab 147774.52 255.11 0.803 0.18 368729.71 2.37 350225.61 

55 Kotri dhowani 76149.00 183.61 0.803 0.18 265396.07 2.51 191133.99 

56 Kotri aadsipura 44965.64 114.48 0.803 0.18 165476.12 2.95 132648.64 

57 Kotri 
ban kakheda dev 
Narayan nadi 

62786.24 127.05 0.803 0.18 183638.62 2.85 178940.77 

58 Kotri Holiredadoitalab 59738.79 132.75 0.803 0.18 191876.85 2.95 176229.43 

59 Kotri Salariya Rekhalinadi 59718.85 148.78 0.803 0.18 215046.51 2.95 176170.61 

60 Kotri Somyas Galtiyanadi 60961.57 127.98 0.803 0.18 184982.29 2.90 176788.55 

61 Kotri Kankroliya mafi 90033.29 207.11 0.803 0.18 299351.71 2.94 264697.87 

62 Kotri 
Lasadiya Khejadi 
talab 

73817.77 175.95 0.803 0.18 254322.52 2.80 191926.20 

63 Kotri 
Beerdhol Rukhadi 
nadi 

60985.25 139.75 0.803 0.18 201994.65 2.90 176857.23 

64 Kotri Kanti 45050.26 98.35 0.803 0.18 142155.09 2.95 132898.27 

65 Kotri 
Daharki nadi 
sarakheda 

31614.05 71.21 0.803 0.18 102926.93 2.85 90100.04 

66 Kotri Ramdev sagar 59817.31 153.22 0.803 0.18 221464.19 2.95 176461.06 

67 Kotri Kothaj 63250.00 126.76 0.803 0.18 183218.90 2.95 117012.50 

68 Kotri Guddikinadi 60985.50 120.30 0.803 0.18 173881.62 2.90 176857.95 

69 Kotri Dantra 
46990.19

566.52 0.803 0.18 818848.01 2.90 136271.55 

70 Kotri Beerdhol village pond 
61217.25 

280.00 0.803 0.18 404712.00 2.90 177530.03 

71 Kotri 
Chawand sagar 
chapdel 

115409.65
1400.00 0.803 0.18 2023560.00 2.85 328917.50 

72 Hurda falmada 
97750.00 

256.76 0.698 0.18 322588.87 2.67 260992.50 

73 Hurda ukhaliya 
56600.15 

116.01 0.698 0.18 145760.11 2.94 166404.44 

74 Hurda nayakanpura 
61851.00

143.94 0.698 0.18 180843.18 2.90 179367.90 

75 Hurda bakhtawarpura 
78900.00 

195.03 0.698 0.18 245031.92 2.85 224865.00 

76 Hurda pardodas 
59645.00

157.37 0.698 0.18 197724.69 2.94 175356.30 

77 Hurda hurda zinc colony-1 
107679.52 

239.45 0.698 0.18 300839.33 2.79 300425.85 
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SN
. 

Block Name of village/site 
Area of pond 

in sq.m 
(G) 

Catch
ment 

area of 
the 

pond 
in ha. 
(H) 

Averag
e 

rainfal
l  

(I) 

Runoff 
coefficie

nt (J) 

Water 
available from 
the catchment 

K=(H*10000)*I
*J 

Dept
h of 
the 

pond
(L) 

Storage 
capacity of 
the pond in 

cu.m. 
M=G*L 

78 Hurda hurda zinc colony-2 
61521.48

136.80 0.698 0.18 171881.17 2.78 171029.72 

79 Hurda barathiya 70624.00 215.84 0.698 0.18 271180.45 2.53 178678.72 

80 Hurda Urjakakheda 56342.00 124.85 0.698 0.18 156861.54 2.60 146489.20 

81 Hurda bhagwanpura 95222.46 378.64 0.698 0.18 475723.30 2.51 239008.37 

82 Hurda dhanpura 54242.91 143.93 0.698 0.18 180833.65 2.70 146455.86 

83 Hurda Balajitalabamratiya 70789.63 151.26 0.689 0.18 187592.65 2.55 180513.56 

84 Hurda 
village pond 
hurda(Baralitalab) 

136436 715.25 0.698 0.18 898640.10 2.40 327446.40 
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Table 10: Total recharge potential created in Shahupra block by M/s HZL (RAM) 

SN. Name of village 

Water 
required for 
dead storage 

in cu.m 
for 1 mtr of 

water column 
(N) 

N=(G*80%)*
I 

Water 
available 

after 
deduction of 
dead storage 

 
(O) 

O=M-N 
 

Water available for 
recharge in cu.m 
70% of available 

other 30% 
considered as 

natural infiltration 
and evaporation 

losses(P) 
P=O*70% 

Number of 
recharge 

shafts 
(Q) 

Q=Total 
Recharge 

Shafts 
Installed in 

Pond 

Recharge due to 
Water 

conservation 
structure  

(R) 
R=RTP=AWSA*

G*RF 

Recharge 
through 

recharge shafts 
cu.m./annum 

(S) 
S=Q*Recharge 

Rate 
m3/annum by 

each shaft 

Total recharge 
from pond and 

through recharge 
shafts in 

cu.m./annum 
(T) 

T=R+S 

1 Loolas 50848.16 130298.41 91208.89 4.00 5606.01 89746 95351.52 

2 Sardarpura 111371.20 245016.64 171511.65 8.00 12278.67 170953 183231.18 

3 Tehnal 53080.51 132701.28 92890.90 4.00 5852.13 91091 96943.24 

4 Chalaniya 63393.60 137088.66 95962.06 4.00 6989.14 95359 102347.70 

5 Pratappura 65258.00 171302.25 119911.58 5.00 7194.69 118407 125601.61 

6 Karmadas 68563.57 128556.69 89989.68 4.00 7559.13 89380 96939.05 

7 Lasariya 87009.00 191419.80 133993.86 6.00 9592.74 133178 142771.02 

8 Kasipura 43432.12 103151.29 72205.90 3.00 4788.39 70349 75136.91 

9 Badesara 78730.40 160413.19 112289.23 4.00 8680.03 110869 119549.40 

10 Ummednagar 70096.00 135811.00 95067.70 4.00 7728.08 94509 102237.00 

11 Badesara-2 77772.80 181793.92 127255.74 6.00 8574.45 126972 135546.65 

12 Taswariya 76548.63 150226.69 105158.68 5.00 8439.49 105100 113539.43 

13 
Bajoriya Talab 
dhikola 

153419.36 220540.33 154378.23 7.00 16914.48 153622 170535.99 
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SN. Name of village 

Water 
required for 
dead storage 

in cu.m 
for 1 mtr of 

water column 
(N) 

N=(G*80%)*
I 

Water 
available 

after 
deduction of 
dead storage 

 
(O) 

O=M-N 

Water available for 
recharge in cu.m 
70% of available 

other 30% 
considered as 

natural infiltration 
and evaporation 

losses(P) 
P=O*70%

Number of 
recharge 

shafts 
(Q) 

Q=Total 
Recharge 

Shafts 
Installed in 

Pond 

Recharge due to 
Water 

conservation 
structure  

(R) 
R=RTP=AWSA*

G*RF 

Recharge 
through 

recharge shafts 
cu.m./annum 

(S) 
S=Q*Recharge 

Rate 
m3/annum by 

each shaft

Total recharge 
from pond and 

through recharge 
shafts in 

cu.m./annum 
(T) 

T=R+S 

14 
Karolai Talab 
nogava 

94056.72 211627.62 148139.33 7.00 10369.75 147874 158243.42 

15 Salariya 99275.76 210960.99 147672.69 7.00 10945.15 147500 158445.51 

16 Naya Talab khamor 67293.84 134587.68 94211.38 4.00 7419.15 93179 100598.58 

17 Biliya 67647.05 131066.16 91746.31 4.00 7458.09 90961 98418.97 

18 Saransh 61538.40 126922.95 88846.07 4.00 6784.61 88351 95135.27 

19 
Mala ka Talab 
arniyaghoda 

96000.00 198000.00 138600.00 6.00 10584.00 137962 148545.90 

20 
Chobara Talab 
mevda 

59477.60 152411.35 106687.95 5.00 6557.41 106323 112880.76 

21 
Malamsagarkanecha
nkalan 

91666.57 211978.94 148385.26 7.00 10106.24 148070 158176.64 

22 
Rajendrasagararniya
ghoda 

62240.00 147820.00 103474.00 4.00 6861.96 100537 107398.66 

Total 112.00 187283.80 2510291 2697574.41 
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Table 11: Total recharge potential created in Jahazpur block by M/s HZL (RAM) 

SN. Name of village 

Water 
required 
for dead 

storage in 
cu.m 

for 1 mtr 
of water 
column 

(N) 
N=(G*80

%)*I 

Water 
available 

after 
deduction of 
dead storage 

 
(O) 

O=M-N 
 

Water available for 
recharge in cu.m 
70% of available 

other 30% 
considered as 

natural infiltration 
and evaporation 

losses(P) 
P=O*70% 

Number of 
recharge 

shafts 
(Q) 

Q=Total 
Recharge 

Shafts 
Installed in 

Pond 

Recharge due to 
Water 

conservation 
structure  

(R) 
R=RTP=AWSA*

G*RF 

Recharge 
through 

recharge shafts 
cu.m./annum 

(S) 
S=Q*Recharge 

Rate 
m3/annum by 

each shaft 

Total recharge 
from pond and 

through 
recharge shafts 
in cu.m./annum 

(T) 
T=R+S 

1.  Gokulpura 45792 125356 87749 4.00 5048.57 87013 92061.30 

2.  
Pandher near sawar 
road 

59268 128908 90236 4.00 6534.30 89927 96461.45 

3.  Indokiya 52891 99171 69420 3.00 5831.25 68783 74614.08 

4.  Bhagwanpura 37102 99249 69474 3.00 4090.54 68190 72280.13 

5.  Ropan goshala 42498 76497 53548 2.00 4685.45 52397 57082.03 

6.  Ruppura 46874 123043 86130 4.00 5167.81 85718 90885.56 

7.  
Taswariya village 
pond 

79259 169417 118592 3.00 8738.34 76500 85238.34 

8.  
Taswariya dev 
chapar 

47365 126701 88691 3.00 5221.97 83563 88784.64 

9.  Ropanjabarnadi 44506 111264 77885 3.00 4906.75 76500 81406.75 

10.  Sihana 44892 120648 84454 4.00 4949.38 84377 89325.91 

11.  Pandherbamninadi 39602 103956 72769 3.00 4366.15 72283 76649.42 

12.  JamoliKhajoorinadi 46950 120308 84216 4.00 5176.19 84186 89362.36 

13.  Gokulpura-2 39827 107534 75274 3.00 4390.98 75000 79390.98 
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SN. Name of village 

Water 
required 
for dead 

storage in 
cu.m 

for 1 mtr 
of water 
column 

(N) 
N=(G*80

%)*I 

Water 
available 

after 
deduction of 
dead storage 

 
(O) 

O=M-N 
 

Water available for 
recharge in cu.m 
70% of available 

other 30% 
considered as 

natural infiltration 
and evaporation 

losses(P) 
P=O*70% 

Number of 
recharge 

shafts 
(Q) 

Q=Total 
Recharge 

Shafts 
Installed in 

Pond 

Recharge due to 
Water 

conservation 
structure  

(R) 
R=RTP=AWSA*

G*RF 

Recharge 
through 

recharge shafts 
cu.m./annum 

(S) 
S=Q*Recharge 

Rate 
m3/annum by 

each shaft 

Total recharge 
from pond and 

through 
recharge shafts 
in cu.m./annum 

(T) 
T=R+S 

14.  Tithodamafi 92496 197710 138397 3.00 10197.68 77400 87597.68 

15.  Ropangopaltalab 40440 97562 68293 3.00 4458.52 67664 72122.62 

16.  Ropan Acharya talab 55880 143192 100234 4.00 6160.73 99600 105760.73 

17.  Footiyadand pander 46051 120883 84618 4.00 5077.11 84508 89585.45 

18.  Aagraiyatalabtithodi 64433 165110 115577 5.00 7103.76 114948 122051.32 

19.  Naya Talab bihada 73864 170809 119567 5.00 8143.45 118842 126985.93 

20.  
Tumdiya Talab 
gokulpura 

51032 127579 89305 4.00 5626.23 88782 94407.82 

21.  Khatolaibadanpura 47091 120670 84469 4.00 5191.75 84389 89580.49 

22.  Village pond bhiladi 44999 109685 76779 3.00 4961.12 74034 78994.68 

23.  Pipalitalaigokulpura 54534 126110 88277 4.00 6012.36 87435 93447.31 

24.  
Raghunathpurajamol
i 

47886 122708 85896 4.00 5279.44 85530 90809.53 

25.  Gaderiyatalabindokia 47133 120779 84545 4.00 5196.43 84450 89646.14 

26.  Kala talabropan 46298 115744 81021 3.00 5104.31 78325 83429.64 

27.  
Khandaliya Talab 
ropan 

68983 137966 96576 4.00 7605.40 94700 102305.61 



Report – Implementation of Groundwater Recharge Interventions 

Prepared by: GD Consultants   26 | P a g e  

 

SN. Name of village 

Water 
required 
for dead 

storage in 
cu.m 

for 1 mtr 
of water 
column 

(N) 
N=(G*80

%)*I 

Water 
available 

after 
deduction of 
dead storage 

 
(O) 

O=M-N 
 

Water available for 
recharge in cu.m 
70% of available 

other 30% 
considered as 

natural infiltration 
and evaporation 

losses(P) 
P=O*70% 

Number of 
recharge 

shafts 
(Q) 

Q=Total 
Recharge 

Shafts 
Installed in 

Pond 

Recharge due to 
Water 

conservation 
structure  

(R) 
R=RTP=AWSA*

G*RF 

Recharge 
through 

recharge shafts 
cu.m./annum 

(S) 
S=Q*Recharge 

Rate 
m3/annum by 

each shaft 

Total recharge 
from pond and 

through 
recharge shafts 
in cu.m./annum 

(T) 
T=R+S 

28.  Dhola Talab gandher 78800 152675 106873 5.00 8687.72 106515 115202.91 

29.  Luniya Talab narana 47535 98040 68628 3.00 5240.69 67513 72753.35 

Total 105.00 169154.37 2419070 2588224.17 
 

Table 12: Total recharge potential created in Kotri block by M/s HZL (RAM) 

SN. Name of village 

Water 
required for 

dead storage in 
cu.m 

for 1 mtr of 
water column 

(N) 
N=(G*80%)*I 

Water 
available 

after 
deduction of 
dead storage 

 
(O) 

O=M-N 
 

Water available for 
recharge in cu.m 
70% of available 

other 30% 
considered as 

natural infiltration 
and evaporation 

losses(P) 
P=O*70% 

Number of 
recharge shafts 

(Q) 
Q=Total 

Recharge Shafts 
Installed in 

Pond 

Recharge due 
to Water 

conservation 
structure  

(R) 
R=RTP=AWS

A*G*RF 

Recharge 
through 

recharge shafts 
cu.m./annum 

(S) 
S=Q*Recharge 
Rate m3/annum 

by each shaft 

Total recharge 
from pond and 

through recharge 
shafts in 

cu.m./annum 
(T) 

T=R+S 

1.  Bherunadiholireda 248412 183204 128243 5.00 27387.47 127000 154387.47 

2.  
Urdinadi ban 
kakheda 

61244 130909 91636 4.00 6752.16 91221 97973.34 

3.  
Badliyas Samiti 
talab 

118220 232006 162404 7.00 13033.71 161269 174303.07 

4.  Dhowani 60919 130215 91150 4.00 6716.34 90832 97548.62 

5.  Aadsipura 35973 96676 67673 3.00 3965.97 67573 71538.60 
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SN. Name of village 

Water 
required for 

dead storage in 
cu.m 

for 1 mtr of 
water column 

(N) 
N=(G*80%)*I 

Water 
available 

after 
deduction of 
dead storage 

 
(O) 

O=M-N 

Water available for 
recharge in cu.m 
70% of available 

other 30% 
considered as 

natural infiltration 
and evaporation 

losses(P) 
P=O*70%

Number of 
recharge shafts 

(Q) 
Q=Total 

Recharge Shafts 
Installed in 

Pond 

Recharge due 
to Water 

conservation 
structure  

(R) 
R=RTP=AWS

A*G*RF 

Recharge 
through 

recharge shafts 
cu.m./annum 

(S) 
S=Q*Recharge 
Rate m3/annum 

by each shaft 

Total recharge 
from pond and 

through recharge 
shafts in 

cu.m./annum 
(T) 

T=R+S 

6.  
Ban kakheda dev 
Narayan nadi 

50229 128712 90098 4.00 5537.75 89991 95528.34 

7.  Holiredadoitalab 47791 128438 89907 4.00 5268.96 89838 95106.46 

8.  
SalariyaRekhalina
di 

47775 128396 89877 4.00 5267.20 89813 95080.70 

9.  
SomyasGaltiyana
di 

48769 128019 89614 4.00 5376.81 89603 94979.62 

10.  Kankroliyamafi 72027 192671 134870 4.00 7940.94 103200 111140.94 

11.  
LasadiyaKhejadita
lab 

59054 132872 93010 4.00 6510.73 92320 98831.04 

12.  
BeerdholRukhadi
nadi 

48788 128069 89648 4.00 5378.90 89631 95009.55 

13.  Kanti 36040 96858 67801 3.00 3973.43 67675 71647.95 

14.  
Daharkinadisarak
heda 

25291 64809 45366 2.00 2788.36 45249 48037.29 

15.  Ramdevsagar 47854 128607 90025 4.00 5275.89 89932 95207.93 

16.  Kothaj 50600 66413 46489 2.00 5578.65 46147 51725.65 

17.  Guddikinadi 48788 128070 89649 4.00 5378.92 89631 95009.87 

18.  Dantra 37592 98679 69076 3.00 4144.53 68694 72839.00 

19.  
Beerdholvillage 
pond 

48974 128556 89989 4.00 5399.36 89903 95302.85 

20.  
Chawandsagarcha
pdel 

92328 236590 165613 7.00 10179.13 165200 175379.13 
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SN. Name of village 

Water 
required for 

dead storage in 
cu.m 

for 1 mtr of 
water column 

(N) 
N=(G*80%)*I 

Water 
available 

after 
deduction of 
dead storage 

 
(O) 

O=M-N 

Water available for 
recharge in cu.m 
70% of available 

other 30% 
considered as 

natural infiltration 
and evaporation 

losses(P) 
P=O*70%

Number of 
recharge shafts 

(Q) 
Q=Total 

Recharge Shafts 
Installed in 

Pond 

Recharge due 
to Water 

conservation 
structure  

(R) 
R=RTP=AWS

A*G*RF 

Recharge 
through 

recharge shafts 
cu.m./annum 

(S) 
S=Q*Recharge 
Rate m3/annum 

by each shaft 

Total recharge 
from pond and 

through recharge 
shafts in 

cu.m./annum 
(T) 

T=R+S 

Total 80.00 141855.21 1844722 1986577.42 

 
 

Table 13: Total recharge potential created in Hurda block by M/s HZL (RAM) 

SN. Name of village 

Water required for 
dead storage in 

cu.m 
for 1 mtr of water 

column 
(N) 

N=(G*80%)*I 

Water available 
after deduction of 

dead storage 
 

(O) 
O=M-N 

 

Water available 
for recharge in 
cu.m 70% of 

available other 
30% cosidered 

as natural 
infiltration and 
evouparation 

losses 
(P) 

P=O*70% 

Number of 
recharge 

shafts 
(Q) 

Q=Total 
Recharge 

Shafts 
Installed in 

Pond 

Recharge 
due to 
Water 

conservatio
n structure 

(R) 
R=RTP=A
WSA*G*R

F 

Recharge 
through 

recharge shafts 
cu.m./annum 

(S) 
S=Q*Recharge 
Rate m3/annum 

by each shaft 

Total recharge from 
pond and through 
recharge shafts in 

cu.m./annum 
(T) 

T=R+S 

1.  Falmada 78200.00 182792.50 127954.75 6.00 8621.55 127942 136563.35 

2.  Ukhaliya 45280.12 121124.32 84787.02 3.00 4992.13 80619 85610.75 

3.  Nayakanpura 49480.80 129887.10 90920.97 4.00 5455.26 90072 95527.08 

4.  Bakhtawarpura 63120.00 161745.00 113221.50 5.00 6958.98 112225 119183.51 

5.  Pardodas 47716.00 127640.30 89348.21 4.00 5260.69 88531 93791.26 

6.  Zinc colony-1 86143.61 214282.24 149997.57 7.00 9497.33 149839 159336.39 
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7.  Zinc colony-2 49217.19 121812.54 85268.78 4.00 5426.19 85267 90693.22 

8.  Barathiya 56499.20 122179.52 85525.66 4.00 6229.04 85473 91701.57 

9.  Urjakakheda 45073.60 101415.60 70990.92 3.00 4969.36 69934 74903.40 

10.  Bhagwanpura 76177.97 162830.41 113981.28 5.00 8398.62 113685 122083.65 

11.  Dhanpura 43394.33 103061.53 72143.07 3.00 4784.22 71077 75861.55 

12.  
Balaji Talab 

amratiya 
56631.70 123881.85 86717.30 4.00 6243.65 86426 

92669.48 

13.  
Village pond hurda 

(Barali talab) 
109148.80 218297.60 152808.32 7.00 12033.66 152088 

164121.31 

Total 59.00 88870.69 1313176 1402046.51 
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2.1 Total recharge potential in four blocks 

As already discussed in above paras that the entire interventions were carried out in 

four blocks of the Bhilwara district. Total recharge potential through development 

of village ponds and installation of recharge shafts is 8.67 MCM/Annum. Block 

wise distribution of recharge potential created is given in Table 13. 

Table 14: Total recharge potential created through intervention by M/s HZL (RAM) 

Name of 
block 

Number of 
ponds 

developed 

Total number 
of recharge 

shafts 

Total recharge 
potential 

created in m³ 
Shahpura 22 112.00 2697574.41 
Jahazpur 29 105.00 2588224.17 

Kotri 20 80.00 1986577.42 
Hurda 13 59.00 1402046.51 
Total 84 356 8674422.51 

 

Total recharge potential created in mcm 8.67 

2.2 Additional recharge through existing mini percolation tanks 

M/s. HZL (RAM) has constructed four number of rainwater 

harvesting/groundwater recharge structures by participating in various Govt. 

initiatives taken for groundwater augmentation. Details of the structures 

implemented, and recharge potential created through is as given below. 

Recharge due to Water Conservation Structures estimated based on the following 

formula: RWCS =GS*RF 

where, RWCS = recharge due to water conservation structures, GS= gross storage 

(i.e. storage capacity multiplied by number of fillings), RF= recharge factor. 

 
The estimate of recharge potential created through rainwater harvesting and ground 

water recharge structures with its location in villages where intervention was done 

is shown in Table 14.  
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Table 15: Details of additional recharge through existing mini percolation tanks constructed 
under Mukhyamantri Jal Swavlamban Abhiyan (MJSA) implemented by M/s HZL (RAM) 

Type of 
Structure 

Village/ 
Block 

Location 
Details 

Name of 
Campaign 

Storage 
capacity in 

Cu.m 

Recharge 
Factor  
50% of 

storage as 
per GEC, 

2015 

Total 
recharge 
potential 

Cu.m/Annum 

Latitude/ 

Longitude 

Mini 
Percolation 

Tank 
 

Lasadiya/ 
Shahpura 

25.69666 MJSA 1350 675 2025 
75.08868 

Lasadiya/ 
Shahpura 

25.69927 MJSA 1350 675 2025 
75.10446 

Devpuri/ 
Shahpura 

25.69533 MJSA 2000 1000 3000 
75.08859 

Jodhras/ 
Asind 

25.64546 MJSA 2000 1000 3000 
74.58328 

Total 6700 3350 10050 
 

2.3 Totalrecharge potential created in the study area 

Total recharge potential from various sources (existing + proposed) is summarized 

in Table 15. 

Table 16:Total recharge potential created by M/s HZL (RAM) 

Block 

Recharge 
Through 
Recharge 
Shafts in 

Village Ponds 
in 

MCM/Annum

Recharge 
Through Mini 

Percolation 
Tanks under 

MJSA 

Recharge 
Through 
Artificial 

Pond at Zinc 
Colony, 
Hurda 

Total 
Recharge 

Potential in 
MCM/Annum 

MCM/Annum MCM/Annum

Hurda 1.40 -- 0.044 1.44 

Shahpura 2.69 0.01005 -- 2.70 

Kotri 1.98 -- -- 1.98 

Jahazpur 2.58 -- -- 2.58 

Total  8.67 0.01 0.04 8.72 
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Recharge potential created by M/s. HZL is: 

 0.01 MCM/Annum through Mini Percolation Tanks (MPTs) in 

Shahpura block constructed under Mukhyamantri Jal Swavlamban 

Abhiyan (MJSA).The company has created an artificial pond to 

store the runoff generated from the colony and has installed 2 nos. 

of recharge shafts to facilitate the groundwater recharge through 

the rainwater collected in the pond.  

 0.042 MCM/Annum through one Artificial Pond in Zinc Colony 

with Installation of two recharge shafts. 

 

 

 

 

 

 

 

3.0 Maintenance and monitoring 

For efficient functioning of the recharge structures and to maintain the 

substantial storage capacity of the developed pond, the company intended to 

maintain the ponds in terms of removal of top layer of earth material 

(sediments) gathered in the ponds due to runoff, cleaning of recharge shafts 

and replacement of filter media wherever required on yearly basis. Further, to 

assess the impact of the project on the surrounding area as per the criteria 

provided in guidelines for impact assessment of artificial recharge 

structures/schemes, February 2021 by CGWB.A status report of the same 

will be submitted to Regional Office of CGWB, time to time. 

  

Recharge through development of existing village ponds and 

through installation of recharge shafts as on 01.09.2021 is 8.67 

MCM.  However, total recharge potential includingdevelopment of 

village ponds, installation of recharge shafts (2 Nos.), construction of 

mini percolation tanks and artificial pond under Mukhya Mantri 

JalSwavlamban Abhiyan (MJSA)is 8.72 MCM/Annum. 
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Plate 2: View of submergence area of the Pond through Satellite Imagery 
 

 
 
 

Plate 3: Visit for making well inventory around the ponds 
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Plate 4: Glimpse of Geophysical survey done to assess the potential zones of recharge and to 

ascertain the depth of recharge shafts 

 
 

Plate 5:Showing Pre-Excavation Survey and creation of Digital Elevation Model 
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Plate 6:Desilting work (Excavation to remove the silt from the pond) as per excavation plan 

 
 

Plate 7: Desilting work (Excavation to remove the silt from the pond) as per excavation plan 
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Plate 8: Demarcation of suitable location (following Geophysical results) 

 

Plate 9:Post Excavation Survey and Creation of Digital Elevation Model (DEM) 
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Plate 10: Drilling and Lowering of Slotted UPVC Pipes 
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Plate 11: Drilling and Lowering of Slotted UPVC Pipes 
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Plate 12: Installation of Recharge Pit 
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Plate 13: Preparation of filter media as per the approved drawing  
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Plate 14: Pre-casting yard 

 

 

Plate 15: Repairing of vest weir 
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Plate 16: Repairing of vest weir 
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Plate 17: Rejuvenated and waterfilled ponds after treatment by M/s HZL (RAM) 
 

 

 

 



Regd office , Yashad Bhawan, Swaroop Sagar, Udaipur - 313001.

HINDUSTAN ZINC LTD

REPLY AT :

HEAD OFFICE

YASHAD BHAWAN.

UDAIPUR - 313004

CONTACT To: HZLJOBADMIN

HZLJOBADMIN

PHONE:,

FAX:

MAIL:clzs.wfadmin@vedanta.co.in

PURCHASE ORDER

PO No.:ENVT / 4500007264 Date:06.07.2022

National Institute of Hydrology

Jal Vigyan Bhawan, IIT campus

247667 ROORKEE

INDIA

Vendor: 25494

Phone : 91-9456134747

EMAIL : surjeet.nihr@gov.in

GST Registration No. : 05AAATN1385M1ZD

HZL is pleased to release this Purchase orders for supply of items as detailed here under. Applicable Rates, terms and

conditions shall be as per rate contract .

1. Scope of Work:

Hydrogeological survey of the surrounding area to map the current groundwater flow regime and its seasonal dynamics for

identifying the cause of pit formation in the surrounding areas of RA Mines.

Isotopic analysis of surface and groundwater samples of the area to establish the sound linkages between the possible

sub-surface pollutants and the industrial activities of the area around RA Mines.

Refer annexure-II for Vehicle & Driver Movement at HZL

2. Contract Period: From 01.07.2022 to 31.12.2022

3. Contract Price: 2891000.00 INR TWENTY EIGHT LAKH NINETY ONE THOUSAND Rupees

Freight term: PAID basis

Insurance: In Suppliers Account

Packing & Forwarding: Inclusive

Tax- GST as/if applicable as per rules, included in above contract price.

NIH has submitted the proposal to conduct the study for Rs. 24,50,000/- + 18% GST. (Offer attached)

50% advance payment & 50% after completion of Study.

4. Payment Terms: 100% Payment shall be made within 15 days from the date of invoice submission subject to certification by

engineer in-charge, receipt of correct Invoice, mandatory documents, bank guarantee etc.(if/as applicable) at respective HZL

unit.

Invoice submission will be on Monthly basis.

Page 1 of 15.
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PO No.:ENVT / 4500007264 /06.07.2022

5. Security Deposit:

The security deposit is not applicable.

6. SD-Cum-PBG:

SD-Cum-PBG is not applicable.

7. Liquidated Damage:

The Liquidated Damage is Not Applicable.

Penalty/any deduction:

Not Applicable

8. Details Of Articles

Sr No Material Code

Detailed description of Material

HSN / SAC

Code

Rate Qty. Unit

Amount

Del.Date

00010 2,450,000.00 1 AU 31.12.2022

Hydrogeological Study RAM

Price 2450000.00 2450000.00

Total 2891000.00 2891000.00

The Item covers the following Services:

10 5501050080

STUDY HYDROGEOLOGICAL

999490 1.00

2,450,000

LSM 2,450,000.00

Please Deliver to:

RAMPURA AGUCHA MINES

P.O. AGUCHA - GULABPURA

Rampura, DIST. BHILWARA

311029

Total INR 2891000.00 ( TWENTY EIGHT LAKH NINETY ONE THOUSAND Rupees )

MAY PLS REFER THE BELOW RELEVANT REGISTRATION DETAILS IN YOUR INVOICES

Plant: 3000 :-RAMPURA AGUCHA MINES

GST No : 08AAACH7354K1ZB PAN No :

Please dispatch material only after creation of Advance Shipping Notification (ASN) and send print out of the ASN

alongwith the documents being sent.

GENERAL TERMS & CONDITION

ANNEXURE I

1.1 Definitions:

In construing the Agreement the following words and expressions shall have the meanings hereby assigned to them:

1.1.1 "Affiliate"shall mean with respect to any person, any other person that, directly or indirectly, controls, is

controlled by or is under common control of such specified person. For the purposes of this definition, "control" means the

direct or indirect beneficial ownership of more than fifty percent (50%) of the issued share capital, stock or other

participating interest or the legal power to direct or cause the direction of the general management, of the company,

partnership or other person in question, and "controlled" shall be construed accordingly;

1.1.2 "Agreement" shall mean the Purchase Order and the Seller's acceptance of the Purchase Order.

1.1.3 "Claims" shall mean all claims, liabilities, costs, damages and expenses (including court costs and legal fees)

1.1.4 "Conditions" shall mean these General Terms and Conditions as provided under this document.

1.1.5 "Deleterious material", in the context of supply of Materials, shall mean any element, compound present in the

goods which is not part of standard Specification or a typical assay as per the Purchase Order or Agreement and which is

likely to cause or may in general probability cause harm or damage to the operations of the Purchaser and also restricts or

affects performance of the goods as per the desired / industry / specified standards.

1.1.6 "Effective Date" shall mean the date of the Purchase Order;

Page 2 of 15.
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1.1.7 "Material" shall mean the goods, equipment, or products (or parts thereof) to be purchased or to be supplied in

accordance with this Agreement and/or as specified in the Purchase Order.

1.1.8 Goods and Service Tax" means the Central Goods and Service Tax Act, 2017, the Integrated Goods and Service Tax

Act, 2017, the Union Territory Goods and Service Tax Act, 2017, the

Goods and Service Tax (Compensation to States)

Act 2017, the applicable State Goods and Service Tax Act as passed by the concerned State and all the rules made

thereunder, relevant notifications, circulars, clarifications and orders issued thereunder and any amendments made thereto

and any reference to Goods and Service Tax payable or cess payable means tax payable under any of the aforementioned

laws.

1.1.8.1- Change in Law

If, after the date of execution of this Agreement, there is any change in law, excluding any change(s) as result of

interpretation by competent authority, tribunal & Court, which results in a change in the rate of any Tax included in the

Supplier's prices or rates or the introduction of a new Tax and such change results in an increase or decrease in the cost to

the Supplier of performing this Agreement then the Parties shall agree to a revision in pricing to reflect such change

provided that:

(a) the Party requesting such revision shall promptly (and in any case prior to submission of the Supplier's final invoice

under this Agreement) but not later than 7 business days notify the other Party that such change in law has arisen; and

(b) the Party requesting such revision shall provide the other Party with documentary proof of such change in cost to the

reasonable satisfaction of the other Party; and

the provisions of this Clause shall not apply to changes in Personal Income tax or Corporate Income tax or to changes in

non-Indian Taxes.

1.1.9 "Governmental Authority" shall mean any governmental department, local authority, commission, board, bureau,

agency, regulatory authority, instrumentality, court or other judicial or administrative body, central, state, provincial or local

having jurisdiction over the matter or matters in question.

1.1.10 "Personnel" shall mean any personnel provided by Supplier and utilized to perform the Services at the specified /

agreed location.

1.1.11 "Purchase Order" shall mean (i) the written instruction by Purchaser issued to Supplier for the provision of

Material or Services under this Agreement, which shall include the specific requirements with respect to the scope of work,

applicable rates and charges and the location of the Site; and (ii) if applicable, the oral instruction under this Agreement

which shall be reduced to writing as soon as practicably possible including the specific requirements described above.

1.1.12 "Purchasing Group or Buyer Group" shall mean and include Purchaser/Buyer and its Affiliates and the term

"Buyer" or "Purchaser" maybe used interchangeably for each other.

1.1.13 "Representative" in respect of the Purchaser and the Supplier to include the persons so identified on the Purchase

Order as their representative or such other person(s) notified by the Purchaser or the Supplier in writing to the other from

time to time, which will include amongst others consultants engaged by the Party or any Affiliate of the Supplier having

commonality of interest with the Supplier.

1.1.14 "Services" means the tools, equipment, materials, supplies and Personnel to be provided by Supplier and the work

to be carried out as specified in the Agreement and any Purchase Order. Provided however, that the same shall not include

purchase / sale of Material.

1.1.16 "Site" shall mean the location where Purchaser wishes Supplier to supply the Material and/or provide the

Services.

1.1.17 "Specification" includes but is not limited to assays whether typical or otherwise or the scope or technical

parameters of the Material or Services attached to or referred to in this Agreement and/or any Purchase Order. Further

Specification shall, in case of Material, always include being free from Deleterious material.

1.1.18 "Supplier Group or Seller Group" shall mean and include Supplier/Seller, its Affiliates and its and their

sub-suppliers and suppliers of any tier and its and their respective Affiliates and the term Supplier or Seller may be used

interchangeably for each other.

1.1.19 "Trade Usage" refers to generally accepted practice or norms in relation to expected standards, permissible

deviation, internationally accepted scientific data, foreseeable consequences attributable to deviation beyond permissible

deviation established over a period of time in course of commercial dealing between the parties to this Agreement or their

associates.

1.2 Interpretation:
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In this Agreement:

1.2.1 Headings are for convenience only and shall not govern or affect the interpretation of the Agreement;

1.2.2 Except where the context otherwise requires, references to one gender include all genders and the singular

includes the plural and vice versa;

1.2.3 Except where the context otherwise requires, references to any enactment shall include references to such

enactment as re-enacted, amended or extended and any sub-ordinate legislation made under it;

1.2.4 References to persons include companies, corporations, partnerships, associations, and other organizations

whether or not having a separate legal personality;

1.2.5 Except where otherwise indicated, reference to clauses, sub-clauses, recitals and annexures shall be to the clauses,

sub-clauses, recitals and Annexures of this Agreement;

1.2.6 Including" means "including without limitation

1.2.7 If the day on which any act, matter or thing is to be done under or pursuant to this Agreement is not a business

day as per Trade Usage, that act, matter or thing shall be done on the preceding business day.

1.2.8 Only in the event of inconsistency between the Provisions of these Conditions and the Purchase Order(s), these

Conditions will prevail, otherwise both Purchase Order(s) and the Conditions shall be harmoniously construed to give effect

to both to the extent possible.

1.2.9 The term "Agreement" or "Contract" may be used interchangeably for each other in this document and shall be

construed as referring to the same context.

2. Representation & Warranties

2.1 The Supplier represents and warrants that:

(i) It is a duly organized company/business entity validly existing under the laws where it is incorporated/established, and

has experience, expertise, ability and skills as required to supply Materials and perform the Services as detailed in the Scope

of Services above and as may be necessary to perform its obligations hereunder in a professional manner.

(ii) It has all the requisite power, authority and approvals required to enter into this Agreement and will have all the requisite

power, authority to perform fully each and every obligation under this Agreement.

(iii) This Agreement has been duly executed and delivered by its duly authorized representatives and constitutes its legal,

valid and binding obligation enforceable against it in accordance with its terms.

(iv) The execution, delivery and performance of this Agreement and all instruments or addenda required hereunder by it

does not contravene, violate or constitute a default of or require any consent under the provisions of any other agreement or

instrument to which it is bound, including the constitutional documents thereof, or any order, judgment, decree or injunction

of any court of law.

(v) No order has been made or petition presented for the bankruptcy protection, winding up or dissolution thereof against it.

(vi) It shall maintain high professional standards to ensure performance of this Agreement as per best business practices and

in full compliance with statutory obligations.

(vii) It has all necessary statutory and regulatory permissions, approvals and permits for the running and operation of its

establishment for the conduct of its business;

(viii) It has full right, title and interest in and to all trade names, trademarks, service marks, logos symbols and other

proprietary marks (IPR) (including limited right of use of those owned by any of its vendors, affiliates or subcontractors)

which it provides to the Buyer, for use related to the Material/Services, and that any IPR providedby the Supplier shall not

infringe the IPR of any third party;

(ix) The Supplier represents that there is no inquiry/ investigation pending by the Police against the Supplier or its

employees. The Supplier undertakes that it will confirm at his own cost and expense and shall comply in all respect with the

provisions of Government Authority applicable to the Supplier and /or to the Supplier's employees;

(x) The Supplier shall be liable for all fines, penalties, and the like of parking, traffic and other criminal offences arising out

of or concerning the use of any vehicle for performing the Agreement and any toll charges or entry Taxes payable locally

and the Supplier accordingly indemnifies Company against all such liability.

(xi) The Supplier has sufficient resources available to respond to emergencies/ incidents, which may occur along

established transportation routes. In case of any accident resulting in loss or damage to property of life, the sole

responsibility for any legal or financial implication would vest with the Supplier. Company shall have no liability

whatsoever.

2.2 Each Party hereby warrants that it has not entered into this Agreement relying on any warranty, representation or
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undertaking except for any warranty, representation or undertaking expressly set out in this Agreement.

2.3 Supplier warrants and guarantees that:

(i) all Material or Services shall be supplied in accordance with the provisions of the Agreement/Purchase Order and with

generally accepted industry standards, Trade Usage with regard to quality, Specification, quantity, measurement,

performance and/or functionality and are free from defects in material and workmanship;

(ii) if the Material are manufactured by reference to Supplier's data or other specified data provided to Purchaser, the

Material shall have been manufactured in accordance with such data;

(iii) if the Material are sold by sample then they shall conform to the sample;

(iv) if the Material are manufactured to designs supplied by Purchaser, the Material shall have been manufactured in

conformity with such designs and any approved working drawings;

(v) it is aware of the purpose and usage of the Material by the Purchaser including the technical parameters attributable to

the usage of the Material; and

(vi) in the case of the Material or Services, be of the best available design, of the best quality and workmanship and shall be

free from fault or defect (including latent defect), with such tolerances as stated in the Specification or on the drawings.

(vii) Time shall be of the essence and any Services performed or Materials delivered shall be in strict accordance with

any time or schedule specified hereunder

2.4 If Supplier is required to repair or replace defective Material, the warranty period shall renew for the repaired or replaced

Material.

3. Invoicing, Taxes, Payment and Insurance

3.1 Invoices (both original & duplicate) shall be sent along with the Materials or Services. The Buyer reserves the right to

reject the Materials or Services received without the invoices.

3.2 Supplier shall ensure that the Invoices provided by him meet the entire requirement and shall specify descriptions as

required under the Central Excise Rules, Service Tax Rules, CENVAT Rules, VAT Rules and all other applicable

legislation.

3.4 Buyer shall not be liable for any tax or levies or duties or charges for any reasons whatsoever, unless specifically

mentioned in the invoice issued alongwith the delivery of the Materials or Services.

3.5 Supplier shall submit sufficient proof and documents along with its Invoice for freight amount paid and consequently

claimed by the Supplier, if the accepted freightterm as "extra to be paid by the Buyer".

3.6 Without prejudice to any other right or remedy, the Buyer reserves the right to set off any amount owing at any time

from the Seller to the Buyer against any amount payable by the Buyer to the Supplier.

3.7 Supplier shall not suspend deliveries for any payment delays on account of genuine disputes.

3.8 If Buyer disputes all or any part of any invoice, it shall notify Supplier specifying the disputed parts thereof. Supplier

shall withdraw the disputed invoice and submit an amended invoice for the undisputed amount and Buyer shall pay this

amount within a reasonable time. Purchaser and Supplier shall endeavour to settle the disputed amount as quickly as

possible through good faith negotiations.

3.9 Supplier shall effect and maintain with a reputed insurance company a policy (ies) of insurance providing an adequate

level of cover in respect of all risks which may be incurred by the Supplier, arising out of the Supplier's performance of its

obligations under the Agreement, including death or personal injury, loss of or damage to property or any other loss. Such

insurance shall be maintained for the duration of the Term of the Agreement.

3.10 Audit and Inquiry:

a. If Buyer has a reasonable basis to believe that Supplier or any Related Party has taken or failed to take any action that may

subject Buyer or its Affiliates to liability under the Anti-Corruption Laws or any other non-compliances, Supplier agrees

that Buyer shall have the right (but not the obligation) upon written notice to Seller, to make due inquiries from the Seller

and its Related Parties to determine to Buyer's reasonable satisfaction whether any actions or failures to act on behalf of

Seller or its Related Parties may subject Buyer to such liability, Supplier will cooperate in good faith.

b. Purchaser shall have the right of access to Supplier's premises with reasonable prior notice to inspect the progress of

manufacture; testing and commissioning of the Material or the performance of Services to otherwise satisfy itself as to

compliance of the Agreement and agreed delivery dates. Supplier shall procure similar rights of access for Purchaser at the

premises of any sub-supplier. Inspection of the progress of manufacture, testing and commissioning of the Material and

the performance of the Services by Purchaser shall in no way relieve Supplier of its liabilities and obligations under the

Agreement or otherwise.

4. Passing of Ownership, Risk, Copyright, Patents and other Proprietary rights etc. ("IPR")

4.1 Unless otherwise stated in the Purchase Order, Materials or Services shall remain at the risk of the Supplier until

delivered in a deliverable state to the Buyer and in the manner specified in the Purchase Order and subject to completion of

sampling, performance testing or lab analysis by the Buyer as per the requirement of the specifications; or in case, manner of
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delivery is not specified in the Purchase Order, then shall only pass to the Buyer following full delivery and

acknowledgement by possession of the Materialto the delivery address by Purchaser or Purchaser duly authorized

representative specified in the Purchase Order.

4.2 Whenever Purchaser is not the ultimate consumer of the Material, all rights, benefits and remedies conferred upon

Purchaser by the provisions of this Agreement, including specifically the benefit of any warranties and transfer of title, shall

accrue to and shall be for the express benefit of any third party customer and on whose behalf or for whose benefit the

Purchaser has purchased the Material.4.3 Where the Buyer rejects any Materials or Services in accordance with these

conditions, such Materials or Services shall be deemed to have remained the property and risk of the Seller at all times.

4.3 Materials or Services supplied by the Buyer to the Seller for servicing or repair shall remain from the time of collection

or receipt until re-delivery at the place or places and in the manner instructed by the Buyer at the absolute risk of the Seller

in regard to any loss or damage.

4.4 (a.) If any Material purchased or supplied or Services performed or provided under the Agreement and/or Purchase

Order involves a patent, copyright, trademark, or proprietary information (IPR), Supplier hereby grants Purchasing Group a

permanent, irrevocable, worldwide, non-exclusive license to use the same without additional charge. Without prejudice to

the above, the proprietary rights in relation to IPR of the Supplier shall continue to vest with the Supplier.

(b) Buyer is the sole owner of IPR in anything developed and delivered under this Agreement / Purchase Order. Supplier

shall provide at Purchaser's reasonable request any documentation necessary to confirm Purchaser's ownership interest in

such IPR. Supplier shall retain ownership of any IPR= vested in Supplier prior to this Agreement or created by Supplier

outside of its performance of this Agreement during the term of this Agreement.

(c) Supplier shall at all times be responsible for, shall release and shall defend, protect, indemnify, hold harmless and defend

Purchasing Group, from and against any Claim by a third party for infringement of any IPR which may arise out of the sale

and/or use of the Material supplied or the Services performed and/or provided by Supplier.

5. Consequences of Default

5.1 If the Supplier, breaches any of the warranties or representation under the Contract; or breaches any other provision of

the Contract or any of the Materials or the Services otherwise fail to comply with the provisions of the Contract; the Buyer

shall notify the Seller of the failure of the Materials or Services to comply with the Contract or the breach of warranty, as the

case may be.

5.2 If the Supplier fails to rectify such breach in supply of the Materials or Services under this Contract, which being capable

of remedy are not remedied within 14 days of notice of such default, the Buyer may at its discretion and without prejudice to

other rights and remedies under the Contract or otherwise, avail itself of any one or more of the remedies as hereunder:

(a) reject the Materials or Services (in whole or in part) which are not in deliverable state as per the conditions of the

Contract at the risk and cost of the Seller and Seller shall immediately pay to the Buyer a full refund for the Materials or

Services so rejected .

(b) give the Supplier the opportunity at the Supplier's expense either to remedy any defect in the Materials or Services or to

supply replacement Materials or Services or substitute Services and carry out any other necessary work to ensure that the

terms of the Contract are fulfilled within a reasonable period specified by the Buyer;

(c) refuse to accept any further deliveries of the Materials or Services or subsequent performance of the Services which the

Seller attempts to make, in each case without any liability to the Supplier;

(d) carry out or procure that some other person carries out at the Supplier's expense any work necessary to make the

Materials or Services comply with the Contract (including but not limited to freight, disassembly and reassembly);

(e) instruct the Supplier to suspend performance of its obligations under this Contract with immediate effect and to take

such steps as the Buyer may direct in order to remedy such breach at the Supplier's expense;

(f) claim such damages foreseeable or otherwise as may have been sustained consequential to such breach or breaches of the

Contract as per terms and conditions of PO or under applicable Trade usage taking into account the prevailing trade practice

or scientific data of potential loss attributable to usage of such Materials or Services;

(g) opt to use or consume the Materials or Services in the event of non-availability of substitute Materials or Services or to

maintain operations of the plant or to avoid plant shut down but without prejudice to its right to claim damages attributable

to consequences arising due to off-spec Materials or Services;

(h) obtain substitute Materials or Services or purchase substitute services elsewhere and recover from the Seller any

expenditure reasonably incurred by the Buyer in obtaining the Materials or Services in substitution from another seller.

5.3 If the Buyer exercises its rights under conditions (b), (d) and/or (e) above in respect of Materials or Services which do

not, in the Buyer's opinion, meet the requirements specified in the Contract, the Supplier shall grant necessary right to the

Buyer to utilise the relevant Materials or Services until such time as they meet those requirements.

5.4 Notwithstanding anything to the contrary in this Agreement, there shall be no obligation whatsoever on the Purchaser to

accept any defective or sub-standard quality Material and/or Service, delayed delivery and/or performance of the Agreement

and it is expressly agreed by the Parties that acceptance of such defective or sub-standard quality Material / Service, delayed
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delivery and/or performance by the Purchaser in its sole discretion, shall notprejudice any right / claim of the Purchaser to

damages for supply of such defective or sub-standard quality Material / Service, delayed delivery and/or performance and /

or for breach of the Agreement. In the foregoing, the Purchaser shall reasonably determine the amount of damages that shall

be leviable upon / payable by the Supplier. Any damages so determined by the Purchaser shall be paid by the Supplier within

fifteen (15) days. The levy of damages / acceptance of performance, as above, shall not prejudice any rights of the Purchaser

as per other terms of this Agreement / Purchase order.

5.5 In the event of breach by the Supplier of its obligations under the Contract, the Buyer may terminate the Contract in

whole or in part or to rescind the Purchase Order, in each case without any liability to the Seller.

5.6 Buyer reserves the right to reject Materials or Services in case it is supplied prior to the scheduled delivery date until

otherwise specifically waived-off in writing by a representative from the Buyer's commercial department, prior to dispatch.

6 Risk purchase

Without prejudice to any other right under this Agreement, Purchase order/(s) and or at law in the event of any delay in

supplies or any breach in supply of the Materials or Services, the Buyer shall be at liberty to either (a) continue the contract

with due liquidated damages; or (b) engage any other agency, parallel to the Supplier, to complete part of the balance supply

at the risk and cost of the Supplier; or (c) cancel the contract and get the balance supply done from any other agency at the

sole risk and cost of the Seller. The additional cost and expenses so incurred by the Buyer in procuring the whole or part of

Materials or Services shall be liable to be recovered from the charges payable to the Seller or the Security deposit or Bank

Guarantee so deposited by the Supplier.

7 Permits, licenses, encumbrances, liens etc.

7.1 The Supplier shall ascertain and comply with the Applicable Laws in performance of the Contract and shall obtain and

keep in good standing all approvals, permits and licenses, right of way, as the case may be, which are necessary or expedient

for the performance of his obligation under the Agreement. These approvals, permits and licenses shall be valid and

acceptable under appropriate laws.

7.2 The Supplier shall not cause or permit any lien, attachment or other encumbrance other than for borrowings in the

ordinary course of business.

8. Indemnity

8.1 The Supplier shall defend, indemnify and hold the Company, its directors, officials & employees etc., harmless from and

against any and all against any and all claims, liabilities, costs, damages and expenses (including court costs and legal fees)

in connection with any claim made by any third party (including, but not limited to, any claim made by any governmental or

statutory authority) against the Company arising out of or in connection with the performance by the Supplier of its

obligations under this Agreement

8.2 The Supplier shall be liable for and shall defend, indemnify and hold the Purchaser harmless from and against and all

Claims arising out of or in connection with the performance of this Agreement by the Supplier.

8.3 Supplier shall at all times be responsible for, shall release and shall defend, protect, indemnify and hold Purchasing

Group harmless from and shall keep Purchaser's equipment and property free and clear of all liens, claims, assessments,

fines and levies incurred, created, caused or committed by Supplier Group.

8.4 In the event the Purchaser is entitled to indemnification and intends to seek indemnification under this Clause, Purchaser

shall promptly give Supplier notice of such Claim or action and the Supplier shall have the right to assume the defence of

any such case at its own cost and expense.

8.5 This indemnity shall be without prejudice to any other rights or remedies, including injunctive or other equitable relief,

which the Purchaser may be entitled to.

8.6 Purchaser shall have the right to retain / withhold out of any payment to be made to the Supplier an amount sufficient to

indemnify it completely against any such lien, claim, assessment, fine or levy exercised or made and all associated costs.

8.7 It is the express intention of the Parties hereto that the provisions of this Agreement/Purchase Order shall exclusively

govern the allocation of risks and liabilities of the Parties, it being acknowledged that the Agreement reflected herein has

been based upon such express understanding. It is acknowledged that the compensation payable to Supplier as specified in

this Agreement and/or applicable Purchase Order has been based upon the express understanding that risks and liabilities

shall be determined in accordance with the provisions of this Agreement and/or applicable Purchase Order.

9. Limitation of Liability

9.1 Except as may be otherwise provided in this agreement, in no event shall either party be liable to the other, whether

arising under contract, tort (including negligence), strict liability or otherwise, for any indirect, consequential, special,

punitive, exemplary or incidental loss or damages of any nature arising at any time from any cause whatsoever.

9.2 The limitations of liability and exclusion of warranties as set out in the Agreement shall be to the maximum extent

permitted by applicable law. Nothing in this Agreement purports to exclude or limit liability for fraud,misrepresentation

death or personal injury.

10. Relationship between Parties
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Nothing contained in the Agreement is intended to, or shall operate to, create a relationship of partnership or

employer-employee or joint venture between the parties. Nothing in the Agreement constitutes either party as the agent or

legal representative of the other party or creates any fiduciary relationship between the parties. Neither party shall have

authority to act in the name or on behalf of or otherwise tobind the other or commit or purport to bind the other in any way

(including the making of any representation or warranty, the assumption of any obligation or liability and the exercise of any

right or power) or pledge the credit of the other party for any purpose.

11.Notice and Communication

Any notice required to be given hereunder shall be given by sending the same by registered post or by hand delivery to the

address of the addressee shown in this Agreement or to such other address as either party may notify to the other for this

purpose in writing. If sending by hand, notice shall be deemed served at the time of dispatch and if sending by post, notice

shall be deemed to have been given on the 3rd day on dispatch by post. If notice pertains to any breach of a legal term under

the Agreement or otherwise, the same should be addressed to Head Legal, Hindustan Zinc Limited, YashadBhawan,

Udaipur-313004 (Rajasthan).

12. Termination & Suspension

12.1 Either Party may immediately terminate all or part of this Agreement/Purchase Order as under:

(i)by a written notice to the other Party if the other Party has committed any material breach of the terms of this Agreement

and has failed to remedy such breach within 30 days from receiving notice from the other Party.

(ii) if other party (i) ceases, or threatens to cease, to function as a going concern or conduct its operations in the normal

course of business, (ii) commences, or becomes the subject of, any bankruptcy, insolvency, reorganization (other than in the

course of a corporate re-organization or to an affiliate), administration, liquidation or similar proceedings, (iii) makes, or

plans to make, a general assignment for the benefit of its creditors, or (iv) either party's creditors attach or take possession of

all or a substantial part of said party's assets; the foregoing shall not apply to any action or proceeding which is (a.) in the

reasonable opinion of the party, frivolous or vexatious; or (b.) discharged, stayed or dismissed within ninety (90) days of

commencement;

(iii)if either party is unable to carry out its obligations by reason of Force Majeure events and the force majeure continues for

a period more than 60 days, then either Party may, by giving notice in writing, terminate this Agreement with immediate

effect. Any such termination shall be without prejudice to any of the right of the Parties accrued prior to the date of such

termination.

(iv)Notwithstanding anything contained herein to the contrary, The Purchaser may terminate all or part of this Agreement by

one (1) months' written notice without assigning any reason whatsoever or if the Supplier fails to obtain any approval

required under the terms of this Agreement.Or if the price of the Commodity/Material falls below 95% or exceeds 105% of

the benchmark market index rates.

12.2 Upon termination of this Agreement, both Parties shall be relieved of their respective rights and obligations under

this Agreement save such obligations and/or liabilities of the Parties set forth herein which (i) that the Parties have expressly

agreed will survive any expiration or termination, or (b) by their nature would be intended to be applicablefollowing any

such expiration or termination, or (c) have accrued before expiration or termination, as the case may be.

12.3 In the event of Supplier's breach of its obligations hereunder, no payment shall be due by Purchaser in respect of

such order/Purchaser order, or, in the case of suspension, until the failure or breach has been remedied to the reasonable

satisfaction of Purchaser.

12.4 Notwithstanding anything to the contrary in this Agreement, Purchaser may, at its sole discretion, suspend this

Agreement / any Purchase Order, in whole or in part, upon twenty-four (24) hours written notice to Supplier for any reason

whatsoever. The Purchaser shall promptly notify the Supplier in writing of the same.

12.5 In the event of written notice pursuant to Clause above, Supplier's failure to perform the Purchase Order to the

standards required by the Purchase Order and Supplier's material breach of any of its obligations under the Agreement, no

payment shall be due by Purchaser in respect of such order/Purchaser order, or, in the case of suspension, until the failure or

breach has been remedied to the reasonable satisfaction of Purchaser.

12.6 Subject to Clause above, in the event of suspension of a Purchase Order, the Material being supplied under such

Purchase Order shall, at Purchaser's discretion, either be delivered to the delivery address or shall be securely and separately

stored at Supplier's premises, at Purchaser's sole cost and expense, and marked as the property of Purchaser until either the

manufacture and/or provision of such Material is resumed or Purchaser terminates the Purchase Order and instructs Supplier

with regard to the disposal of the Material stored at Supplier's premises. The proceeds of the disposal shall be adjusted

against any compensation payable hereunder.

13. Force Majeure

13.1. For the purposes of this Agreement, "Force Majeure" means the occurrence of any event or circumstance or

combination of events or circumstances that is beyond the reasonable control of a Party, has a material and adverse effect on

the performance by that Party of its obligations under or pursuant to this Agreement, and that demonstrably could not have
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been foreseen by the Partiers; provided, however, that such material and adverse effect could not have been prevented,

overcome or remedied by the affected Party through the exercise of diligence and reasonable care; but provided, further, that

the exercise of diligence and reasonable care will not include the obtaining or maintaining of insurance beyond the

requirements of this Agreement.

13.2 Subject to clause 14.1 hereinabove, Force Majeure includes without limitation, the following events and circumstances,

but only to the extent that each satisfies the above requirements as provided under Clause 14.1; (a) Act of God, (b) fire,

flood, earthquake, epidemic, pandemic, natural disaster or extreme natural event (c) war, riot, insurrection, civil commotion,

mobilization or military, call up of a comparable scope, which has been notified in accordance with this Clause 14 any

direction, judgement, decree or any other order passed by any judicial/quasi-judicial/administrative authority and/or any

direction passed by the government authority/(ies) restraining the performance of obligations, whether in part or in full, of

the affected party provided that such orders or directions must not emanate out of actions directly attributable to the affected

party or (e) any event owing to any restrictions, directives/directions imposed or passed by the government, judicial,

quasi-judicial authorities if they impede or delay the performance

of the Agreement (Force Majeure Events)

FORCE MAJEURE EXCLUSIONS

Force Majeure will expressly not include the following conditions, except and to the extent that they result from an event or

circumstance otherwise constituting Force Majeure:

(i) unavailability, late delivery or changes in cost of machinery, equipment, materials, spare parts or consumables;

(ii) failure or delay in performance by any Subcontractor;

(iii) normal wear and tear or flaws in materials and equipment or breakdowns in equipment.

(iv) any labour unrest/strikes or any other event of the like nature caused by the personnel of the

Supplier (which includes its subcontractors) shall not be considered as a force majeure occurrence

13.3. In the event of a Force Majeure occurrence, the party that is or may be delayed in performing the Agreement shall

notify in writing to the other party without delay but not later than fifteen (15) business days on the initiation of such Force

Majeure Event(s) and shall use diligent efforts to end the failure or delay in performance to minimize effects of such Force

Majeure Event. Provided, however, that the occurrence of such an event would entitle the parties to renegotiate the time

frame for performance of the respective obligations, taking into consideration the nature of such event. . In such a situation,

the party, which is not able to perform its obligations under this Agreement on account of Force Majeure Event(s), shall not

be liable to the other party for the default or breach of this Agreement for the period of failure or delay. If the said notice is

not received by the other party within fifteen (15) business days, after the party who fails to perform knew or ought to have

known of the impediment, it is liable for damages resulting from such non-receipt.

13.4. Both Parties agree to use their respective reasonable efforts to cure any event of Force Majeure to the extent that it

is reasonably possible to do so. Upon the cessation of the event of Force Majeure, the party declaring Force Majeure shall

immediately but not later than three (3) business days give notice thereof to the other party.

13.5. Neither Party shall be liable in any manner whatsoever to the other party in respect of any loss, damage, costs,

expense, claims, demands and proceedings relating to or arising out of occurrence or existence of any Force Majeure Event

or exercise of any right pursuant hereof. The costs associated with taking all steps required to mitigate the effects of the

Force Majeure Event and restore its ability to perform its obligations under this Agreement as soon as reasonably practicable

shall be borne by the respective parties.

14. Arbitration

Any dispute or difference whatsoever arising between the parties out of or relating to the interpretation, meaning, scope,

operation or effect of this Agreement or the existence, validity, breach or anticipated breach thereof or determination and

enforcement of respective rights, obligations and liabilities of the parties thereto shall be amicably settled by way of

mediation. by meeting(s) between senior management representatives of each Party . If the dispute is not conclusively settled

within a period of twenty-one (21) days from the date of commencement of mediation or such further period as the parties

shall agree in writing, the dispute shall be referred to and finally resolved by arbitration under Indian Arbitration and

Conciliation Act 1996. The arbitration shall be conducted as follows:

(i) A sole arbitrator shall be appointed in case the value of claim under dispute is less than 5,000,000 (Rupees Five Million

Only) / $ 100,000 (Hundred Thousand United States Dollars) and in any other event by a forum of three arbitrators with one

arbitrator nominated by each Party and the presiding arbitrator selected by the nominated arbitrators.

(ii) The language of the mediation and arbitration proceedings shall be English. The seat of arbitration shall be Udaipur,

India.
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(iii) The award made in pursuance thereof shall be final and binding on the parties.

(iv) It is clarified that the works under the Agreement shall be continued by the Supplier during the arbitration

proceedings unless otherwise directed in writing by the Purchaser/Company. Save as those which are otherwise expressly

provided in the contract, no payment due or payable by the Purchaser shall be withheld on account of such arbitration

proceedings, unless it is the subject matter or one of the subject matters thereof.

15. Governing Law and Jurisdiction

This Agreement shall be governed by, construed and enforced in accordance with the laws of India.

The parties submit to the exclusive jurisdiction of the courts of Udaipur, India and any courts that may hear appeals from

those courts in respect of any proceedings in connection with this Agreement.

16. Assignment And Subcontracting

16.1 Supplier may not assign, sublet or subcontract its rights or obligations under any Purchase Order, in whole or in

part, to any third party without the prior written consent of Purchaser, which the Purchaser may at its sole discretion accept

or refuse. Supplier shall have a written contract in place for each approved sub-supplier prior to such sub-supplier

performing any Services or supplying any Material. Supplier shall assume full responsibility for the acts or omissions of

Supplier's sub-suppliers of any tier. All of Supplier's subcontracts, if any, for performance of the Services or the supply of

Material shall contain terms and conditions substantially similar to those contained in this Agreement and/or the applicable

Purchase Order which protect and do not restrict Purchaser's rights as set forth in this Agreement and/or in the applicable

Purchase Order.

16.2 Purchaser shall have the right to assign the Agreement / Purchase Order to its Affiliate or any third partycustomer.

This Agreement shall inure to and be binding upon the respective successors and assignees of the Parties.

17. Recourse of the Parties

17.1 Supplier shall look only to Purchaser for the due performance of the Purchase Order and nothing therein

contained shall impose any liability upon, or entitle Supplier to commence any proceedings against any third party customer

or any person not a party to the Agreement or the Purchase Order.

17.2 Purchaser shall be entitled to enforce any Purchase Order on behalf of any third party customer in connection with

the Agreement / Purchase Order as well as for itself and for this purpose, only Purchaser may commence proceedings

against Supplier. The obligations and liabilities of Purchasing Group issuing Purchase Orders are several and not joint.

17.3 It is clarified that under no circumstances, by virtue of this Agreement, will the employee/workers of the Supplier

be deemed to have any privity of contract with the Company nor would they or any of their heirs, assigns or successors

would claim any benefit / privilege, whatsoever, from the Company.

18. Waiver and Remedies

A failure or delay in exercising any right, power or privilege in respect of this Agreement will not be presumed to operate as

a waiver, and a single or partial exercise of any right, power or privilege will not be presumed to preclude any subsequent or

further exercise, of that right, power or privilege or the exercise of any other right, power or privilege. All waivers under this

Agreement must be made in writing.

19. Severability

If any clause or provision of this Agreement is prohibited, invalid or unenforceable in any jurisdiction, that provision will, as

to that jurisdiction, be ineffective to the extent of the prohibition, invalidity or unenforceability without affecting or

invalidating the remaining provisions of this Agreement or affecting the validity or enforceability of that provision in any

other jurisdiction, unless it materially alters the nature or material terms of this Agreement.

20. Amendment

This Agreement may be amended, modified, renewed or extended by a 15 days written instruction/notice given by the

Purchaser

21. Code of Conduct

Supplier confirms having read and understood the Code of Conduct of Hindustan Zinc Limited ('Company'), a copy of

which has been provided to the supplier and is also available at

<http://intranet.hzlmetals.com/Departments/Secretarial/Shared%20Documents/HZL_BUSINESS_ETHICS_CODE_OF_CO

NDUCT_19_10_2015.pdfand which inter alia includes (i) measures for prevention of corrupt practices, unfair means and

illegal activities including compliance of all anti-bribery and anti-corruption laws and regulations of India, Foreign Corrupt

Practices Act, 1977 of USA and UK Bribery Act, 2010 ; and (ii) adherence to the insider trading prohibition laws and
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regulations of all jurisdictions where securities of the company or its Affiliates may be listed including but not limited to

SEBI (Prohibition of Insider Trading) Regulations, 2015 [SEBI (PIT) Regulations, 2015], which inter alia prohibits the

supplier and its employees and associates from trading in the securities of the Purchaser based on any 'Unpublished Price

Sensitive Information'. The Supplier confirms that he/she has read the relevant regulations stated above and policies of the

Purchaser at the time of entering into this Agreement and undertakes to abide by the terms thereof to the fullest extent at all

times. The Supplier affirms that it has formulated a Code of Conduct and instituted appropriate measures to comply with the

requirements of SEBI (PIT) Regulations, 2015 as amended from time to time.

The Code of Conduct enlists compliance with the following acts and regulations:

" The UK Bribery Act ("UKBA")

" The Foreign Corrupt Practices Act (the "FCPA")

" SEBI (PIT) Regulations, 2015

" The Sexual Harassment of Women at Workplace (Prevention, Prohibition and Redressal) Act, 2013 ("Prevention of

Workplace Sexual Harassment Act")

o Modern Slavery Act, 2015

Annexure I- Code of Conduct to these General Terms & Conditions shall be deemed accepted by Supplier as an integral part

of this document.

If at any time during execution or performance of this Agreement the Seller is faced with any undue demand, request for

gratification or favor from any employee of the Company or a person connection with such employee, the Seller must report

the same immediately at

hzl.whistleblower@vedanta.co.in

Without prejudice to any other right under this Agreement, Purchase order/(s) and or at law, if the Supplier fails to comply

with the Code of Conduct of Hindustan Zinc Limited, the Buyer may immediately terminate the Contract by giving 24 hours'

notice.

22. Mistake, Fraud, Misrepresentation etc.

No rights shall accrue to the Seller or any obligation arise for the Buyer, if it is discovered at any time that the consent of the

Buyer was obtained through fraud or misrepresentation or cheating or inducing mistake as to any fact material to such

consent by Seller or any Representative of the Seller.

23. Confidentiality

Each party hereto shall, save as otherwise provided herein, maintain in strict confidence, and not disclose or use for a

purpose other than the purpose set out herein, any confidential and/or proprietary information ("Confidential Information")

of any party including this Agreement and the terms and conditions hereof. The foregoing covenant shall not restrict a party

from disclosing Confidential Information to the extent required in connection with any legal proceeding(s) or required for

filing with govt. agencies, courts, stock exchanges or other regulatory agencies under applicable laws and regulations.

The parties shall restrict access to the Confidential Information only to its own employees or professional advisers who need

to have such access for the purposes ofperforming the obligations or enforcing the rights under this Agreement and who

have agreed with such party to abide by the obligations of confidentiality equivalent to those contained herein with such

party. The disclosing party shall remain vicariously liable for such disclosure.

Unless otherwise agreed, this clause shall continue to remain in force for a period of 2 year after the expiry or termination of

this Agreement.

For the purposes of this Agreement, the term 'Confidential Information' includes such non-public information which is

disclosed by either party to the other party, whether or not marked confidential, and which includes inter alia, business

policies or practices, business plans, dealings, customer lists or requirements, price lists or pricing structures, technical data,

employee or officers' data, product lines, designs, research and development activities and findings, ideas, concepts,

know-how, financial statements and other non-generic information whether tangible or intangible, written or oral, relating to

any released or unreleased concepts, ideas, projects and services, the marketing or promotion of products and any other

information received from any source which would be deemed as confidential or proprietary.

Each Party agrees that it will not use the name or logo of the other party, without the prior written consent of the other

party(ies) hereto.

24. Non-solicitation and declaration

The Parties agree that during the term of the Contract and for a period of one year following termination, they shall not

without the prior written consent of the other party directly or indirectly solicit for employment, engage, hire, employ or

contract with any employee or ex-employee of the other party, who has worked in connection with fulfilment by the such

party of its obligations hereunder in a key capacity, within six months of their departure.

25. Miscellaneous Provisions
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25.1 Entire Agreement: This Agreement along addendums and with all annexures, if any constitutes the entire agreement

and understanding between the parties with respect to its subject matter and overrides and supersedes all previous

agreements, representations, written documents, correspondence and understanding of the parties, whether in writing or

otherwise.

25.2 Counterpart: This Agreement may be executed in one or more counterparts, each of which will be deemed to be an

original Agreement and all of which, when taken together, will constitute one and the same instrument

25.3 Validation: This Agreement shall come into effect when authorized representatives of both Company and Supplier

execute and affix their signature hereto in their due capacity, within 3 working days after confirmation of business by

Company and constitutes the entire agreement between the Parties relating to its subject matter. Any alteration, amendment

or addition to any of the terms of this Agreement shall become binding only when such alteration, amendment or addition is

evidenced in writing and is executed by the authorized representatives of the both parties in their due capacity.

25.4 Costs: Each Party shall bear its own legal, professional and advisory fees, commissions and other costs and expenses

incurred by it in connection with this Agreement.

26.5 Language of the Agreement: English shall be the language of the Agreement and all documentation prepared in relation

to it. All of the parties management staff engaged in work arising out of or in connection with this Agreement shall be fluent

in English.

25.6 Remedies cumulative: Except as expressly provided in this Agreement, all remedies available to the Parties for breach

of this Agreement are cumulative and may be exercised concurrently or separately, and the exercise of any one remedy shall

not be deemed an election of such remedy to the exclusion of other remedies.

[END OF CONDITIONS OF CONTRACT]

" This document "General Terms & Conditions" being uploaded in the website of "Hindustan Zinc Ltd" the Uniform

Resource Locator (URL) for which shall be communicated in the corresponding Purchase Order along with the Annexure #:

Special Terms and Conditions shall be deemed to be an integral part of the Purchase Order. Order Acknowledgement by the

Seller shall cover acknowledging this document and the general terms and conditions mentioned herein as well.

" These Conditions along with the Special Terms & Conditions shall apply and shall be incorporated by reference/deemed

incorporated in any Purchase Order issued hereunder and shall prevail at all times between the Parties over any other terms

and conditions with respect to the provision of Services or supply of Materials or Services, except as modified,

supplemented, or amended either: (i) by formal written amendment of this Agreement; or (ii) by incorporation of any

special conditions into any Purchase Order. This Agreement, together with the Purchase Order, shall solely and exclusively

form the contract between Purchaser and Supplier for the purchase of the Materials or Services to the exclusion of all other

terms and conditions (including any terms or conditions which Supplier purports to apply to any purchase order,

confirmation of order, specification, invoice or other document).

Guidelines for Vehicle & Driver entry at HZL

ANNEXURE-2

1. Register yourself on (https://tms.hzlmetals.com) - New user (Registration process available in Help Tab). after

registration, Code will generate through system, which needs to approve through respective HZL Plant Store Head. after

approval your ID & Password will come on mail ID mention during registration.

2. Log in through your ID & password in TMS and register your vehicle & driver (Registration process document available

in Help tab) which needs to be self-certified by you after checking its correctness.

3.FasTag is mandatory requirement for vehicle entry inside the

plant. Before deploying the vehicle for HZL, ensure vehicle should have FasTag and verify that FasTag through TMS

(Document available in Help Tab).

4. Allow-slip/trip to be create through TMS before vehicle entry into HZL parking Premises. (document available in Help

Tab).

5. Vehicle & Driver needs to comply with HZL NO-GO Criteria ( HZL NO-GO Criteria & penalty Provision available in

Help Tab).

6. Driver needs to follow all HZL Safety rules, in case of any violation you will be responsible for the same.

7. Vehicle & driver all documents correctness is your' s responsibility, if anything found incorrect then action to be taken as

per No Go criteria penalty provision.

Page 12 of 15.



PO No.:ENVT / 4500007264 /06.07.2022

Page 13 of 15.



PO No.:ENVT / 4500007264 /06.07.2022

1. Submission of Documents

The supplies/ service bills made/ submitted against this order should invariably be accompanied with documents as specified in

the check list as given below. Bill processing for Supplies without the requisite documents are likely to be delayed/rejected.
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  PUBLIC HEALTH ENGINEERING DEPARTMENT SUB DIVISION GULABPURA  
Proposed site for Roof top rain Harvesting stuctures in & around Rampura- Aagucha HZL 

mining area under restoration plan. 

Rates Based on PWD BSR 2018 and PHED BSR 2022 

Sr. 

No. 

Name of 

Panchayat 

 

Name of Village 
 

Name of Govt Building 
 

Remarks 
 

Estt. Cost. 

1 Aagucha Parasrampura Govt. UPS Parasrampura Repair 1.79 

2  Indira ka kheda Govt. PS Indira ka kheda Repair 1.53 

3  Mool ji ka kheda Govt PS Mool ji kheda Repair 2.47 

4 Bhojras Chainpuriya Govt. UPS Chainpuriya Repair 1.34 

5  Chainpuriya Govt. PS Surajpura Repair 2.34 

6 Hurda Hurda Govt. Sr. Sec. School Hurda Repair 1.78 

7 Kotadi Kotadi Govt. Aadarsh Sr. Sec. School Kotadi Old Building Repair 1.14 

8  Old Laxmipura Govt. PS Old Laxmipura Repair 2.74 

9  New Kaxmipura Aangabari New Laxmipura/ PS Sanskrit Repair 2.72 

10 Badla Amartiya Govt. Sr. Sec. School Amartiya Repair 1.82 

11  Urja ka kheda Govt. UPS Urja ka kheda Repair 1.90 

   G.T. Rs in Lacs 21.57 
 

                                                                                                                  
 

Assistant Engineer 
PHED Sub. Div. Gulabpura 
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  PUBLIC HEALTH ENGINEERING DEPARTMENT SUB DIVISION GULABPURA  
Proposed site for Roof top rain Harvesting stuctures in & around Rampura- Aagucha HZL 

mining area under restoration plan. 

Rates Based on PWD BSR 2018 and PHED BSR 2022 

Sr. 

No. 

Name of 

Panchayat 
Name of Village Name of Govt Building Remarks Estt. Cost. 

1 Aagucha Aagucha PHC Aagucha New 2.48 

2  Bherukheda-I Govt. UPS Bherukheda New 2.86 

3  Parasrampura Aanganbari Parasrampura New 2.30 

4  Bhagwanpura Aanganbari Bhagwanpura New 
3.04 

5  Bhagwanpura Govt. UPS Bhagwanpura New 

6 Hurda Hurda Govt. PS Regar Mohall New 2.44 

7  Hurda PHC Hurda New 2.48 

8  Bawalo ka kheda Govt. PS Bawalo ka kheda New 1.50 

9  Khati kheda Govt PS Khati kheda New 2.69 

10 Kotadi Kotadi Govt. Aadarsh Sr. Sec. School Kotadi New Building New 2.56 

11 Bhojras Bhojras Govt. Aadarsh Sr. Sec School Bhojras New 2.59 

12 Baratiya Baratiya Govt. Aadarsh Sr. Sec School Baratiya New 3.16 

13  Baratiya Govt. PHC Baratiya New 2.44 

14  Amartiya PHC Amartiya New 2.47 

15  Balapura Govt. UPS Balapura New 
3.00 

16  Balapura Aanganbari Balapura New 

17 Badla Badla Atal seva kendra/G.P. Bhawan New 2.39 

18  Badla Govt. Aadarsh Sr. Sec school Badla New 2.49 

19  Chatarpura Govt. PS Chatarpura New 2.31 

20  Sultanpura Govt. UPS Sultanpura New 2.35 

21  Gajsinghpura Govt. UPS Gajsinghpura New 2.37 

22 Rupaheli Rupaheli Govt Sr. Sec School Rupaheli New 3.16 

23  Rupaheli Govt. Aadarsh PHC Rupaheli New 2.48 

24 Itadiya Itadiya Govt. Aadarsh Sr. Sec. School Itadiya New 2.95 

25  Itadiya Govt. Girls School Itadiya New 2.44 

26 Arniya Chohan Arniya Chohan Govt. UPS Arniya Chouhan New 2.41 

27 Arwar Arwar Govt. UPS Arwar New 2.42 

28  Arwar Govt. UPS Kalyanpura New 2.36 

29  Arwar Govt Sr. Sec. School Purani Arwar New 2.67 

30 Kothiya Kothiya Govt. Girls UPS Kothiya New 2.39 

31  Kheda Palola Govt. Girls UPS Kheda Palola New 2.35 

   G.T. Rs in Lacs 73.55 
 

                                                                                                                 
 

Assistant Engineer 
PHED Sub. Div. Gulabpura 
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Surface water supply to the villages where 
still ground water is under supply 

(Activities to be carried out within 6 
Months)

 (Activities to 
be carried out 

within 6 

Estimated Cost (in 
lacs) (cost without 

O&M)

Estimated 
Cost (in lacs) 

(cost 

(Activities to be carried out within 6 
Months)

1 Bhilwara Hurda Aguncha Agoocha 6739
Covered by Surface source (Chambal 
Project) -

2 Bhilwara Hurda Aguncha Bhagwanpura 760
Local Ground water source/P&T 
Scheme RO Proposed 14.625 22.5

To be covered under JJM By Chambal 
Project. Project already sanctioned and 
work under progress.

3 Bhilwara Hurda Aguncha Bhairoon Khera 305
Covered by Surface source (Chambal 
Project) -

4 Bhilwara Hurda Aguncha
Moon Ji Ka 
Khera 704 Covered by Handpund Scheme RO Proposed 14.625 22.5

To be covered under JJM By Chambal 
Project. Project already sanctioned and 
work under progress.

5 Bhilwara Hurda Aguncha Parasrampura 1130
Covered by Surface source (Chambal 
Project) -

6 Bhilwara Hurda Aguncha Indira ka Khera 471
Local Ground water source/P&T 
Scheme RO Proposed 14.625 22.5

To be covered under JJM By Chambal 
Project. Project already sanctioned and 
work under progress.

7 Bhilwara Hurda Aguncha Rampura 517
Covered by Surface source (Chambal 
Project)

-

8 Bhilwara Hurda Barandhiya Amartiya 1241
Local Ground water source/P&T 
Scheme RO Proposed 14.625 22.5

To be covered under JJM By Chambal 
Project. Project already sanctioned and 
work under progress.

9 Bhilwara Hurda Barandhiya Balapura 597
Local Ground water source/P&T 
Scheme RO Proposed 14.625 22.5

To be covered under JJM By Chambal 
Project. Project already sanctioned and 
work under progress.

10 Bhilwara Hurda Barandhiya Barantiya 1030 Covered by Handpund Scheme RO Proposed 14.625 22.5

To be covered under JJM By Chambal 
Project. Project already sanctioned and 
work under progress.

11 Bhilwara Hurda Barandhiya Urja Ka Khera 285 Covered by Handpund Scheme RO Proposed 14.625 22.5

To be covered under JJM By Chambal 
Project. Project already sanctioned and 
work under progress.

12 Bhilwara Hurda Barla Barla 1309
Covered by Surface source (Chambal 
Project) -

13 Bhilwara Hurda Barla Chatarpura 648
Covered by Surface source (Chambal 
Project) -

14 Bhilwara Hurda Barla Deopura 473
Covered by Surface source (Chambal 
Project) -

15 Bhilwara Hurda Barla Gajsinghpura 428
Covered by Surface source (Chambal 
Project) -

16 Bhilwara Hurda Barla Jaisinghpura 1126
Covered by Surface source (Chambal 
Project) -

Propsed long term Plan Regarding Water Supply (Activities to be carried out within 12 Months)
Installation of the RO plant for supplying the 

adequate water for livestocks where adequate 
supply of water is not provided (Activities to be 

carried out within 6 Months)

Details of drinking water supply in total 30 villages falls in core and periphery of the mine. Accordingly  a detailed plan of water supply as Under.

Restoration plan in NGT O.A. 226 of 2020 order dated 02.02.2022 in the matter of Om Puri vs HZL

S. 
No. District Block Panchayat Village

Present 
Popullation Present Water Supply Status



17 Bhilwara Hurda Barla Sultanpura 835
Covered by Surface source (Chambal 
Project) -

18 Bhilwara Hurda Bhojras Apaliyas 1211
Covered by Surface source (Chambal 
Project) -

19 Bhilwara Hurda Bhojras Balwantpura 647
Covered by Surface source (Chambal 
Project) -

20 Bhilwara Hurda Bhojras Bhojras 3755
Local Ground water source/JJY 
Scheme RO Proposed 14.625 22.5

To be covered under JJM By Chambal 
Project. Project already sanctioned and 
work under progress.

21 Bhilwara Hurda Bhojras Chainpuriya 880
Local Ground water source/P&T 
Scheme RO Proposed 14.625 22.5

To be covered under JJM By Chambal 
Project. Project already sanctioned and 
work under progress.

22 Bhilwara Hurda Bhojras Lachhmanpura 661
Local Ground water source/P&T 
Scheme RO Proposed 14.625 22.5

To be covered under JJM By Chambal 
Project. Project already sanctioned and 
work under progress.

23 Bhilwara Hurda Hurda Khati Khera 269
Covered by Surface source (Chambal 
Project)

-

24 Bhilwara Hurda Hurda Bavlo Ka Khera 616
Local Ground water source/P&T 
Scheme RO Proposed 14.625 22.5

To be covered under JJM By Chambal 
Project. Project already sanctioned and 
work under progress.

25 Bhilwara Hurda Hurda
Gulabpura 
(rural) 54

Covered by Surface source (Chambal 
Project) -

26 Bhilwara Hurda Hurda Hurda Magra 4271
Covered by Surface source (Chambal 
Project) -

27 Bhilwara Hurda Hurda Hurda Seja 8340
Covered by Surface source (Chambal 
Project) -

28 Bhilwara Hurda Kotri Anandipura 1106 Covered by Handpund Scheme RO Proposed 14.625 22.5

To be covered under JJM By Chambal 
Project. Project already sanctioned and 
work under progress.

29 Bhilwara Hurda Kotri Kotri 2237
Local Ground water source/TSS 
Scheme RO Proposed 14.625 22.5

To be covered under JJM By Chambal 
Project. Project already sanctioned and 
work under progress.

30 Bhilwara Hurda Kotri Lachhmipura 1062 Covered by Handpund Scheme RO Proposed 14.625 22.5

To be covered under JJM By Chambal 
Project. Project already sanctioned and 
work under progress.

31 Bhilwara Hurda Rupaheli Garoliya Khera 348
Covered by Surface source (Chambal 
Project) -

32 Bhilwara Hurda Rupaheli Roopaheli 4781
Covered by Surface source (Chambal 
Project) -

33 Bhilwara Shahpura Kothiya Khera Palola 834
Covered by Surface source (Chambal 
Project) -

34 Bhilwara Shahpura Kothiya Kothiya 5429
Covered by Surface source (Chambal 
Project) -

35 Bhilwara Shahpura Itedia
Araniya 
Chauhan 660

Covered by Surface source (Chambal 
Project) -

36 Bhilwara Shahpura Itedia Bagthala 791
Covered by Surface source (Chambal 
Project) -

37 Bhilwara Shahpura Itedia Baori 1186
Covered by Surface source (Chambal 
Project) -

38 Bhilwara Shahpura Itedia Daulatpura 334
Covered by Surface source (Chambal 
Project) -



39 Bhilwara Shahpura Itedia Itadia 1852
Covered by Surface source (Chambal 
Project) -

40 Bhilwara Shahpura Itedia Ranjeetpura 146
Covered by Surface source (Chambal 
Project) -

41 Bhilwara Shahpura Arwad Barla (arwar Ka) 307
Covered by Surface source (Chambal 
Project) -

42 Bhilwara Shahpura Arwad Diyas 1052
Covered by Surface source (Chambal 
Project) -

43 Bhilwara Shahpura Arwad Kalyanpura 1115
Covered by Surface source (Chambal 
Project) -

44 Bhilwara Shahpura Arwad Nai Arwar 1928
Covered by Surface source (Chambal 
Project) -

45 Bhilwara Shahpura Arwad Old Arwad 1596
Covered by Surface source (Chambal 
Project) -

46 Bhilwara Shahpura Arwad Sardarpura 646
Covered by Surface source (Chambal 
Project) -

204.75 315Total
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                                                                                          Comparative Analysis Results of Heavy Metals in Ground Water Samples Collected on 01.07.2022
Prescribed 

Concentration Value 
(in mg/l) as per BIS 

10500:2012 (Revision -
II)drinking water 
quality standards 

Copper as 
Cu mg/l

Zinc as Zn 
mg/l

Nickel as Ni 
mg/l

Lead as Pb 
mg/l

Total 
Chromium 
as Cr mg/l

Iron as Fe 
mg/l

Cadmium as 
Cd mg/l

Requirement 
(Acceptable Limit) 0.05 5 0.02 0.01 0.05 0.3 0.003

Permissible Limit in 
the absense of alternate 

source 
1.5 15 0.02 0.01 0.05 0.3 0.003

RSPCB Analysis 
Report No.

1 Handpump in Govt school 25.794141 74.709415 Indira Ka Kheda Agucha 4887 NT 0.1 NT NT NT 0.238 NT
2 Borewell 25.797902 74.703707 Indira Ka Kheda Agucha 4888 NT NT NT NT NT 0.132 NT
3 PHED Supply 25.777029 74.698653 Chenpuriya Bhojras 4889 NT NT NT NT NT 0.417 NT

4 PHED Supply from Home of Harji 
Gurjar S/o Diya Gurjar 25.775806 74.70436 Chenpuriya Kheda Bhojras 4890 NT NT NT NT NT 0.172 NT

5 PHED Supply from near Tejaji 
maharaj tample 25.780571 74.678588 Bhojras Bhojras 4891 NT NT NT NT NT 0.035 NT

6 Handpump 25.784163 74.665097 Kharolo Ka Kheda Bhojras 4892 NT 0.29 NT NT NT 0.203 NT
7 PHED Supply 25.772328 74.660629 Balwantpura Bhojras 4893 NT NT NT NT NT 0.049 NT
8 Handpump 25.761632 74.695545 Laxmanpura Bhojras 4894 NT 6.57 NT NT NT 0.129 NT
9 PHED Supply 28.788602 74.727157 Bhagwanpura Agucha 4895 NT 0.02 NT NT NT NT NT

10 Open Well Near PHED tanki 25.762904 74.744868 Bharathiya Bharathiya 4896 NT NT NT NT NT 0.021 NT

11 Handpump in Govt school 25.780908 74.746893 Urja ka kheda Bharathiya 4897 NT NT NT NT NT 0.05 NT

12 Panchayat Supply tanki 25.796512 74.752475 Balapura Bharathiya 4898 NT NT NT NT NT NT NT

13 Panchayat Supply tanki 25.78689 74.765633 Amartiya Bharathiya 4899 NT NT NT NT NT NT NT

14 Hanpump 25.810648 74.726636 Parasrampura Agucha 4900 NT NT NT NT NT NT NT

15

Water supply from mines through 
tanker, sample colected from Shree 

nath tea stole of Kishan lal S/o 
Suanath ji

25.81116 74.726197 Parasrampura Agucha 4901 NT NT NT NT NT NT NT

16 Hanpump Near Pathwari 25.89827 74.712799 Bawlo ka kheda Hurda 4902 NT 0.5 NT NT NT 0.015 NT

17 Handpump 25.908645 74.727105 Aandipura Kotri 4903 NT 5.97 NT NT NT 0.121 NT

18 Openwell 25.894523 74.720141 Laxmipura Kotri 4904 NT 0.03 NT NT NT NT NT

19 Openwell , near Hanuman Mandir 25.88847 74.734233 Bhadavo ki kotri Kotri 4905 NT NT NT NT NT NT NT

20 PHED Well 25.886447 74.73815 Bhadavo ki kotri Kotri 4906 NT 0.11 NT NT NT NT NT

21
Handpump near Balaji Mandir 
generally not used for drinking 

purpose
25.872546 74.768873 Kothiya Kothiya 4907 NT 0.49 NT NT NT NT NT

22 Handpump Near mahila dhugd 
utpadak sahkari samiti 25.843475 74.839365 Sardarpura Arwad 4908 NT 0.34 NT NT NT NT NT

23 Handpump near pond 25.8194 74.845401 Badla Arwad 4909 NT 0.24 NT NT NT NT NT

24 Openwell 25.804222 74.843217 Panotriya Devriya 4910 NT 0.09 NT NT NT NT NT

25 Borewell inside from tample 25.804249 74.822656 Diyas Arwad 4911 NT 0.07 NT NT NT NT NT

26 Openwell near PHED water tanki 25.823359 74.816056 Old arwad Arwad 4912 NT 0.31 NT NT NT NT NT

27 Handpump 25.831592 74.835944 New arwad Arwad 4913 NT 0.1 NT NT NT 0.26 NT

28 Hnadpump 25.843073 74.785329 Kalyanpura Arwad 4914 NT 0.165 NT NT NT 0.172 NT

29 Handpump near balaji mandir 25.839779 74.709299 Moolji ka kheda Agucha 4915 0.019 0.74 NT NT NT 0.476 NT

30 Handpump near house of Rajesh 
tiwari S/o Jagdish tiwari 25.841942 74.71601 Rampura Agucha 4916 0.034 0.07 NT NT NT 0.271 NT

31 Agucha mines water tanki 25.833188 74.761605 Bherukheda II Agucha 4917 0.015 0.09 NT NT NT 0.075 NT

32 Hanpump 25.832637 74.764368 Bherukheda II Agucha 4918 0.034 0.31 NT NT NT 0.53 NT

33 Handpump 25.81748 74.757586 Bherukheda I 
(Satpal nagar) Agucha 4919 0.017 0.16 NT NT NT 0.513 NT

34 PHED Supply 25.823691 74.727171 Agucha Agucha 4920 0.014 0.74 NT NT NT 0.085 NT

35 Handpump near tejaji maharaj 
mandir 25.788754 74.640534 Rupaheli Rupahli 4921 0.024 0.09 NT NT NT 0.147 NT

S. No. Point of Sample Collection Latitude Longitude

Analysed Concentration Value (in mg/l)

Village Gram 
Panchayat

Annexure-15



S. No. Location No. Village Gram 
Panchayat

Source of water from which 
sample has taken Lat Long

1 LOC-1 Indira Ka Kheda Agucha Handpump in Govt school 25.794141 74.709415

2 LOC-2 Indira Ka Kheda Agucha Borewell 25.797902 74.703707

3 LOC-3 Chenpuriya Bhojras PHED Supply 25.777029 74.698653

4 LOC-4 Chenpuriya Kheda Bhojras PHED Supply from Home of Harji 
Gurjar S/o Diya Gurjar 25.775806 74.70436

5 LOC-5 Bhojras Bhojras PHED Supply from near Tejaji 
maharaj tample 25.780571 74.678588

6 LOC-6 Kharolo Ka Kheda Bhojras Handpump 25.784163 74.665097
7 LOC-7 Balwantpura Bhojras PHED Supply 25.772328 74.660629
8 LOC-8 Laxmanpura Bhojras Handpump 25.761632 74.695545
9 LOC-9 Bhagwanpura Agucha PHED Supply 28.788602 74.727157

10 LOC-10 Bharathiya Bharathiya Open Well Near PHED tanki 25.762904 74.744868

11 LOC-11 Urja ka kheda Bharathiya Handpump in Govt school 25.780908 74.746893

12 LOC-12 Balapura Bharathiya Panchayat Supply tanki 25.796512 74.752475

13 LOC-13 Amartiya Bharathiya Panchayat Supply tanki 25.78689 74.765633

14 LOC-14 Parasrampura Agucha Hanpump 25.810648 74.726636

15 LOC-15 Parasrampura Agucha

Water supply from mines through 
tanker, sample colected from Shree 

nath tea stole of Kishan lal S/o 
Suanath ji

25.81116 74.726197

16 LOC-16 Bawlo ka kheda Hurda Hanpump Near Pathwari 25.89827 74.712799

17 LOC-17 Aandipura Kotri Handpump 25.908645 74.727105

18 LOC-18 Laxmipura Kotri Openwell 25.894523 74.720141

19 LOC-19 Bhadavo ki kotri Kotri Openwell , near Hanuman Mandir 25.88847 74.734233

20 LOC-20 Bhadavo ki kotri Kotri PHED Well 25.886447 74.73815

21 LOC-21 Kothiya
Handpump near Balaji Mandir 
generally not used for drinking 

purpose
25.872546 74.768873

22 LOC-22 Sardarpura Arwad Handpump Near mahila dhugd 
utpadak sahkari samiti 25.843475 74.839365

23 LOC-23 Badla Arwad Handpump near pond 25.8194 74.845401

24 LOC-24 Panotriya Devriya Openwell 25.804222 74.843217

25 LOC-25 Diyas Arwad Borewell inside from tample 25.804249 74.822656

26 LOC-26 Old arwad Arwad Openwell near PHED water tanki 25.823359 74.816056

27 LOC-27 New arwad Arwad Handpump 25.831592 74.835944

List of samples taken by RSPCB for Analysis of Zinc and Lead Concentration 



28 LOC-28 Kalyanpura Arwad Hnadpump 25.843073 74.785329

29 LOC-29 Moolji ka kheda Agucha Handpump near balaji mandir 25.839779 74.709299

30 LOC-30 Rampura Agucha Handpump near house of Rajesh 
tiwari S/o Jagdish tiwari 25.841942 74.71601

31 LOC-31 Bherukheda II Agucha Agucha mines water tanki 25.833188 74.761605

32 LOC-32 Bherukheda II Agucha Hanpump 25.832637 74.764368

33 LOC-33 Bherukheda I 
(Satpal nagar) Agucha Handpump 25.81748 74.757586

34 LOC-34 Agucha Agucha PHED Supply 25.823691 74.727171

35 LOC-35 Rupaheli Rupahli Handpump near tejaji maharaj 
mandir 25.788754 74.640534
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RAJASTHAN STATE POLLUTION CONTROL BOARD
{ufW|FI lrf,l C-$!f fuieur qu:6d

Plot No.24, Rord No. 6, Indrrprrsths Industrid Area, Kotr (Rrjasfhrn)

RPCB/ROISLab/GGn.45/ 163 Dated: 2?-8122_

The Regional Officer,
Rajasthan State Pollution Control Board,
18, Azad Nagar, Pannadhai Circle, Bhitwara.

Subject: - Analysis reports for metals of Water/ Waste Water sample.

Sir,

Pleasc find herewith analysis r€port no 4887-4923 for water/waste water samples
for kind perusal and further necessary action.

Yours Sincerely

Lab Incharge
o/t

Enclosed: - As above.

-rrTfi-u\...1+.
_ €sdar



FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)

Final Report
Report No. | 4887
Report On : 22lOAl2O22
I hereby certii/ that I Dr Mrnoj Kumrr Meetra, State Board Analyst duly appointed utrder sub Section(3)
of Section 53 ofthe Water (Prevention & Control of Pollution) Act, 1974 received on the OjtOjl2O22
fiom Shri Vikss Singh, JSO, Kishangarh ,RSPCB Kishangarh a sample of Water of Handpump in
Govt. School Village. Indira Ka Kheda , Gr.m Panchayat- Agucha (25.794141,14.7094t5) , Bh wars
Collected from Handpump in Govt. School Village- Indira Kr Khcdr Collected on OllO7l2O22. The
Sample was in a condition fit lor analysis as reported below :-

I further certify that I have analyzed the aforementioned sample on 22t08t2022 and declare the result ofthe
analysis to be as below

Rajasthan State Pollutiotr Cootrol Board

Regional OIIice Kota

SPL-2A, Road no. 6, Indrapasth Ind. Area,
Kota

Phorre:0'144-24908'13

S. No. Parameters Result

I Copper as Cu mg/l NT

Zi\c as Zn ,fj,9ll 0.r
l Nickel as Ni mg/l NT
I Lcad as Pb mg,4 NT
5 Total Chromium as Cr mgn NT
6 Iron as Fe mg/l 0.23 8

1 Cadmium as Cd mgfl \ NT
The condition of the seals, fas@
Signed This On 22lOS/2022

IIoARD A.I,YST



FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARI)

REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)

Fin.l RGport
Report No. : 4aaa
Report On : 22logl2o22
I hereby certiry that I Dr Manoj Kumar Meetrr, State Board Analyst duly appointed utrder sub Sectiotr(3)
of Section 53 of thc Water (Prevcntion & Control of Pollution) Act, 1974 received on tj,e 0710712022
fiom Shri Vikas Singh, JSO, Kishrngarh ,RSPCB Kishugrrh a sample of Water of Borewell ln
Village. Indira Ke Kheda , cr{m Prnchayat- Agucha (25.797902, 74.703707), Bhilwara Collected
from Borewell in Village, Indira Ka Kheda Collected on 0110712022. The Sample was in a condition fit
for aoalysis as reported below :-

I further certiry that I have analyzed the aforementioned sample ot 2210812022 and declare th€ r€sult ofthe
analysis to be as below

S. No. Patameters Rcsult

I Copper as Cu mgA NT

2 Zi,],c as Ztmgl NT

3 Nickel as Ni mg/l NT

1 Lcad as Pb mg/l NT

5 Total Chromium as Cr mg/l NT

6 lron as Fe mgfl 0.t32
7 Cadmium as Cd mg/l NT

The condition of the seals, fastcning and coltainer on receipt was as follows : rnt ct I
Signed This On 22lo8/2o22 1".t._

BOARD AJ\AL-YST

Rajasthan State Pollution Contsol Board

Regional Office Kota

SPL-2A, Road no. 6, lodrapasth lnd. Area,
Kota

Phone:0'144-2490873



, RA.IASTHAII STATE POLLUTION CONTROL BOARD
REPORT OF THE STATf, BOARD ANALYST

(See Rule - 24)
Flnal Report

Repon No. : 4aa9
Repo On : z2loal2ozz
I hereby cefiiry that I Dr Muoj Kum.r Meena, State Board Analyst duly appointed uDder sub Sectioo(3)
of Sectiotr 53 of the Water (Prevertion & Control of Pollution) Acq 1974 received on rhe 0710712022
Aom Shri Vlkas Singh, JSO, Kishaogrrh ,RSPCB Kishangarh a sample of Water of PHED Supply .t
Village- Chainpuriyr , Gram Panchayat- Bhojras (25.777029, 74.698653) , Bhilwora Collected
from PmD Supply at Village- Chairpuriyr Collected oD 0U072022. The Sample was in a condition fit
for analysis as reponed below :-

I funher ceniry that I have analyzed the aforementioned sample on 22naD022 and declare the resuh ofthe
is to be as below :-

S. No. Paramcters Result

I Copper as Cu mg,4 NT

2 Zinc as Zt mfll NT

3 Nickel as Ni mg/l NT

4 Lead as Pb mg/l NT

5 Total Chrcmium as Cr mg/l NT

6 Iron as Fe mgll 0.4t7
'1 Cadmium as Cd mg/l NT

The condition ofthe seals, fastening and container on
Signed Tbis On 22loal2o22

recerpt was as follows: Intact 'l 
,

\"\ '
BoARDAhAAif

Rajasthan State Pollutiotr Contsol Boad
R€gional Office Kota

SPL2A, Road no. 6, tndrapasth Ind. Area,
Kota

Pl:ong.0'144-2490813



.. FOR-M - X
RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THf, STATE BOARD ANALYST
(See Rule - 24)

Fin.l Report
Report No. : 4a9o
Report On : 22loal2o22
I hereby ceniry that I Dr Maroj Kumsr Meer., State Board Analyst duly appointed under sub Section(3)
of Section 53 of the Water (Prevention & Control of Pollution) Act, 1974 received on he 011012022
from Shri Vik s SiDgh, JSO, Kishrngarh ,RSPCB Kishrngarh a sample of Wrter of PHED Supply
from Home of Harji Gurjar S/o Diya Gurjrr Vihge- Chqinpuriyr Kheda , crrm Psnchsyst- Bhojr&s
(25.775806,74.70436), Bhilwsra Collected from PHED Supply from Hom€ of llarjt curjrr S/o Diys
Gurj.r Village. Chai[puriya Khedr Collected on 0110712022. The Sample was in a condition fit for
analysis as reported below :-

I further certiry that I have analyzed the aforementioned sample o\ 2210812022 and declale tbe result ofthe
analvsis to b€ as below :-

S. No. ParEmetcrs Result

l Copper as Cu mg/l NT
2 Zinc as Zn m{l NT

3 Nickel as Ni mg/l N1'

1 Lead as Pb mg/l NT

5 Total Chromium as Cr mg/l NT
6 Iron as Fe mg/l 0.172
'7 Cadmium as Cd mg/l NT

The conditio[ ofthe seals, fastening and container on rcceipt was as follows : lntact
Signed This On 22los,r2022

I]OARD ^ffi
Rajaslhan State Pollution Control Board

Regional Office Kota
SPL-2A, Road no. 6, Indrapasth Ind. Area,

Kota

Phore:0'144-2490873



, FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARI)

REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)

Final Report
Report No. : 4891
Report On : 22l0al2o22
I hereby certify that I Dr Manoj Kumar Meenr, State Board Analyst duly appointed urder sub Sectiotr(3)
of Section 53 ofthe Wrter (Prevention & Control of Pollution) Act, 1974 received on the 0710712022
from Shri Vikss Singh, JSO, Kishangarh ,RSPCB Kishangrrh a sample of Water of PHED Supply
from near Tejaji Mahrr{j Temple Vilhge Bhojras , cram P.nch8yai- Bhojras (25.?80571, 74.67S53S) ,
Bhilwara collected from PHED supply from near Tejaji Msharrj remple village Bhojr.s collected
on 0l/07/2022. The Sample was in a condition fit for analysis as reported below i
I funher certify that I have analyzed the aforementioned sample on 2210812022 and declare the result ofthe

to be as below i
S. No. Parameters Result

I Copper as Cu mg/l NT
2 Zinc as Zn mfll NT
3 Nickel as Ni mg/l NT
1 Lcad as Pb nlg/l NT
5 Total Chromium as Cr mg/l NT
6 Iron as Fe mg/l 0.035
'7 Cadmium as Cd mg/l NT

The condition of the seals, fastening aDd container on .ecerpt wasEEttoi t a
Signed This On 22lo8l2022

BOARI)
Rajasthan State Pollution Cotrtrol Board

Regional OfIice Kota
SPL-2A, Road no. 6, Indrapasth Ind. Arca,

Kota
Phorrc:0744-24908'13



, FORM -X
RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OT TTIE STATE BOARD ANALYST
(See Rule - 24)

Flnal Rcport
Reporl No. : ut892

Reporr On : 22losl2o2z
I hereby ceniry that I Dr Matroj Kumsr Meetrr, State Board Analyst duly appointed uadcr sub Scction(3)
of Section 53 of the Wster (Prevention & Cotrtrol of Pollutiotr) Act, 1974 received ot the 0710112022
fiom Shri Vlkas Singh, JSO, Kishangarh ,RSPCB Kishatrgrrh a sample of Water ofHrndpump ncar
Village- Kh.rolo Ka Kheda, crsm Panchayrt- Bhojras (25.7t4163, 74.665097) , Bhilwrrr Collected
from Hardpunrp near Mlhg6. Khrrolo Ka Khedr Collected on OllO7l2O22. The Sample was in a
condition fit for analysis as reported below :-

I further ceniry that I have analyzed the aforementioned sarnple on 22nal2L22 and declare the result ofthe
analysis to be as bclas bciow:-

S. No. Parameters Result
I Copper as Cu mg/l NT
, Zinc as Zt mll 0.29

3 Nickel as Ni mg/l NT
4 Lead as Pb mg/l NT
5 Total Chromium as Cr mg/l NT
6 lron as Fe mg/l 0.203

1 Cadmium as Cd ml NT
The condition of the seals, fasrening and conGG--nE-[r ,ra. a"Ell. u.t
Signed This On 22los/2022 .:--

BOARD ANALYST
Rajasthan State Pollution Control Board

Regional Oftice Kota
SPL-2A, Road no. 6, lndmpasth lnd. Area,

Kota

Phone:0744-24908't3



RAJASTTTAN srArr rt?Hifln.oNrRoL BoARn
R.EPORT OF THE STATE BOARD ANALYST

(See Rule - 24)

Report No. : 4893 
Final RGport

Repon On : 22toat2o22
I hereby certify that I Dr Manoj Kumar MeeDa, State Board Aralyst duly appointed under sub Sectioo(3)
of section 53 of the water (prevention & contror of pollutionj lct, iez+ received on $e }Troir2oii
fiom Shri Mkas Singh, JSO, Kishengrrh ,RSPCB Kishangarh a sample of Wrter of pHED Supply invilfage' Brlwrntpura ' Gram peochayrt- Bhojrss (25:772328 , 74'.660629) , shirwara colieited
from PIIED Supply in Village- Balwantpura Collicted on 0t/07/2b22. The Sample was in a condition fit
for analysis as reponed below :-

I further certiry that I have analyzed the aforementioned sample on 22lo}l2lz2 and declare the rcsult of theanalysis to be as below i

The conditron
Jrgneq I nts un 22lo8l2o22

{ALYSTtsOARD
Rajasthan State pollution Conhol Board

Regional Oftice Kota
SPL-2A, Road no. 6, Indrapasth lnd. Area,

Kota
Phor,et 0't 44-2490873

Copper as Cu mg/l

Zinc as Zn rn9/l

Nickel as Ni mg/l

Lcad as Pb mg/l

Total Chromium as Cr mg,{

lron as Fe mgll

Cadmium as Cd mg/l

S. No. Parrmeters Rcsul(
I

NT
2

NT
3

NT
,t

NT
5

NT
6

0.049
'1

NT



Repon No. : a!r4
Repon On i 2ttoalz'olz

FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD

Rf,PORT OF THE STATE BOARD ANALYST
(Se. Rute - 21)
flnat t port

I hereby c€dfy that I Dr Mrnoi Kumrr Me€na, slate.Board Analyst duly appointed under sub section(3) of s€ction s3 of thewrtcr (Preventon & Conrrot of po urionr Act, rqzl receivea Jn ttre 6zi6i,i6ii i.#sr," viki, singh, JSo, xishrns.rh
'RSPCB Kishinprrh a samore of wrrer or Hrndpump in viri"c;-;;"rpr." .H.m prnchrvrt- Bhojns (2s.761G12,74 6e554s) . Bhrsarr corired r'"- u""ap,.p i" iii';;* ffi;";;;;r'ffi,L,.i'." u,,rrnozz. rhe sampre wa5 in acondition fit foranatysis as reponed bclow ]
I further certify thal I have analyzed the aforemenrioned sample on 23108/2022 and declare rhc resulr oftfie analysis ro b€ as b€low

Coppcr as Cu mg,4

Zinc as Zn mdt

Lead as Pb mg/t

Total Chronium as Cr mglt
lron ns Fc mg/t

Cadmium as Cd me,l...'*.,",.'",."#
siSned This on 23lrr!/r;r;- b ''* w"q'ner on rccerpt was as follows : tnt'ct

,\.
asTBOART, A

Rajasthan State pollution Conlrol Bo6rd
Regional Oflice Kota

SPL-2A, Road no. 6, tndrapasth Ind. ArE{, Kota
Phone:0rA-Z4gOA13



- FORM.X
RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)

Fin.l Report
Report No- : ,a895

Report On : 22loal2022
I hercby certiry that I Dr Maloj Kumrr MeeDa, Stare Board Analyst duly appoinred utrder sub Sectiotr(3)
of sectioo 53 of the wrter (Prevention & control of pollution) Act, 1974 received on rhe oito 2022
Iiom Shri Vikas Singh, JSO, Klshargarh ,RSPCB Kishrngarh a sample of Wster of PHED Supply ir
Village- Bhagrvanpura , cram panchayat- Agucha (28.788602, li.i}iti1), nnitwara Coieited
from PHED supply in villag€- Bhagwanpura corected on orto1r2o22. The sample was in acondition fit
for analysis as reported below :-

I further certiry that I have analyzed the aforementioned sample on 22togr2o22 and declarc the resulr of the
analysis to be as below :-

The condition of rh
Signed This On 22loS,/2022

tsoARt)
Rajasthatr State pollutiotr Contol Board

Regional Office Kota
SPL-2A, Road no. 6, Indrapasth Ind. Arca,

Kota

Phone:0744-2490873

I

uAFysr

Copper as Cu mM
Zinc as Zn mg/l

Nickel as Ni mg/l

Lead as Pb mgn

Total Chromium as Cr ml
Iron as Fe mg/l

Cadmium as Cd mgn

S. No. Parrmeters Result
I Nt'
2

0.02
3

NT
1

NT
5

NT
6

NT
1

NT



FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)

Final Report
Report No. : a896
Repon On : 22tuat2L22
I hereby cerliry thar I Dr Mrnoj Kumar Me€[a, Stale Board Aralyst duly appointed under sub Section(3)of section_S, of rhe w.ter (prevention & contror or porrutioniaci, iqill receired on the 07107t2022fro.m 

_Shri 
Vikas Singh, JSO. Kishangrrh ,RSpCB Kishangaih 

' 
u-iorpf" Lr W"t". of Open We, NearPHED trnki ar vi,ape. Bharathiva .-c^ram proch_ayar_ Uir""tf,iyrJli.zoiy04, 74.744868) . Bhitwaracoltecretl from open we, near 

-I'[*D 
tunki ur vin"g;-;;";;ir,i]i"'c"o-rr"","a on 0|0it2022. TheSample was in a condition fit for analysis as reported belori t_

I funher cenifo thar I have analvzed the aforementioned sample on 22/Ogl2O22 and declare the resuh oftheanalysis to be as below :-

The condnto
Signed Tbis on zzjo;;;- '**""'!' 

d'u contatner on receipt was as follows ratact-

ALYST
Rajasthan State pollution CoDhol Board

Regional OIfice Kota
SPL-2A, Road no. 6, Indrapasth Ind. Area,

Kota
Phone:0744_2490873

tsOARD

Copper as Cu mg/l

Zinc as Zn m{l
Nickel as Ni mgfl

Lcad as Pb mg,l

Total Chromium as Cr mgll
Iron as Fe mg/l

Cadmium as Cd mg,4

S. No, Parameters
Result

I

NT
2

NT
3

NT
4

NT
5

NT
6

0.021
7

NT



FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARI)

REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)

Final R.port
Report No. : 4a9z
Repon On : 22l0al2oz2
I hereby certify that lI)r Manoj Kumar Meen!, Stale Board Analyst duly appoiDted under sub Section(3)of section 53 0f the water (prevention & control of pouutioofa"t, iez'l- ."""ived on the 07t01r2022fiom Shri Vikas Singh, JSO. Kishanqarh ,RSTCB Kishangarh a ..ampfe of Water of ffanapurri inCo.r{. School sr Viflrge. Urla ka kheda . Cram pancha-yat_ Bharaihiya (25.7g090g. :,4.:,46g93) ,
9l:|.1:-.:- - 

Coltecred from Handpump in covr. Schoot "i VIfLg"_--U.j, ka kheda Co ected on0l/07/2022. The Sample wcs in a condrrion fil for analysis as repo".J8.f.* ,l-
I further certify that I have analvzed rhe aforemeDtioned sample on 22t[gt2I22 and declare the resuh oftheanalysis to be as below i

I..9lO,,,or ot
Signed This On 22lo8l2022

a. )-
BOARD YST

Rajasthal State pollution Control Board
Regional Office Kota

SPL-2A, Road rc. 6, tndrapasth lrd. Area'
Kota

Phone:074424X873

Copper as Cu mgll

Zinc as Zn m{l
Nickel as Ni mg/l

Lcad as Pb mg/l

Total Chromium as Cr mg/l
Iron as Fe mg/l

Cadmium as Cd mg/l



Report No. : 4g9a
Report On : 22toal2o22

FOR,N-T . X
RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)

Final Report

BOARD

I lr:rell cegry !h1 I Dr Manoj Kumar Meena, Stare Board Analyst duly appoinred utrder sub Section(3)of sectioD 53 0f tbe water (prevention & contror or pouutioni eci, ici'd received on rhe 07t0712022ftom.Shri_V. ikas Singh, JSO, Kishang.rh ,RSpCB Kishangarh r.".pi" "iW** "f 
paochay.t Supplytankiai vitfage- Balapura , Gram p;Dchayat_ Bharathiyi lzs.lsiil;, ii.is247s) , Bhitwara co,ectedfrom. Prnchryat supply tanki at vilage- Barapura iollicted on 6tnlizozz. The sample was in acondition fit for analysis as .eported below :_

I funher ceni& rhat t have anarvzed the aforemcntion€d sampre ot 22r0gr2022 and declare the result oftheanalysis lo be as below :-

..,".-,,'
signed This on ziroe-'* '-\rrrr'6 aru conlarner on receipt was as followi 'intaf

Rajasthan State pollutjon Control Board
Regional Ofrce Kota

SPL-2A, Road no. 6, Indrapasth Ind. Area,
Kota

Phone:0'144-2490873

Coppe. as Cu mg/l

Zinc as Zn rngll
Nickel as Ni mg/l

Lead as Pb mg/l

Total Chromium as Cr mgn
Iron as Fe mg/l

Cadmium as Cd mg/l



roRM - x
RAJASTHAN STATf, POLLUTION CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST
(See Rulc - 24)

Final Report
Report No. : 4899
Report On : 2zloat20z2
Ihereby certify that t Dr Maloj Kumar Meenr, state Board Anaryst duly appointed under sub section(3)
of section 53 of the water (prevention & control of polrutioni Act, i974 recei.,red on the 0ir0i 12022
liom.Shri.V_ikas Singh, JSO, Kishangarh ,RSpCB Kishangarh a sample of Water of panchayat Supplyt nki !t Village- Amaratiya , Gram panch.yst- Bharathiy; (25,786g9, 74.765633) , ghitwar! Coltecieiliom Penchayrt Supply tanki ir Village- Amarrtiya Collecred on OltOltZOZZ. The Sample was in acondition fit for analysis as rcporlcd below t
I further certiry th-at I have analyzed the afqremetrtioned sample on 22na2022 and declare the result of theanalysis to be as below :-

Th" 
"onditioo 

o
Si91ed This On 22los/2o22

I]OARD
Rajasthatr State pollution Control Board

Regional Office Kota
SPL-2A, Road no. 6, Indrapasth Ind. Arsa,

Kota
Phorlc0't44-2490873

Copper as Cu mg/l

Zinc as Zt mgll

Nickel as Ni mg/l

Lead as Pb mg/l

Total Chromium as Cr mgn

Iron as Fe mg/l

Cadmium as Cd mg/l

S. No. P!rameters Result
I

NT
2

NT
3

NT
.l

NT
5

NT
6

NT
7

NT



FORM. X
. RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THf, STATE BOARD ANALYST
(See Rule - 24)

Final Rcport
Report No. : {9OO
Report On : 22l0al2o22
I hereby certi$ that I Dr Manoj Kumar Meens, Stare Board Analyst duly appointed utrder sub Sectiotr(3)
of sectiotr 53 of the water (Prevention & cotrtrol of pollution) Acq 1974 received on the o7lo7t2o22
ftom Shri \tkrs Singh, JSO, Kishangrrh ,RSPCB Kishangrrh a sample of W.ter of Hrndpump rt
Village- Parasrampun , Gram Prnchayat- Agucha (25.810648, 74.?,26f.36), Bhilwarr bollected
from Handpump it Mlhge- Parasrrmpura collected on oltoit2o22. The Sample was in a condition fit
for analysis as reported below :-

I further certify that I have analyzed the aforementioned sample o n 22t08t2022 and declale the result of the
to be as below :-

S. No. Parameters Rcsult
I Copper as Cu mgll NT
2 Zitc as Zn mg/l NT
3 Nickel as Ni mgA NT
4 Lead as Pb mg/l NT
5 Total Chromium as Cr m&/l NT
6 IroD as Fe mgn NT
7 Cadmium as Cd mg/l NT

The condition ofthe seals, fastening and container on receipt rvas as
Signed This On 22lo8/2022

follows : Int.ct

BOARI) ^r) 
.

{^-Ysr
Rajasthan Stale Pollution Control Board

Regional Oftice Kota

SPL2A, Road no. 6, lndrapasth lad. Area,
Kota

Phone: 0744-2490873



FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)

Report No. : 4901 
Flnal Rcport

Report On : zzloal2o22
I hereby ceftiry thar I Dr Manoj Kumar Meer., state Board Analyst duly appointed rtrder sub sectiotr(3)
of section 53 of the wrter (Prevention & control of pollutioD) Acq 1974 rcceived on the o7lo7l2o2z
from Shri Vikas Singh, JSO, Kishrngrrh ,RSPCB Kish.ngorh a sample of Wrt€r of Wraer supply
from Agucha Mines st Village. Parasrampura through Tankers, Gram panchayat- Agucha (25.gi116,
74.726191), Bhilw8rs Collected from Water supply from Aguchr Mines at MllagJ pir.srampura
through rrnkers collected on 0110712022. The Sample was in a condition fit for analysis 

"" 
."port"d

helow -

I further certiry that I have analyzed the aforementioned sample ot 22t0812022 and declare the result ofthe
to be as b€low :-

S. No. Parameters Rcsult

I Copper as Cu mg/l NT
2 Zinc u Zt mgll NT
3 Nickel as Ni mg/l NT
1 Lead as Pb mg/l NT
5 Total Chromium as Cr mg,4 NT
6 Iron as Fe mg,4 NT
,l

Cadmium as Cd mg/l NT
The condition ofthe seals, fastening and container on receipt was as follows : Intrct
Signed This On 22los/2022

BO.\Rt)
Rajasthan State Pollution Conhol Boad

Regional Office Kota
SPL-2A, Road no. 6, Indrapasth Ind. Area,

Kota

Phone:0'744-2490873



FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARI)

REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)

Final Report
Repon No. : 4902
Repon On : z2rcal2oz2
I hereby certiry that I Dr Manoj Kumar Meena, srare Boa.d Analyst duly appoinred under sub section(3)
of section 53 of the water (Prevention & contror of porution) Act, i974 reccived on the olnir2o2i
from Shri Vika_s-Singh, JSO, Kishangarh ,RSPCB KishaDgarh a sample of Water of Hanpump near
Pathwari at Village- Bawlo ka kheda , Gram panchayatl Hurda (25.8982?, 74.:l2:,9g), nnitrrrr"
Collected from Hatrpump nesr p.thwsri at Village. Bawlo ka kheda Collected on OljO:,2O22. The
Sample was in a condition fit for analysis as reported below :_

I further certiry that I have anaryzed the aforementioned sample on 22nat2o22 and declarc the result ofthe
analysis to be as below :-

BOARD ANALYST
Rajasthan State Pollution Control Board

Regional Office Kota
SPL-2A, Road no. 6, Indrapasth tnd. Arc4

Kota
Phone: O7 44-24908'13

IS as

S. No.

I

P!rtmeiers

Copper as Cu mg/l
llesull

NT
2 Zinc as Zn mg/l 0.5

1
4
:)

Nickel as Ni mg/l NT
Lead as Pb mg/l NT
Total Chromium as Cr mg/l NT

6 Ircn as Fe mg/l 0.015
7 Cadmium as Cd mg/l NT

rflc uonuluor
Signed This (

r or $e seats, Iastenmg and container on receipt was as follows : tntact
)n24oalzo22 or\



FORM. X
RAJASTHAN STATE TOLLUTION CONTROL BOARI)

REPORT OF THE STATE BOARD ANALYST
(Sec Rute - 24)
Ftr.t i.port

Repon No. : a9o3
Report On : ,ttoal2o2z
I hcreby ceniry $ar I Dr Minoi Kumrr M.cr., srate.Board Analysr dury appoinred und€r sub section(3) of s.ction 53 of rh€14.rer (Prev€rtior & Conrrot;r poltrrinhr Aci. le74 recc,ved ;n t . titi6i,r6ii r..il sr,.i vrkrs Stngh. JsO, Ktshrnqerh
'RSPCB Krthrng'rh a sampie ot wrter or Hrndpump ., rrrr.e*" lr.";,pr..-. "o-- 

".r.rr.y.r- 
Korri (25.90t6.r5.74'727105t ' Bhir$'r' co,ecred fiom Hrndpump .i vni,g.- en.;dipu," a;i[.;; ;" t)uoitz,22. rhe sampre $as in acondition fit for analysis as reported below :-

I-fi,'ther cenify ftal I have analyzed the aforementioned sample on 23/0t/2022 and declare rhe resulr ofthc analysis to be as below

Copp€r as Cu ng/l
Zin 6Zn mgl
Nickcl as Ni m8/l

Lesd as Pb mg/
Total Chromium as Cr mg./t

kon as Fe m8/l

Cadmium as Cd mgl
The condition of GcEals. ing and contain&-n receilt was is rotGwi: iril
Signed This On 23/Oa/1022

;.),_
ItOA RD ,YST

Rajas$an Slalc Pollutioo Control Bosrd
R€gional Office Kota

SPL-2A, Road Do- 6, Indnpastb Ind. AIe{, Kora
Phonc: 0744-24908?j

S. No.
Rcsult

I

NT

5.97l
NT

4
NT

5
NT

0.1:l
7

NT



RA-rAsrHAN srAr. .t?Hir[* 
"oNrRoL 

BoARn
REPORT OF TIIE STATE BOARD ANALYST

(See Rule - 24)
Flnal RGport

Report No. : 4904
Report On : 24oal2o22
I hereby certiry that I Dr Manoj Kumar Meena, State Board Analyst duly appointed under sub Sectiotr(3)
of section 53 ofth€ wster (Prevention & conirol of Poltution) Act, 1974 received on the oiloil2022
from Shri \tkas SiDgh, JSO, Kishrrgirh ,RSPCB Kishangarh a sample of Wrt€r of Opetrwell .t
Village. Lrrmipura , Gram Patrchayat- Korri (25.894523, 74.j20t4l) , Bhilwara Collected
from Opetrwell .t Village. Laxmipurr Collected or OllO7l2O2Z. The Sample was in a condition fit for
analysis as reponed below :-

I further ceftiry that I have analyzed the aforemeDtioned sample on 22|OA2O22 and declare the result ofthe
is to be as below :-

S. No. Paramelers Rrsult
I Copper as Cu mg/l NT
2 Ztnc ds Zn fig/l 0.03

3 Nickel as Ni mg/l NT
1 Lead as Pb mg/l NT

5 Total Chromium as Cr mg/l NT
6 Iron as Fe mg/l NT
't Cadmium as Cd mg,/l NT

The condition ofthe seals, fastening and container on receipt was as
Signed This On 22lOA/2o22

follows : tntact

BOARI) 't'

Rajasthan State Pollution Contsol Board

Regiorul Office Kota

SPL-2A, Road no. 6, lndrapasth Ind. Area,
Kota

Phorrc:0744-2490873



. FORM. X
RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF TIIE STATE BOARD ANALYST
(See Rule - 24)

Flnal Raport
Report No. : 49os
Report On : 22loalzo22
I hereby certify that I Dr Manoj Kumlr Meetra, State Board Analyst duly appointed under sub Section(3)
of Section 53 of the W.ter (Preventior & Control of Pollutiotr) Act, 1974 received oD the 07t07t2022
fiom Shri Vikas Sirgh, JSO, Kishrng.rh ,RSPCB Kishrtrgsrh a sample of Wrtcr of OpeDwell trerr
Hanumrn Mandir rt Village. Bhsdavo ki kotri, Grrm Puchryat- Kotri (25.EEE47, 74.734233) ,
Bhihvarr Collected from Openwell near Hsnumln Mandir at Vilhge. Bhadsvo ki kotri Collected on
0l/07/2022. The Sample was in a condition fit for analysis as reported below :-

I further ceftiry that I have analyzed the aforementioned sample on 2210812022 and declarc the result ofthe
is to be as b€low :-

S. No. Parameters Result

I Copper as Cu mg/l NT

2 Zinc as Zt mgfl NT

3 Nickel as Ni mg/l NT

4 Lcad as Pb mg/l NT

5 Total Ckomium as Cr mgll NT

6 Iron as Fe mg/l NT

1 Cadmium as Cd ml NT
The condition ofthe seals, fastening and container on receipt was as follows : Intact
Signed This On 22lo8/2022

BOARI)
4r-\.
IALYST

Rajasthan State Pollution Cootrol Board

Regional Oftice Kota

SPL-2A, Road no. 6, lndrapasth Ind. Area,
Kota

Phorc: 0744-2490873



Repon No. : 4906
Repon 0n : 2zlOA/2O22

FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OT THE STATE BOARD ANALYST
(Scc llule - 24)

Final Report

BOA RI) ALYST

I hereby cenify rhar I Dr Manoj Kumar MeeDr. Stale Board Analyst duly appotnred uDder sub Section(3)of seciion 53 of rhe waier (prevenrion & conrror of po[ut;;iAJ ig;'i recerved on the oilol/2022ft_om Sbri Vikrs Singh. JSO. Kishang.rh ,RSpCB Kishangarh 
" 

.".pi" 
"f 

Wr,". 
"f 

PHED Welt trearvillage--Bhrdivo ki kolri . cram prnchavar- Korri tis.atuai,' iiligrs , Bhirwa, co,ecredfrom PHED werr near virape- Bhadavo ta xotri cotiecteJ o" ' olioliozz. The Sampre was in acondition l'it for analysis as repo=ned below :-

I funher ceni& rhar I have analvzed the aforementioned sample on 22rogrzo22 and decrare the resurt oftheanalysis to be as below :-

The condition ofth
;rgned I bts (Jn 22lo8/2022

Rajasthan Statc pollution Contol Boad
Regional Office Kota

SPL-2A, Road no. 6, lndrapasth Ind. Area,
Kota

Phote:0'144-24908'73

Copper as Cu mg/l

Zinc as Zn m9/l

Nickel as Ni mg/l

Lead as Pb mg/l

Total Chromir,rm as Cr mg4

Iron as Fe mg/l

Cadmium as Cd ml

S. No, Par!meters
Rcsu lt

NT
2 0.ll
3

NT
4

NT
5

NT
6

NT
't

NT



FORIV| - X
. RAJASTHAN STATE POLLUTION CONTROL BOARI)

RDPORT OF TTIE STATE BOARD ANALYST
(See Rule - 24)

Flnal R.port
Report No. : 4907
Report On : z2loa/2o22
I hereby certiry that I Dr Manoj Kumar Meeru, State Board Analyst duly appointed under sub Section(3)
of Sectior 53 of the Water (Preveltion & Cotrtrol of Pollutior) Act, 1974 rcceived on the O7lOjt2O22
from Shri Vikrs Singh, JSO, Kishangarh ,RSPCB Kishangarh a sample of Wrter of Hardpump nerr
Balrji Mrtrdir in vilhge Kothiyao , cram Prnchry.t - Kothiy8n (25.8?2546, j4.7ffi13), Bhilwara
Collected fiom Handpump near Brlsji Msndir in village Kothiyrn Collected on OltO7D022. The
Sample was in a conditiotr fit for analysis as reported below :-

I furthcr ceftiry that I have analyzed the aforementioned sample on 2210812022 and declare the rcsult ofthe
lvsis to be as belowana as

S. No. Parameters Rcsull

I Coppor as Cu mg/l N1'

2 Zinc as Zo m{l 0.49

l Nickel as Ni mgll NT
4 Lead as Pb mg/l NT

5 Total Chromium as Cr mg/l NT
6 Iron as Fe mg/l NT
1 Cadmium as Cd mg/l Nt

The condition ofthe seals, fastening and container on receipt was as follows : rntact
Signed This On 22,.08l2O22 o,.L

BOARD ANALYST
Rajasthan State Pollution Contol Board

Regional Office Kota

SPL-2A, Road no. 6, In&apasth tnd. Area,
Kota

Phon€: 0744-2490873



RATASTHAN srAr, *llt[irtn."NrRoL B,ARD
REPORT OF THE STATE BOARD ANALYST

(See Rule - 24)
Final Report

Report No. : 49Oa
Repon On : 22|OA/2O22
I hereby certify that I Dr Manoj Kumsr Meena, State Board Analyst duly appointed utrder sub Section(3)
of Section 53 of the Wrter (Prevcntion & Conarol of pollutioo) Act, 1974 received ot the 0710j/2022
from Shri Vikrs Singh, JSO, Kishangerh ,RSPCB Kishangarb a sample of Watcr of Hstrdpump Near
mshila dughd utpedak sahkari samiti Village - Sardarpura , Grrm panchayrt - Arwad i25.S43475,
74.839365) 

' 
Bhilwara collected from Handpump Near mahila dughd utpadak srttari samiti vilrge -

serdarpura collected on 0l/07/2022. The sampre was in a condition fit foi analysis as reported below i
I funher certiry that I have analyzed the aforementioned sample on 2210812022 atld declare the result ofthe

to be as below :-
S. No. Parameters Result

I Copper as Cu mg/l NT
2 Znc as Znmg/l 0.34

Nickel as Ni mg/l NT
l Lead as Pb mg/l Nt'
5 Total Chlomium as Cr mgll NT
6 Iron as [-'e mg/l NT
'1 Cadmium as Cd mg/l NT

The condition ofthe s"als, fustening -d@
Signed Tbis On 22los/2o22 \,1,.f .

BOARD ANALYST .

Rajasthan Staie Potlutiotr Control Board

Regional Ofrce Kota
SPL-2A, Road no. 6, Indiapas6 lDd. Arca,

Kota

Phorct 0'144-24908'13



. FORM. X
RAJASTIIAN STATE POLLUTION CONTROL BOARD

REPORT OF THf, STATE BOARD ANALYST
(See Rule - 24)

Flnal Report
Report No. : 4909
Report On : 22loal2o22
I h;reby certify that I Dr Dlanoj Kurn.r Meena, State Board Analyst duly appointed under sub Sectiol(3)
of Section 53 of the wrter (Preventiotr & control of Po[ution) Act, 1974 received on the o7lul2022
fiom Shri Vikas Singh, JSO, Kishrngarh ,RSPCB Kishangarh a sample of Wrter ofHendpump near
pond in vill.ge - Badla , Gran Panchayat - Arwad (25.8194, 74'845401) , Bhilw&ra Collected

iiom Handpump near pond in village - Brdh Collected on 0l/07/2022. The Sample was in a condition fit
for atralysis as reported belov/ :-

I further certiry that I have analyzed the aforementioned sample on 2210A2022 and declarc the rcsult of the

s to be as b€low :-

S. No. Parameters Result

I Copper as Cu mg/l NT

2 Zirrc as Znfig/l 0.24

3 Nickel as Ni mg/l NT

,1 Lead as Pb mg/l NT

5 Total Chromium as Cr mg/l NT

6 Iron as Fe mg/l NT

1 Cadmium as Cd mg/l NT

The co[dition ofthc seals, fastening and container on receipt was as follows : rntact
Signed This On 22lo8/2022

BOARD ANALYST
Rajasthan State Pollutio[ Control Board

Regional Office Kota

SPL-2A, Road no. 6, Indrapasth Ind. Arca,
Kota

Phone: 0744-2490873



FORM . X
. RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF TTM STATE BOARD ANALYST
(S€e Rul€ - 24)

Final Rcport
Report No. : 4910
Repon On : 22lOAl2O22
I hereby certiry that I Dr Mrooj Kum Meels, Stare Board Analyst duly appointed utrder sub Sectioo(3)
of Section 53 of the Water (Prevention & Control of Poltution) Act, 1974 received ot the OT0jt2O22
liom Shri Vikas Sirgh, JSO, Kishrngrrh ,RSPCB Kishangarh a sarnple of Water of Openwelt itl
village - Panotriya , cram Panchayst - Devriyr (25.804222, i4i/,5217) , Bhilwara Collected
fiom openwell in village - Panotriys collected on 01107t2022. The Sample.was in a condirion fit for
analysis as reported below :-

I further ceniry that I have analyzed the aforementioned sample on 22tO812022 and declare the result ofthe
analvsis to be as below :-

S. No. Parameters Result
I Copper as Cu mg/l NT
2 Zrnc as Zn mgll 0.09
3 Nickel as Ni mgA NT
4 Lead as Pb mg/l NT
5 Total Ckomium as Cr mg/l NT
6 Iroo as Fe mg/l NT
1 Cadmium as Cd mg/l NT

The condition ofthe seals, fastening and container on receipiwiiii foii6 l rntact
Signed This On 22loal2o22

BoARt) A I,YS

Rajastha[ State Pollution Control Boald
Regional Office Kota

SPL-2A, Road no. 6, lndrapasth Ind. Area,
Kota

Phone: 07,14-2490873

,YST



FORM - X
RAJASTHAN STATf, POLLUTION CONTROL BOARI)

R.EPORT OF TIIE STATE BOARD ANALYST
(:i:jH':#)

Report No. : 4911
ReDort On : 22loal2o22
i'lliJii*.,rriiiiii-.i"noj ru-". rrreen.. state Board Analysr duly.appoinred under sub secrioD(3)

of Section 53 of the Water 1r""r"n,iii-a Cont.ol of Pollutioni Act, i9?4 received on the O7lUt2O22

from Shri vikas singrr, .rso, ristanlrrrt ,nSi;tr fitt"og"t! , l-tTPl" of W"ter of Borewell imide

rempre itr villsse - Diyas. crsm ;:;";;;; --;;; (2i's04249' 1i'8226s61' Bhilwrr' collected

f?om Borewell inside temple in virragJloiylt'C"if""t"a "" 01/07/2022 The Sample was in a condition fit

for analysis as rePortcd below :-

I further certiry that I have alalyzed the aforemeDtioned sample on 2210812022 and declare the result ofthe

is to be as below :-

fl*ndirion ottt 
" 

."ats, rast"ring *o *ai ceipt was as follows : Intact

Signed This On 22lo8,/2022
BOARD

i.1--
{ALYST

Itajastha[ State Poltution Control Boad

Regional office Kota

SPL-2A, Road no. 6, lntbapasth Ind. Area'
Kota

Phone: 0744-2490873

Copp€r as Cu mgn

Zinc asznm l

Nickel as Ni mg/l

Lcad as Pb m8,/l

Total Chromium as Cr m8,4

tron as Fe mg/l

Cadmium as Cd mg/l



FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OT THE STATE BOARD ANALYST
(See Rule - 24)

Flnal Rcport
Repon No. : 4912
Repon On : 22/oal2o22
I hlreby ceniS tiut t Dr Manoj Kumar Meen&, State Board Analyst duly appointed utrder sub-Section(3)

of Secdon 53 of the water (pievention & control of pollutiotr) Act, 1974 received on the 0710112022

from Shri Vilras Singh, JSO, Kishangarh ,RSPCB Kishangrih a sample of Water of OpeMell trelr
PHEDwaterhnki"irrvitlrg€-old-Arwad,GrsmP.rchry.t.Arwad(25.823359'74.816056)'
Bhilw.ra collecred from openwell ncrr PHED wrter tarki in villoge - old Arwad collected on

0l/07/2022. The Sample was in a condition fit for analysis as rePorted below t

I further cefii& l]hat I have analyzed the aforementioned sample on 2210812022 and declsre the result ofthe
is to be as below :.

S. No. Parameters Result

I Copper as Cu mg/l NT

2. Zitc as Zt mgl 0.31

1 Nickel as Ni mg/l NT

I Lead as Pb mgn NT

5 Total Chromium as Cr mgll NT

6 lron as Fe mg/l NT
,7

Cadmium as Cd mg/l NT

The condition oftbe seals, fastoning and cotrtainer on receipt was as follows : rotac '\ .
Signed This On 22loal2o22 ,)^)r-

R0 \RI) ANAI,YSTBO,\Rt)
Rajasthan State Pollution Control Board

Regional Office Kota

SPL-2A, Road no. 6, Indrapasth Ind. Area,
Kota

PhoIle:.0744-2490873



FORM . X
RAJASTHAN STATE POLLUTION CONTROL BOARI)

REPORT OF TIIf, STATE BOARD ANALYST
(See Rule ' 24)

Final RePot
Report No. : 4913
Reoon On : 22loel2g2z
i;#:;;:.*iffii'o-r'ti"noj x,m"t r"reeor. srate Board Analvst dulv.apoointed under sub sectiotr(3)

of section 53 of the water (Preve,,l"Ir'i'L"'liJ "i 
pott'tioof l"t' ig ttceived on the o7lo7l2o22

ftom shri vikrs singh, JSo, xi.r,"ig"* ,nSiCf Kishrngrrh a sample of wrter of Hrndpump in

villrge - New Arwad . Gram et."'i,v"i - 'lt*"a (25'fu1592' 74'ti35g44l ' Bhilw'rr collected

from H{Ddpump in village - New et*,J"iorrt"t"a o' dl/0'll20lz' Tht su'ple was in a condition fit for

analysis as reported below :-

I further certiS that I have analyzed the aforementioned sample on 22lOBt2O22 and declarc the result of the

to be AS
Result

S. No. Parameters
NT

I Copper as Cu mg^

7 Zitc as Zr mgll 0.1

l
4

Nickel as Ni mg/l NT

Lead as Pb mg/l NT

:
6

T""rcht .t,r- ^ Ct -g/t NT

lron as Fe mdl 0.26

Cadmium as Cd mg/l NT
7

TALYST

Tfii6oaition oftt 
" 

.eals, fastening and container on receiit was as tollows : rntect

Signed This On 22lo8l2o22

Rajasthan State Pollutior Control Board

Regional Offtce Kota

SPL-2A, Road no. 6, Indrupasth Ind. Area,

Kota

Phor,e:0'144'24908'73

below

BOARD



FORM - X. RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF TIIE STATE BOARD ANALYST
,.,i:.Tl'j;',.')

Report No. : 4914
ReDon On : 2uoal2o22
i'iiiJii*",rriiiiii-.Ti"oo1 ru-". r,,reenr. stare Board Analyst duly-annointed under sub Section(3)

of section 53 of the wlter t"."""rii.'e-C.l"J "iiourtiori,l"t, 
i9z' received on the 07lo7t2o22

ftom Shri Vikas Sitrgh, JSO, fitrt"il"* ,RSPCB Kishangrrh 
- 

a sample of Wrter of Hrndpump itr

villrse - Kslyrnpu. , Gram P";;T;il-:;;J (2s'g:911' lj{s329) ' Bhilwara .. 9olfct-ed
liom H.ndpump itr vittage - xaryanp-ur-J Collected on 0li0?/2022 The Sample was in a condition fit for

analysis as rePoned below :-

I fufiher certiry thar I have analyzed the aforementioned sample on 22togl2L22 and declare the result ofthe

is to be as below :-

as as follows : tnttct

Signed This On 22l08/2022
nr ).

BOARD ANALYST

Rajasthar State Pollution Control Board

Regional Oftice Kota

SPL-2A, Road no. 6, Indrapasth lnd Area,
Kota

PhoDe: 0?'14-2490873

Copper as Cu mg/l

Zinc as Zn r]r,dl

Nickel as Ni mg/l

Lead as Pb mg/l

Total Chromium as Cr mgn

lron as Fe mg/l

Cadmium as Cd mg/l



FORM . X
RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)

Fin.l RcPort

Report No. : 4915
Repon On : 22loal2o22
it!r"uv 

""niry 
ri,ur t Or Manoj Kumar Meetrs, State Board Analyst duly appointed utrder sub Sectiod(3)

oiS""tion s: rf tfr" W"ter (Pievention & Control of Pouutiotri Act, 1974 received on the 0710112022

nom Strri fifas Singh, JSo, Kishrngtrh ,RSPCB Kishrngrrh a sample of wrter ofHendpump near

ii"i"ii--"rali l" ti]i"ge - ir'Ioorji i" riea" , Gram Paochavat - Asucha (25'839779' 74'109299) '
Bhilwara Collected from Handpump near Balali maDllir in villege - Moolji Kr Kheda Collected oD

01/07/2022. The Sample was in a condition fit for analysis as reported below :-

I fuaher certiry that I have analyzed the afoiementioned sample ot 22t0812022 and declare the rcsult of the

below

BOARD ANALYST

Rajasthao State Pollution Control Board

Regional Office Kota

SPL-2A. Road no. 6, lndnpasth lnd. Arca,
Kota

Phore:0744-24908'73

stobeas
Result

S, No.

I

Parameters

Copper as Cu mg/l 0.019

2 Zirc as Zo, mg/l 0.7 4

3 Nickel as Ni mg/l NT

4 Lead as Pb mg/l NT

5 Total Chromium as Cr mg/l NT

6 lron as Fe mg/l 0.476

7 Cadmium as Cd mg/l NT

@on receil,t was as follows : tnttct
SigDed This On 22lo8/2o22 ir !.



FORM . X. RAJASTHAN STATE POLLUTION CONTROL BOARI)
REPORT OF THE STATE BOARD ANALYST

(See Rule - 24)
Fin.l RcPort

Report No. : 4916
Report On : 22loal2o22
I hereby certify that I Dr Msnoj Kumrr Meene, State Board Anatyst duly-appointed under sub-Section(1)

of Section 53 of the water (r."renuon a Coot"ot of Pollutiotri Act, 1974 received on the 0710712022

trom Strri fims singh, JsO, Kish.ogsrh ,RSPCB Kish'ngarh a sample of wrter of llandpump near

ii.rr" "i n"l."l Tirrart Sio lagaiit fiwaa itr villsge - Rampur& , Gram Prnchayst - Aguch'

Ai.itilz, ilnaol) , Bbilwara Collected from Handfump near house of Rajesh Tlwari s/o Jrgdish

[i*"J in tin"g" - nampura Collected oo lllffl?n22 The'sample was in a condition Iit for analysis as

reported below :-

I furtber certify that I have analyzed thc aforementioned sample ot 2210812022 and declare the result ofthe

is to be as bclow

S. No, Param(:ters Rosult

I Copper as Cu mg/l 0.034

2 Zinc as Zn mgll 0.07

3 Nickel as Ni mg/l NI

4 Lead as Pb mg/l NT

5 Total Chromium as Cr mg/l NT

6 Ircn as Fe mg/l 0.2't I

7 Cadmium as Cd mgll NT

The condition ofthe seals, fastening and container on receipt was as follows : tnt ct
Signed Tbis On 22lo8l2022 o"1 .

YAI,YSTBOARD
Rajasthan State Pollution Cotrtrol Board

Regional Omce Kota

SPL-2A, Road no. 6, Indrapasth Ind. Area,
Kota

Ptjcne:0744-2490873



' FOR,M - X. RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF TIIE STATE BOARD ANALYST

(See Rule - 24)
Fin.l R€Port

Report No. : 4917
Report On : 22loal2o22
i il."ty.".tify ,itu, iDr Manoj Kumar Meeda, State Board Analyst duly aPpointed uoder sub-Se^ction(3)

of Section 53 of the Wrter (Preventior & Control of Pollution, Act' 1974 received oL lhe 0710712022

totn Sn.i Vit ". 
Singh, JSO, Kishangarh ,RSPCB Kishedgrrh a sample of Water of Aguch' mitres

*"iuit"oLi io ,iff"gi -'Btrerut<teaa -it , cram P.nchry.t - Agucha (25.8131EE, 74.76160t , Bhilwara

cott""t"a froln,a.grihe mines rYrter tanii in village - itherukhede - II Collected ot 0ll07l2022 The

Sample was in a condition ir1 for analysis as reported below :-

I further certifi that I have analyzed the aforementioned sample ot 221Ot12022 and declare the result ofthc

analysis to be as below :as Delow :-

Parameters Result
S. No,

I Copper as Cu mg/l

Zinc as Znmgl

0.015

0.09
2

NT
3 Nickel as Ni mg/l

NT4 Lead as Pb mg/l

5 Total Chromium as Cr mgn NT

6 Iron as Fe mg,'l 0.075

'l C"d.t,- * Cd rng/l NT

^rl.
iALYST

il onaition ofth" .eals, fastcning and container on receipt was as lollows : rnttct
Signed This On 22lo8/2022

ROARD

Rajasthan State Pollution Control Board

Regional Office Kora

SPL-2A, Road no. 6, lndlapasth Ind. Area,
Kota

Phone: 0744-2490873



' FORI\{ - x
RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)

Fin.l RcPort

Report No. : 491a
Report On : 22loal2o22
itii"Uy *rtiry 6", i Dr Manoi Kumar Meena, State Board Analyst duly-appointed under sub-Sertion(3)

of sectiotr 53 of the water (Prevention & Control of BpUution, Acr' 1974 rec€ived on l\e o1lfint2z

i". Srr" vir.". Singh, JSd, xisrranlatrr ,RSPCB Kisirngtrh 
--a-sample 

of rrYater of Hudpump in

village - Bherukhedr - II , Gram p-i*rt.i"t - Aguchs (2E $2637,-74J64368) ' Bhilwsrr Collected

iio.?"oapr.p io tittage - nterut<treaa - it Cott"l"t"a o" 01/07/2022 The Sample u/as ir a condition fit

for analysis as reported below :-

I further certiry that I have analyzed the aforementioned sample oL 22tOBl2O22 and declare the result ofthe

is to be as below :-

ffiipt was as follows : rntact

Signed This On 22l08/2o22
BOARD

Rajasthan State Pollution Contol Boad

Regional Office Kota

SPL-2A, Road no 6, tndrapasth lnd' Area'
Kota

Phorc:0744-24908'73

;'>--
{LYST

Copp€r as Cu mg/l

Zitc as Zn mgll

Nickel as Ni mgA

Lead as Pb mg/l

Total Chromium as Cr mg/l

lron as Fe mg/l

Cadmium as Cd mgn

Result
S. No. Perrmelers

0.034

0.lr
2

NT
3

4
NT

5
NT

0.53
6

NT
7



. FORM - X. RAJASTHAN STATE POLLUTION CONTROL BOARI)
REPORT OF THE STATE BOARD ANALYST

(See Rule - 24)
Final R€port

Report No. : 4919
Repon On : 22loal2o22
I hcreby certiry that I Dr M.Doj Kumar Meena, State Board Analyst duly appointed under sub Section(3)
of Section 5l of th€ Water (Preventioo & Cootrol of Pollutiol) Act, 1974 received on lhe 0710712022
fiom Shri Vikas Singh, JSO, Kishargarh ,RSPCB Kishargrrh a sample of Water of Hrndpump in
villrge - Bherukheda I (Satprl nagar) , Gram Prnchsyat - Aguchr (25.8f748, 14.75754q, Bhilwar!
Collected from Handpump in village - Bherukhede I (S.tpsl nagar) Collected on 0110712022. The
Sample was in a condition fit for analysis as rcported below :-

I funher cefiiry that I have analyzed the aforementioned sample on 22/0812022 and declare the result ofthe
to be as below t

S. No. Par:rmetcrs Resuh

I Copper as Cu mg/l 0.0t7

2 Ziul,c x Znmg/l 0.16

3 Nickel as Ni mg/l NT

1 Lead as Pb mg,/l N'I'

5 Total Chromium as Cr mg/l NT

6 Iron as Fe mg/l 0.513

1 Cadmium as Cd mgA NT

The condition ofthe seals, fastening and container on receipt was as follows :

Signed This On 22loal2022
tnt ct \.

)^)-,-
BOARD ANALYST

Rajasthan State Pollution Conbol Board

Regional Office Kota

SPL-2A, Road no. 6, lndnpasth lnd. Area,
Kota

Phone: 0744-2490873



RAJA'THAN srArr rl?Hirtn.oNrRoL BoARn
REPORT OF THE STATf, BOARD ANALYST

(See Rule - 24)
Final Report

Report No. : 4920
Report On : 22loal2o2z
I hereby certiry that I Dr Matroj Kumar Meena, State Board Analyst duly appointed under sub Section(3)
of Section 53 of the W.ter (Prevention & Control of Pollution) Act, 1974 received on the 0710712022
ftom Shri Vikrs Singh, JSO, Kish.ngrrh ,RSPCB Kishangarh a sample of Waaer of PHED Supply in
vilhge - Aguchs , Gram Parchayat - Agucha (25.E23691, 74.727171) , Bhilwar. Collected from PHED
Supply in villrge - Agucha Collected on 0110712022. The Sample was in a condition fit for analysis as
reported below :-

I funher certify that I have analyzed the aforementioned sample on 2210812022 and declare the result ofthe

Rajasthan State Pollution Control Board

Regioml Office Kota

SPL-2A, Road no. 6, Indrapasth hd. Area,
Kota

Phone: 07,14-2490873

analysis to bc as below :-

S. No. Parameters Result

l Copper as Cu mgll 0.0t4

2 Zinc as Zn r.l,g/l 0.'14

l Nickel as Ni mgn NT
,{ Lcad as Pb mg/l NT

5 Total Chromium as Cr mg/l NT

6 Iron as Fe mg/l 0.085

7 Cadmium as Cd mgfl NT

The condition ofthe seals, fastening and container on receipt was as follows : rntact
Signed This On 22loal2022

BOARD
)'\.'-
IALYST



FORM - X
' RAJASTHAN STATE POLLUTION CONTROL BOARI)

R.EPORT OF THE STATE BOARD ANALYST
(See Rule - 24)

Final Report
Report No. : 4921
Reporl On : 22loal2o22
I hereby certiry that I Dr Manoj Kumrr Meena, State Board Analyst duly appointed under sub Section(3)
of Section 53 of the Water (PreventioD & Control of Pollution) Act, 1974 received on the 07107/2022
fiom Shri Vikas Sirgh, JSO, Kishingarh ,RSPCB Kishargsrh a sample of Water ofHondpump rear
Tejrji Mahrrrj Matrdir in village - Rupaheli, Gram Panchayrt - Ruprheli (25.788754, 74.6/0534) ,
Bhilwrra Collected from Handpump near Tej{ji Mahrraj Mrndir in vilhge - Ruplheli Collected on
0l/072022. The Sample was in a condition fil for analysis as reported below :-

I firrther ceftiry that I have analyzed the aforcmentioned sample on 2210E12022 atrd declare the result ofthe
sis to be as below :-

S, No. Parameters Result

I Copper as Cu mg/l 0.024

2 Zirrc as Zn mgll 0.09

3 Nickel as Ni mg/l NT

4 Lcad as Pb mg/l NT

5 Total Chromium as Cr mg/l NT

6 lron as Fe mg,4 0.141

7 Cadmium as Cd mgll NT

The condition ofthe seals, fastening and container on receipt was as follows : rntact
Signed This On 22lo8l2022

BOARD ANALYST
Rajasthan State Pollution Control Board

Regional Office Kota

SPL-2A, Road no. 6, Indrapasth lnd. Area,
Kota

Phone: 07,14-2490873



FORM - X
RAJASIIIAN STATE POLLUTION CONTROL BOARI'

REPORT OF THE STATE BOARD ANALYST
(sce Rut. _ 21)
Fln.l t port

Repon No. : 4922
Reporl On i 23lo'l2o2,
I hereby cedry fial I Dr M.noi Kumrr Meen., State Board Analysr duly appoinred urder .ub Scctioo(3) of Section 53 of rhewrtcr (Preventlor & conr.or of poluiion) Act, r97,r receiv€d ;n rhc irTbilzozz r.o- r*r. xrt."h Kumrr uprdhyry, Jso,Elilvrrr 

'RSPCB 
Bhilwrrr a sample of Wrler of Op€n well iD Agrtculture Lrnd of coprt curirr , Cur;rr ir 'lirrear,

vlh85' Gudd., T€hsill- Mrndrl , Bhllw.r. Coll€cred from open rreil io Agricutture Lrnd of Gopir C*;ri Co[ected on
2El06/2022. Th€ Sample was in a condition fit for anatysis as rcpo(ed b€low :-

I funhcr ceniry that I have analyzed the aforemenlioncd sample on 23l0ti/2022 and declare rh€ result ofthc analysis ro be as below

S. No. Result
I Copper as Cu org/l 0.016

Zinc as Zn r.].gl 012
l Nickel asNi mg/l N'I
I Lead as Pb mg/l NT
5 Toral Chromium as Cr mg/l NT

Iron as Fe mg/l 1.39

7 Cadrnium as Cd mg/l NT
The condition of the seals, rastening anaionrain- onEEipt waiEEI
Signed This Otr 2alorl2022 1t)

BOARD ANALYST
Rajasthan Srale Pollution Control Board

Regional Omce Kotr
SPL-2A. Road no. 6, lndr-.pasth Ind. Art3, Kota

Phonf1 0144-24fiE73



FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARI)

Rf,PORT OF THf, STATE BOARD ANALYST
(s€e Rute _ 24)
Fln.t tcpo.t

Repon No : 4923
Report On : 2tloat2ora
I herebv ced& ttat I Dr Mrnoi Kumrr Meeni, State Board Analyst duly appoinre-d und€r .ub Secttoo(3) of S€ctton 53 of lhe
\lhter (Pr.vcntiotr & control of Pollutlor) Acr, l97a receav€d on the oltojl2oz2 f.om Mt Htiesh xrmir uprdhyiy, Jso,
Bhilwrn ,RsPcB Bhilwtrr a sample of wr6t€ wraer of I[/s srilcel. Proc6&r. Piivrt€ Limitedtotd Nrnic tuzur<r
Syntbcltca (P) Limited), Pl.trt -,, Tehsil- Mmdrlg.rh, Dirtricr- Bhilw.r. Collecr€d from Cotored n..rc w.lcr se€pitrg oua
ftom b.ckld€ wrll of M/s Sril€els Processoff Collected on 28t0612022. Th. Sampl€ was in a condition fit for an;ly;s ss
reported b€low i-

I turther ceniry thai I have analyzed the aforemenlioned sampl€ on 23/08/2022 and declare rh€ result ofrhc aoatvsis ro b€ as b€tow

S. No. Resull
I Zinc as Zn mEA 0_02

Copper as Cu mg,4 0.128

l Nickel as Nimgl NT
.1 Lead as Pb mg/l NT
5 Total Chromiun as Cr m8,4 NT

Iron as Fe mg/l
,7

Cadmium as Cd mg/l NT
The codition of lhc scals, fastening and containero, r."ffi
SiSned Thrs On 23lo!/2o2r lri,I .

BoARD ANILY6-
Raja5than State Pollution Control Board

Rcgional Ofiicc Kota
SPL-2A, Road no. 6, Indrapasrh Ind. Ar.a, Koia

Phone: 0744-2490873



Annexure-16



Annexure-17









S.No. Particulars Amount (Rs.)
A-1 Work of Cluster Distribution Mains from Existing and Proposed ESRs to

the existing as well as proposed VTCs including Construction of new
OHSRs and CWRs

9941191.00

Sub-Total 9941191.00

Add 5% Contigencies Charges
497059.55

Add 11% pro-rata charges 1093531.01
Total 11531781.56

Say Rs. in Crores 1.15

(Siddharth Tak)
Executive Engineer

PHED,Project Dn.- Gulabpura

General Abstract of Cost

Construction of the OHSR at Bharukheda and Kheda Pawla



S.
No.

Description of work Unit Rate Qty. Amount in Rs. Remarks

1

Providing, lowering, laying in trenches, aligning, fixing in 
position and jointing Ductile Iron (DI) ISI marked K-7 grade S&S 
pipes as per IS:8329-2000 (amended upto date), with internal 
cement mortar lining suitable for potable water with rubber 
ring (EPDM) joints as per IS: 5382-1985 including all taxes 
(Central and local), transportation and freight charges, 
inspection charges, loading/unloading charges including cost of 
labour and material, specials (Tee, bend etc.) satisfactory 
hydraulic testing, disinfection etc. complete as per technical 
specifications and direction of Engineer-in-charge. (excluding 
earth work)
Note: Providing and fixing of all requisite specials as per 
drawing, design and layout are inclusive in RM measurement of 
the item and shall not be paid separately.

1.1 100 mm dia   K-7 m 1,647.00 2,500.00 4117500.00 PHED BSR 2022

2

Construction of RCC INTZE type Over Head Service Reservoir of
following capacity and staging consisting of excavation in all
types of strata, RCC work, cement plaster with water proofing
compound to the inner face of the container including refilling
disposing off the surplus stuff, plinth protection, all labour and
material charges including providing and fixing of accessories
such as ladder, manhole frame and covers, water level indicator
(float type), ventilator with SS screen, lightening arrestor, float
valve, puddle collar, G.I. pipe railing around walk way and top
dome, providing RCC staircase from 4.5 mtr. height of ground
level to top level, chambers for all valves, providing and
applying three coats of cement paint to the external surfaces of
container, food grade epoxy paint to the internal surface and
giving satisfactory hydraulic test and water tightness test as per
I.S. code, etc. complete in all respect as per design data,
criteria, obligatory requirements and detailed specifications,
scope of work and GA drawing. The job includes painting the
name of the scheme and other details on the reservoir,
providing aluminium portable ladder suitable to reach at height
of 4.5 mtr. and any other work, related to structure as per the
directions of Engineer-in-Charge, Technical Specification and
Scope of Work. 

Rates for RCC OHSR, SBC 10T/sqm, seismic
zone II and Staging 18 Meter.

2.1 100 KL Staging 20 mtr-01 Nos. Nos. 28.48 1,00,000 2848000.00 PHED BSR 2022
2.2 For staging 20 Mtr add 5% 142400.00 PHED BSR 2022

3

Providing and fixing double flanged ISI marked DI class K-9 pipes 
as per IS:8329-2000 (amended upto date), as vertical pipes for 
RCC Reservoirs including specials required such as duckfoot 
bend, bend, tee etc. providing clamps at every 3 mtr.,jointing 
materials such as nuts, bolt, rubber packaging, hydraulic testing 
etc. complete in all respect upto and from valve chamber as per 
direction of EIC, Technical Specification and Scope of work. (use 
for NEW ESRs inlet, outlet, washout, overflow)

3.1 100 mm dia   K-9 m 2505.00 150.00 375750.00 PHED BSR 2022
3.2 150 mm dia   K-9 m 3598.00 50.00 179900.00 PHED BSR 2022

ESTIMATE FOR THE CONSTRUCTION OF THE OHSR AND ITS CONNECTIVITY WITH THE EXISTING PIPELINE

Page 2 of 3



S.
No.

Description of work Unit Rate Qty. Amount in Rs. Remarks

4

Earth work in excavation by mechanical means (Hydraulic
Excavator )/ manual means in trenches of required width
and gradient for laying and jointing of pipe line including
excavation for sockets, and dressing of sides, ramming of
bottoms, depth up to 1.5 Mtr. including taking out the
excavated soil, and then returning the soil as required in
layers not exceeding 20cm in depth including consolidating
each deposited layer by ramming, watering etc. and disposal
of surplus excavated soil as directed within a lead of 50 Mtr.
including required all safety provisions etc.

4.1 In all types of Soils

upto 1.5 m RM 194.00 400.00 77600.00
PHED BSR 2022, 
4.1.1.1

5

Earth work in excavation by mechanical means (Hydraulic
Excavator )/ manual means in trenches of required width
and gradient for laying and jointing of pipe line including
excavation for sockets, and dressing of sides, ramming of
bottoms, depth up to 1.5 Mtr. including taking out the
excavated soil, and then returning the soil as required in
layers not exceeding 20cm in depth including consolidating
each deposited layer by ramming, watering etc. and stacking
serviceable material for measurements and disposal of
unserviceable material as directed, with in a lead of 50 Mtr.
including all safety provisions required .:

RM

5.1 Ordinary rock

upto 1.5 m RM 347.00 350.00 121450.00
PHED BSR 2022, 
4.1.2.1

5.20 In Hard Rock (Blasting Probihited)

upto 1.5 m 663.000 157.00 104091.00
PHED BSR 2022, 
4.1.4.1

17 Construction of RCC flat slab Over Head Service Reservoir of
following capacity and staging consisting of excavation in all
types of strata, RCC work, cement plaster with water proofing
compound to the inner face of the container including refilling
disposing off the surplus stuff, plinth protection , all labour and
material charges including providing and fixing of accessories
such as ladder , manhole frame and covers, water level
indicator (float type), ventilator with SS screen, lightening
arrestor, float valve, puddle collar, G.I. pipe railing around walk
way and top dome, providing RCC staircase from 4.5 mtr height
of ground level to top level, chambers for all valves, providing
and applying three coats of cement paint to the external
surfaces of container, column, bracing, carbonation paint on
external surface of top dome, food grade epoxy paint on
internal surface and giving satisfactory hydraulic test and water
tightness test as per I.S. code, etc. complete in all respect as
per design data, criteria, obligatory requirements and detailed
specifications, scope of work and GA drawing. The job includes
conducting SBC test, design and proof check of reservoirs (if
required), painting the name of the scheme and other details
on the reservoir, providing alluminium portable ladder suitable
to reach at height of 4.5 Mtr(start of RCC reservoir) and any
other work related to structure as per the directions of
Engineer-in- Charge, Technical Specification and Scope of Work
.

50 KL, Staging 15 m - 1 Nos. Nos. 39.49 50,000 1974500.00 PHED BSR 2020

Total =>                   99,41,191 

Assistant Engineer
PHED, Project Dn.-Gulabpura

Executive Engineer
Project Division Gulabpura

Page 3 of 3
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 - 1. qg dfr 10 g{q riqrqo e.frft *r- 2. cg ffi re vr169r qqm-d r{ftfr rY,

orqkrq rfqrqa Hftfr
oqio : u-s97ffi"T7 2022-%,/116 z- ftqi6:- Ir efwr--
e\Bq o{fffi
nWuT fu-rq e)d, fi'mfl=.I

f{qq :- \-{fr8 d n-eo srql A qror,t fi,r,li qrqf, 
|

{6iEs,
sqtfr ftqqr<{n q}er t ftt; 9q621 d rro 1M sT ri o.rqi d

rwq qrri ernrrfto s fr'frq tfiEl "1fr ol-qri ig ri6rq iB-d i'r smSrm ord
01 {$ q oofti ria.q i't

ffi
riqr€rf, trfrfr gr€T

#tu
qqr+d qftfr E{sr

J.

4.

5.

6.

ug frfs-trrc{q erfar r+< ftffi161
vg ftfo-ffiroo dfrur n +{ fs cs tm +ott or

dpfw zg 3n(rn
oH ccr ormq t qriT f{trn vq q-6-q trEn ord or

qftfufu ,-
r. ffqn sqqw 3TfW q$-Eq, '.gar, git

F:\Office\Folder GVTA\Latter V.docx

Annexure-20



Letter Despatch no.PS Hurda

)
)

fuf,r-ft64-{rsrq q lr.lcl

Sr
No

Work-lD village G.P.
Lab-
Amt

mate Total
rffiifl*)

Agenc
v

1 qzrur M qqr Ef+-agrcrq Hr{.n
J\

3lrflqr\ 3TfqEff\ 9.89 20.11 30.00 PS

Total 9.89 20.11 30.00

&tt^-
ffv{.

(g \4^^h/^
lpr
#ff

7-* H',*olt 
^

T.S. Fonvarding GP HURDA ; ?-C?.1-?2 -



1

I)
Letter Despatch no.PS Hurda

'T{-dTe.r arf-arwar
uo ciofiff(&ft-ir'rlqT)

Sr
Nrr

Work-lD village G.P.
Lab-
Artrf

mate Total Agenc
l,

1
ffiqls4qq1-5trdrt'f
ffifuT +.16 +t&qr

st6Fn 6t&qr 0.90 4.07 4.97 PS

Total 0.90 4.07 4.97

i.S. Fonara'ding GP HURDA a?.021-22-

)
)



o-rqfdq riqr+f, vfrft vn-oyr 661 ft6-qg
do-fi-+1€trft (;rn ord'd ftd)

6-ffi ffirr { qc{-

qlsrr 6r rrq -

Locatim -

- oifucl

qrft6 6r{ qtsfl 6r ri
cYnfli{o ffi tqiat -

qQr r.
6r{ $ Eti d iqcrfrr 3rqB

d rrd,id ftE 6rd d 6r+sn ffi vr< <m roq o1 qr$ t r

or{ ar rq

Rri' oA frg/zrtt-

dfuqr

ft=iro

cgfsfuilBq t ffie qq qrqftlarft fifir 6r{ olfoqr

qFI TIqEIiI _

2-
x-

4-
F

r2 Hl6

6qti5

1-
R-{io

2-

?-

Sqa rft vRFt<-o n trfu-o ar.ro

(:r)*r rro, ro< crRr

(sFnqff Erm,

Ed{Rr(3[+q):
qE 9qP6 6ar wm i fd c{ 6Td 61 3rJcF

an t vcd gt wrd i .ror+ or qat Fl6,rS t ftis fuqr"I dcn ri d Es oi qis frqr
-qw r+r+r 'r+r t r ql{k, n fin cRuIFit dI

-*ffi
ft-{i6 qo 6o

:l@ qEr. rff..... . : .. . .. . . o) qfisf'l{t r{fqfrr qrt{r ttcr.t- ds.q.4nfrrnrrffiffimtoftidYfrtt
6rffi ie{I Trc qqrw 4ifuqr ddr{ tr.ttrl ffii q{ nEfri rh qQr I

ge orffi orffi fo-ar qRcq fta'arsl I



ani{q lqsq Hfrft Yn-Err. ffifl - fi-d-qrsr

fuqd no.fr{r

qgfuFfiffirdq + ftH+s qq qnRler0 Mur a.rd dfuqr
oTd oT qrq
qg1q6 i
qlq

Yn65qr

otfuqr
qTq qqr{rd

dqcr 6r qrc

oifuqr

irr= , tttt 6i qrtr, ffi s16qr, srrd 6t *iqra,n qA
fr$ oi emi F'o.rd-{I, {E r*i d srs sr$ Iarl'it o'r
g<' ffi t rrrlr dprr qfi gi nA of so fi-er d qfi

qT SYI q 40 Iq. qT. qt.I qFI

q1e11 ffi7{:g frr$, ftn-€ - ic qsror d r rftte :

+ to : a FrA 3qqrd n ft-drfi srcr+ <rn ger{
or+. rqr{ €i-d | (item no. 10 a)

11732.31

dpn E*l ,l [tzR dl d rfl dEFr {lFfe-d-RI 1 :

3. 1 :6 qI r , s qqra i, qq rrrd d fufi a< or+
mn mr{ qrft t ( item no. 29b )

it.q.
ft-flvr IIFI qtzr trRr

tr d.
"t

g qq Qa ca

\rrqr. tfuil, 6-fi lrffl q litem no 2b )

Lono W ,| 18.29 0.91 0.91 15.30

Short W 1 6.10 0.61 0.91 3.40

PILLER 4 1 .20 I .20 I .20 6.9'1

25.62

25.62 Cum 156.24 157.80 4002.16 4042.12

2

Long 1 18.29 0.91 0.15 2.51

Short 1 6.'t0 0.61 0.15 0.56

PILLER 4 1.2 1.2 0.'15 0.86

3.93 Cum 606.76 2984.28 2385.40

*de aqff r,o

,| 18.29 0.91 0.76 12.79

,| 6.10 0.61 0.76 2.84

1 18.29 0.61 0.46 5.10

1 6.10 0.61 0.46 1.70

22.44

22.44 Cum 849.80 2617 .44 19067 .24 58727 .58



dqr {fi q q2rri tldtl fd .fl r{;rB SFfe-ffifl I
: 6 zII 1 : 8 Tgrd t Tr{t iFrEI of fufi c< otcr den

orr{ erR t (item no.20a )

fu€d oTriq cTdi A fN drlFn 4.5 $-rq wsr$ ao d
fdg oprr rercr 3nR fd$Is farw d er5ux t

srirlr ir2rr er$i o-r*, o-a d dq, Ed. frq, ffi
qrR d, qcrqr, a${ 6.{r dsfl str6 o'l t,a frie
rsrd t srca oc+ s{rR s}id q{g So cpn

{rcft{ d frra srd.r tt

3n dl.dl .Errr a lac dE ol zFr-{r. qrs;n nzlr 1eTr{

q{ drrFrT f,an si$i or ord rrq cqtr d t lsl crd 6r
dt6r

qTg{ ElttR Irt 1:6 3TJqKI

ftdffi fr;T dr efri oen c{r$ si-dr

151 .10

creflT ti{d). o} orr+. 6r;Ii f,w eqrcr 3nfr t



a?T trJh fia-a aqr dlsff Es aqr dtq+' {t?fr 5r
rTEIt aql ilcfti 6-{aTr - tffis 3tr5 , 4o5 d

r srrs d-rl XI6t :6 l-cl(r

o1 6r{ {il mFI qr,/ r{H (5rq w, {.rgrl]. Bf6
anHr 3nR wi qr-s{4 qtrdr

80 mm alcB fr edge block
*f,re t :t .s:g t EI;IT 63iII 3ferdr rrer{ :FI block
s-& ffi 20 e-dr., 3irg 40 frfr dFt a btock fi

eiq 6r irIt rnfi6 f +l Brffit btock i Tell;r (r{
gS arq *r rifh qt Bffia blocktfi S6rd 6lrrl
dt qr edge block;rfr il4ri fr Rft d' cF

{il4 m. o.o8E*. fiji-d +,f,rc 4t rr t +-fS +I

{cF dl sw sI sf,6 q{ 1 : 2 : 4
er5wo of ddE sidfc gq zo fs o1 zo,zzs ft.ff.
{r{q d Frc dtr{ d CA g{ ol e-dT{r. stsr<I der
ftso npn rrS oqq qff{ Fnf,icO {dt{t dP-rt

lM sr$ rro d flsc, eri.rc i-c. dqc ur gw
\.&iYH n t{R 6r{r t

488933.90

8067.41

406817.61

Truss and purlin 70c

95C

o(r kg 19.04 99.04 18088.00 94088.00

10

I 9.1 5 6.10 55.77

0 36.40 1 .20 0.00

55.77

TOTAL 55.77 sqm 42.27 510.85 2357 .41 28490.30

't1

Td 6rd rr (item no 80 ) 88.32

88 32 Sqm 19.04 25.61 1681.57 2261 .82

1 15.24 6.1 0 92.95

92.95 sqm 43_97 600 72 4087 .04 55837.30

13

2 15.24 0.30 0.1 0 0.94

2 6.10 0.30 0.10 0.37

coppinq I 24.09 0.38 0.08 0.70

2.O1

2.01 cum 580.16 4090.79 1165.54 8218.37

90183.70 U

drs 2758tffi
qa drr 497001.31

ErFr(r nq q-{ t ........................... 18.15% 90183.70

arq-d srcff T{ d 81.85%



Labour

Material
Total

0.90

4.07
4.97

L\--
ofrqveTftdilrffifu*

116l ,JI n rr rI rr Ediixq-an-{qfqfam?r-

qa u).t 497007.31
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ord or crq

qls{r nrc

qqr+d qfrft

5

6.

Proposd BSR GKN BSR 2022

csnsfrn @6 o-gwn@

r6fii $ ergw dfta {rRr

o.rd d {dqn furft

{dqn +f qgEfuffimq tt qwit A ftq Effi q rrs-{ d ftTq qnfrtsr€l T€t t
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NODAL OFFICE F.G.VETERTNARY HOSPITAL HURDA (BHILWARA)

D.NO. - 111-113

JOINT DIRECTOR SIR

ANIMAL HUSBANDRY DEPT.

BHTLWARA (RAJ.)

SUB. - REGARDING TO NGT

Respected sir concerning to above subject, the information required for that is as below,

1. Livestock population (HZL, Agucha Area)

1) G.P. - AGUCHA 11388

3) G.P. KOTHIYA 3775

5) G.P. - BHOJRAS 9680

TO

DATE - t01O712022

2) G.P. KOTRI 4981

4) G.P. - BARATHIYA 8376

6) G.P. - RUPAHELI 2287

8) G,P. TTDIYA 4981

10) G.P, BADLA 6133
7)G.P. -HURDA
9)G.P. ARWAD

4801
6127

TOTAL - 62529

2) Effected disease -

1) tN LARGE ANIMAL- A) hemorrhagi. septice.ia (H.S.) B)- Black quarter c)- Foot & mouth disease (F'M'D)

2l SMALL ANIMAL - a) ENTRO Toxemia (E.T') b) Paste -Despetits Ruminants (P'P'R')

3) Prevention -

Due to mass vaccination program through dept. & animal husbandry Bhilwara & treatment & suffering animal & control the

disease& large & small animal through camps & extension works'

4)Water kundi-

Size-20x5x2ft.Approximatecost-singlekundiR.C.workRs..55000.Each

a) Presently water kundi available in this villages '

Gram panchYat Qtv.
S.no.

1

vilrage
Aqucha 3

Agucha 4

?
5 Bherukheda - 2

Moolji kheda

Parasrampura 

-

Asucha 3

Agucha 3
4

Agucha 1

5
Agucha 2

6

7

8

9

IPU
Kothiva 1

Ie]lus--- Kothiva 2

Ru paheli 1

GajsinghPura

ChatterPura

Total

I gadla

I eaota

1

10 1

11 22



B) construction of water kundi for live stock drinking water of supplied -
S. No. G.P. VILLAG E NO. OF KUNDI

REQU I RED

irrvrr nrq. ESTIMAIE

1 Agucha BHAGWANPURA L 6(MONTH)
INDIRA KA KHEDA 1 6(MONTH) 55000

2 BAIRATHIYA BAIRTH IYA 2 qlMqNIHl_
6(MONTH)

110000
AMARTIYA 1 55000

URJA KA KHEDA 1 A/ I\/nNrrr.r \ ll0q0
55000

LOONA KA KHEDA L 6(MONTH)
BALAPURA 1 6(MONTH} qqnnn

5 BADLA BADLA 1 6(MONTH) 55000
SU LTAN PU RA 1 6/[/lnNrrr.r\ 55000

55000
JAISINGHPURA

1. 6(MONTH)
DEVPU RA 7 6(MONTH)4 BHOJRAS BHOJRAS 2 6(MONTH) 1 nnnn
APLIYAS 1 6(MONTH) ss000 -

I]ALVANTPURA 1 q'vrqryUl_
6(MONTH)

55000
LAXMANPURA 7 55000
CHAINPURIYA 1 6/ t\/1^Ntr!

$_0qq
5s000

DOLATPURA 1 6(MONTH)

6(MONTH)
5 HURDA HURDA 2 1 10000

KHATI KHEDA 1 6(MONTH) 55000
BAVLO KA KHEDA L 6(MONTH) s50006 BHADVO KI KOTDI

2 6(MONTH) 11"0000
1

1.

qu_o_ryrH)

6(MONTH)
55000

lAxtvilpt rRTA -'.) 55000
L 6(MONTH) 550007 AA\

NAYIARWAD
1 6(MoNrH) 55000
1

KALYANPURA
6(MONTH) s5000

L 6(MONTH) 5s000
1 6(MONTH) 55000

BApL4(ARWAD)
L 6(MONTH) 5s000

8
DITYAS

1 __!IvrgII!)
6(MoNrH)

55000ITDIYA ITDIYA
1.

BAVDI
55UUO

1_ 5(MONTHI s5000
7

RANJITPURA

DOLATPURA

6(MONTH) 5s000
1 6(MONTH) 5s000

9 1. 6(MONTH) 55000
RU PAH ELI 1 6(MONTH) 55000

10 KOTHIYA
,LI IA I\A KHEUA

KOTHIYA
1 qMoNrH) 55000

1
1

6(MONTH) 55000

TOTAL 1Q 39
jMONTH) s5000

43 236s000

I

i

I

I

BHADVO KI KOTDI

LAXMIPIJRA -1

ANANDIPI IRA

PURANIYA ARWAD

BHAGTHALA

KUI'AHtLI

KHFDA parnr n ---I
I



oArE - 10/07 /2022

((.,
1v'i's'.1\---
NODAL OFFICER HURDA

REGARDING BENEFITS & EFFECT IN FUTURE _

a) HELPFUL lN DISEASE CONTROL lN ANIMAL

b) INCREASING IN PRODUCTION OF IHE ANIMAL

c) DUE TO VACCINATION & CONTINUOS TREATMENT HELPFUL TO DECLING THE MORTILITY RATES.

d) TO RAISE IHE ECONOMY OF ANIMAL BREEDERS

e) HELPFULIO BETTER HEALTH & IMPROVEMENT IN ANIMAL HEALTH

f) DUE TO CAMPS & MONITERING OF THE HEALTH & ANIMAtS THE UNPRODUCTIVE ANIMAL,MAKES FERTILES

g) DUE TO KUNDIES THERE IS NO SCARICTY OF DRINKING WATER IN ANY sEASION,LESS CHANCE OF SPREADING OF

DISEASE

h) DIAGNOSIS HELPFUL FOR PROMPT & QUICK TREATMENT OF CONTROLLING & VERIOUS DISEASEEAS

i) PRESENTLY IN THIS AREA NOT AVAILABILITY & OPERATION THEATOR, DISEASE DIAGNOSIES TABORATRY 50
ANIMAL OWNERs HAVE GOOD & BTTTER BENIFII'

6) ENCLOUSE - SOFTCOPY & ESTIMATION OF V.H.F.HURDA, COST. RS.53, 04159lakhs

tir'-\-.\

DR.MANE ANKUSH GOVTND (S.V.O.)

SIGNATU RE

NODAL OFFICERS, V.H,F.HURDA

COPY FORWARDED TO CC TO,

1 SDM G U LABPU RA

2 OF F ICE COPY
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I ,l

ft6Fdta f;l6 mtrdr t frq q-Aq orit t-g YtEc

I

!

1

n_6_ffi
ffd
frar+,

ffi-defr trRI

6.rffil
q*rrord or fl-q o.rd 6ts

il6ffi
ffd

TTN
fr.
d

]ITII
qqrqd TTII

Frd $

tdrl qrrft frrr

255

256

t'? l)n)) 0.12

0.12

0.31 0.43 GP
1 ({sr E{sI - I T{Iddl fiqTUt 6iq 2

LLl7l2022 0.31 0.43 GP

2

ilsr
qrerd o-r

dsr c{rdd Frqrd o'rd
257 LL{T 12022 0.12 0.31 0.43 GP

3 flsr eIff dsr qna-A nqt"f 6ld
258 Lt/l 12022 0. l2 0.31 0.43 GP

4 F{sr. rq,$ /' fud6er{ r
259 ttl7 12022 0.12 0.31

0.31

0.43

0.43

GP

nH c{Sq{r \ c{d-ft Frqrof ord z
0. GP

GP6 6H 6sfrftr J "-.,)l\ emnf ?Frrf 260 ttl7l2022

.261 11717022 0. 0.3 0.43
7 6H il"fiEtr c{tffiI t+qrul6'rq

0. r2 0.31 0.4 GP

GP8 6H 6H ;=Jr rr*f -*J 262 tull2ozz

263 111712022 0 ) 0.3 0.43
I

10

{SETT {€EIT 0.31 0.43 GP

ffiFrqpt o-rd 264 tLl712022 0. 2

{g?IT
265 1tl7l2o22 0. 2 0.3 0.43 GP

11 d-irBqr qqd-fi Frflut tnr{sqT ot ssl
266 111712022 0 2 0.31 0.43 GP

12 errfuqr ql-cflT{f qel$dl f+qlul CFEI
0 ') 0.31 0.43 GP

'13 BTrfusT' eqrfu41 ffifr Frqrof o-rS z 267 lU712r022

268 1tl7/2022 0. 2 0.31 0.4 GP
14 drrBqr EqftqTJ qc[d-a Frqruf ord r

269 tL/712022 0.12 0.31 0.43 GP
15

orr[4t c{ffi Frqtd o-rd9'ql cpl
270 7Ll7l2o22 0.t2 0.31 0.+ GP

'16 rSTNI {c<FI{r. csrffi M o.rd GP
271 7t1712022 0. r2 0.31 0.43

17 3TrrIST tfitll=ilNr c{rffi M o-rd GP

GP
272 1Ll7/2022 0.12 0.3

'18 fr-wrs aFqTtI.
273

274

7Ll7l2O22 0.12 0.31 0.43
19 +s{rfl S-q*rfl T{rSdI f+fl-ul 6rq

LL/7/2022 0. l2 0.31 0.4 GP

20 dq*rs eilqfuqrcT qqd-fr frqIUf o.rd
275 tL/712022 0.12 Io3l 0.43 GP

21 lnqrrs ffiqr qrrAaffio'rU
276 LLl7l2o22 0.12 0.31 0.13 GP

22 {SFII q-qRr6[{r cqlddl t+qrul o-rq
6.8: i e.4€2.64

qq o/o qrrff %
27.91 72.09

\

-*-"r*,ffi*r*
qqrqil #mn st-sl

0.43

ffi qq|-Uf EErd I
I

\,
/\
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I
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!

Size - 20x5x2ft. Approximate cost - single kundi RR sroNE. work Rs. - 43000 Each

Construction of water kundi for live stock drinking water of supplied -

I
t
I

t

I
f

l

&w

S. No. G.P. VILLAGE NO. OF

KUNDI

REQUIRED

TIME REQ. ESTIMATE

COST

1 BRATHIYA AMARTIYA 1. 6(MONTH) 43000

2 LOONA KA KHEDA 1 6(MONTH) 43000
3 BALAPURA 1. 6(MONTH) 43000
4 BADLA DEVPURA L 6(MONTH) 43000
5 BHOJRAS BHOJRAS 1 6(MONTH) 43000
6 DOLATPURA 1 6(MONTH) 43000
7 HURDA HURDA 1 6(MONTH) 43000
8 BHADVO KI

KOTDI

BHADVO KI KOTDI 1 6(MONTH) 43000

9 RUPAHELI RUPAHELI 1 6(MoNrH) 43000
10 GUROLIYA KA KHEDA 1, 6(MONTH) 43000

TOTAL 10 430000
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a Size - 20x5x2ft. Approximate cost - single kundi RR STONE. work Rs. - 43000 Each

B) Construction of water kundi for Iive stock drinking water of supplied -
S. No. G.P. VILLAGE NO. OF

KUNDI

REQUIRED

TIME REQ. ESTIMATE

COST

1. ARWAD NAYIARWAD 1 6(MONTH) 43000
PURANIYA ARWAD 7 6(MONTH) 43000

KALYANPURA 1. 6(MONTH) 43000

SARDARPURA 1. 6(MONTH) 43000

BADLA(ARWAD) 1 6(MoNrH) 43000

DITYAS 1 6(MONTH) 43000

2 ITDIYA ITDIYA 1 6(MONTH) 43000

BAVDI 1. 6(MONTH) 43000

BHAGTHALA 1. 6(MONTH) 43000

RANJITPURA 1. 6(MONTH) 43000

DOLATPURA 1 6(MONTH) 43000

3 KOTHIYA KOTHIYA 1. 6(MONTH) 43000

KHEDA PALOLA 1 6(MONTH) 43000
TOTAL 13 559000
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l'"r
fw<Efr

orii or crq

itarim rrfufr g{sl qrq rqt{rd

qrq zils-{ or nH

o.q.

ff{i"r TIFI fl.TI f-6r{ q{ rrRr

la. gs).H. qc iEEI E+q

1 fi-s. sTg, qr<rar { r.s qE{r$ n-o f{d} 6r qEE or+. ra oI Qe
o) qrrs B-6rf,rT. +q,,rsi d qr< st$ cerHl o) gl' ft-fr t qr+
\E6pu1 rsrqr I

q{f,, ftrf,fr, oos {t-S fr litem no 2b )

Long Wall 1 21 6 1.5 189

12260.566
0850.50

255

7.22

fl, cril glnl{r, {rrFI ol qdl{il, gfl E-gl

osn {A d n-g o) so ftcq of qft a-o

cum | 157.80 | 157.80 | 1139.57 i139.57
df+d or*1z {tq qt q€i d +o ti. fi ilqlq qH ol r€rq B-€l/tc fi€t, €Iq-€ td rflrdr q

r rftt< : + tfl : e FrS 3rgqtd d ft-i{ror gtrFtt dsfi ged orqT, iliri {rnd t (item no. 10 a)

Long Wall 1 21 6 0.5 63 00

1 22 6 0.25 33.00

8 5 0.33 0.00

96.00

2.72 l"r, l60r.76 12s26.40 1634.86 7950.44

tls osn qdt t rex oT d r<r-elor *I+d-{q$ 1 : 3, 1 : 6 qT

fufl q-< dFil dsrl il{ri 3{rR r ( item no. 29b )

fiiic qwft r,o

Foundation 1 21 6 1.50 189

189

5.35248

:8TIE

cuf

Cum

ltd q, qq ilrF{ zF}

814.30 I 25s3.15 4358.52 13665.68

4 dlq-d ffie r dl4e z qq{l 4 qFT rz trI fi. qFlIq q€,rs ol lirE

1 18.s 3.5 0.25 16.19

1 22 6 0.25 33.00

I 5 0.33 0.00

49'19

1.39

+t

Cum 4409.11 1094.12 6'137.51
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d2lI

r< -fl,{;rl dQn d{r{ enR I ( item no. 20a) Extra lift

{sfr t:o S/S

0.75 2.25

0.75 2.25

1:6zlT't:8

67.50

11.81

79.31

79.31

2.25

2

n

20

3.5

cuf

Cum

Labour

Material
Total

0.00

0.00
0.00

M*
(ffi&uffi,

iFfi"c a-o_ffi;Fr=l*
rtt Ho ft-gT 1efffl-drt-..r

1529 61
wrrsq EIqR rn 1:4 cilggtd

zsfr fr (itemno76a)
2 5 2.25 22.5
2 20 2.25 90
23.5214
2 18.5 2 74

200.5
net qty 18.63 .sorn I rsz.so I zas.oo I uas.tt 4580 24

71.71o/o

dmfpauw -
Page 2

i

il

;il
ril

I
Ii.
N

It.
t
l
t
!
I
I

l
i

i

t.

I

f
x
i



Sub.: Restoration plan in NGT O.A.26 OF 2020, Order dated 02.02.2022 in the matter 
of Om Puri Vs HZL 

1. On the matter, a committee was constituted by ADM, Gulabpura, District Bhilwara vide 
Order No. sfi1nq,~/2022/760, 01.07.2022. The members of the committee 
were as follows: 
a) Tahsildar, Hurda/Fuliakalan 
b) Assistant Engineer, PWD, Gulabpura 
c) Deputy Director, DGMS, Ajmer 

The above committee was directed to survey on the following matters: 
a) To assess the compensation in relation to round holes in the fields and damage 

to the houses near to Rampura Agucha Lead and Zinc Underground Mine of M/s 
HZL. 

b) To conclude the reasons for the damages occurred in nearby villages. 

2. The above committee has jointly inspected the field where subsidence/pot holes were 
occurred and inspected the houses which were claimed to be affected by blasting 
operation of Rampura Agucha Mine of HZL. 

3. Subsidence/pot holes in the agriculture fields: The pot holes were inspected in 
the agriculture field and observed the size of pot holes was about lm radius to 3m 
radius. The photographs of the potholes along with Latitude and longitude were taken 
during visit. There is open wells of 3-4m radius were located at a distance of about 
200m, which were interconnected by underground tunnels up the Khari River. The depth 
of underground connecting tunnel is about 20 ft. from surface level. The tunnel was 
located in soft strata/soil. In the year 2019, there was heavy rain in the area and due to 
this rain the tunnels and well were subside at many places. The location of tunnel and 
wells were plotted on a plan with the help of longitude and latitude and it was observed 
that the tunnel is in a straight line connecting open wells. 

CONCLUSION: The open wells and tunnel were constructed more than 60 years back and no 
body knows the purpose of construction. The tunnels were made in the soft strata/soil and 
there is no mineral in the area. Further, the open well and underground tunnel were 
constructed up to river Khari. Therefore, it is obvious that open wells and tunnels were 
constructed purely for water harvesting/store purpose only. Hence, Hindustan Zinc Limited is 
not related to this tunnel in any way. 

Annexure-22



RECOMMENDATION: Since, M/s HZL is not responsible for construction of open wells and 
tunnel and it is not any underground mine of M/s HZL. therefore HZL can't be held responsible 

for any compensation. 

However. the tunnel is not yet fully subsides. which poses danger to local persons during work 
on the tunnel area field. This tunnel may be destroyed by drilling holes at 10m apart above 
the tunnel to subside it completely and then filling & compaction of the subside area. 

4. Damage to the houses in Satpal Nagar: The houses were inspected in Satpal Nagar to observe 
the cracks. The minor cracks in the houses were visible in all 10 inspected sample houses. 

On the above, The location of Satpal Nagar was plated on a surface Pkan in relation to the 
workings of Rampura Agucha Lead & Zinc Underground Mine. The opencast workings of the 
mine was about 1287m horizontal distance and underground workings are about 1516m 
horizontal distance from the Satpal nagar village. Manage~ent has conducted a scientific study 
to assess the ground vibration during underground working from CENTRAL INSTITUTE OF 
MINING AND FUEL RESEARCH, DHANBAD in the year 2021. The scientific body also concluded 
that ground vibration near Balaji Temple and mine boundary towards Agucha Village was less 
than 0.5 mm/sec against the safe limit of 15 mm/sec as per DGMS Guidelines. The Satpal village 
is further away from this observation point. Therefore, the blasting vibration in Satpal village is 
almost NIL Further, there was not observed any crack on the officed bui ldings of Rampua gucha 
Mine, which is located just near to the underground workings. 

CONCLUSION: In view of scientific recommendation and about more than 1287m distance from 
the mine workings, it can be concluded that the cracks developed in the houses was not due to 
mining activity of M/s HZL. There are many other reasons for cracks in the houses. 

RECOMMENDATION: Since. the cracks developed in the houses were not due to mining 
activity of M/s HZL, therefore HZL can't be held responsible for any compensation. 

There may be some other reason for the cracks. like heavy rainfall in 2019, black soil of the 
area. contruction quality etc., which may be assessed by any related scientific institution. 

Dy.Director of Mines Safety, 
Ajmer Region 
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E{ firiH
RFq Fio fto {rq$tt 3IrrFI qr{-{ d 61 \,-q tfi+rd rrr go re rfiv

3{rnfi d frs { ,.s.i rs q-ol+ d *iErfi q erftqw dri dt 1[q-+ ve g.ilfof, aIfrFdI

ei 6m-w + wqEr d 'ficn s$EIr€ cfrr* gary, . t 3Irq{I

otw)qqlnzz/t@ fu o1.o7.2o22 * cm fua qfrildr d qlq on& oI ,retr

fuqr rqr-
r. iraff{qn EraI
2. irrfr{qn ffiqro-dl
a (srl qfts<rr sDfrofu gFr.grl
r. Hl T{tGt clt( Ml o-qnr

,ftcn d ERI c-EiI 3IrH d rrq i <-r$-aqn ggw , a-r$-trcn qFfqm-dr

. qrfrq sftrr;fir snfufto x-dwgtl t{ M srqtff qdq M snili{ iltluo q'Xw i
d n Ti sse Ye urq Hsr ( lrdcrf, {qI ) d q6.ri n 3lri crl* d €iel n llFftoi d
Hrq ft-{ffi u.ot.nn oi +6r tqr .rqlt s-m wi d u-5wn {rc alr.I4r d hfuq urA-fi (

I@or-Jflr()+ ffi t{r{frEi-6 o\Ea zs ssiiss3 crc'ri r&irt e+ csg
Rfur qled q,il rrrrrd d 6}fi Tfr /M Qnri d aw t ri t t gu us3 qEo-a w
*o,-{ E.ffgn ff tr ahdrtn rs yeqrfr + Trti # v{ orErn r1s d w.i t rrqkd cb-ql

Frrrqrr zole-2o20 i qfr sn rA t ftrsd awq t us *a d EC g{ {rtr$ "fi qfi-c i trfl
.rc trErffi Enr qE re} gwr d trfu t Eq A rs{ Tr.tvql ki Tc tr w Fo rrt
kri6 d {rd q-t tft wrc-a rYor sc} cfr Q}t

lE-sd 61 LA.iltuDE AND LoNctruDe * rgrn Ere tF? Tefi ffiEfl rrql

d r.o frO adc n t ( Bfuqcovflo am w{ T€r fr6ri ) ftfi dd\ d ct{ t 5nr< orfr
wa {urrt ft{rq d 3rril.l-d r{ S{ q-d <rr S qm wrrr t qs .r{ t t fui frrrrq erqr

rysq-6 ft;qT .rqr I r # qr {lq< nffinr d equn qrQ sst A +trc n51 { q€:r ardr

Trcre vt* qu wntt w Se) sft{ { rnrcr t qa rrrya oprfl rft}€ d drd q'tq roor
ql+d ffi onn d.r{ tr

urq Msr d rqn flirqrd rr{ irarre or wt fuqI rrqr ftrsd erlrn urr d
tFrrrr Er ron d {Ffft w ili . fufi/skrg slrt ua d qts qt wrl vr{ rr{ *r ( qa
sfrqlfl qfn 126 )

vrdlor<n qfuqmar t crq frild oriun qrq 6lBqr , dsr qrdYdt , q ${frqr
dr6n d d Tg .rs! +{r. ffirn oT nfrirm t}i * qa4 ft-a tt RcYC da.q t r

m r&o Eiilr t fr qrs erk ffi d fl-A d1 irftr rM ttqt fr strsuMtc
vlBRAl'loNS d onq qersl T-rr+6 q-seFit,/wB d frpllci t d tl-om ts t Rffio(qo\'fl0
am irrlGrq firn lrn w{ ran qwn e-s$ df Rr,l] fuo 3ic-n fte di *q arJc n flcor
d-6'r tff+S ( sr6y ) dl sik x-q-6c * crff tr ry 1fr E*errr cfiF"qr 6l slq Eilrq qiq
sqtr< ffirq fuqr qNt

dd d s$g vq flilvra 'r.n d ror* d Hfr d seu i 5ur+w cASt, uv cAsE
<rd qq ues) d "rrr{ , n-dir , srerqr 3fq 3{0t .Rlr{ * {fr 6f fun or<r , ,rrrn { 3{r{

<tni o\ dr€ Rrn qri d E€re i A Mftd fuqr qr {.frrlt' furC *qrq d ffi srqr rtga tt
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HINDUSTAN ZINC LIMITED 

Hindustan Zinc is India’s largest and world’s second largest zinc-lead miner. With more than 50 years 

of operational experience, HZL gives highest priority to safety of people and conservation of scarce 

natural resources through technology and innovation. 

HZL is continually prioritising and emphasising the need to ensure compliance and improve social and 

environmental performance. 

Hindustan Zinc’s operations comprise lead-zinc mines, hydrometallurgical zinc smelters, lead smelters, 

pyro metallurgical lead-zinc smelter as well as sulphuric acid and captive power plants in northwest 

India with facilities at Rampura Agucha, Chanderia, Dariba, Kayad and Zawar in the state of Rajasthan, 

along with zinc-lead processing and refining facilities and a silver refinery at Pantnagar in the state of 

Uttarakhand. 

Rampura Agucha is presently having mining and beneficiation capacity of 6.15 and 6.50-million-ton ore 

production and beneficiation. It is an ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 & SA 8000:2014 

certified Mines. 

Commissioned in the year of 1991 and it is located in Bhilwara district at 225 km North of Udaipur 

(Rajasthan). This Under Ground Mines are having a world class deposit with good mineralogy leading to 

higher recovery and resultant low cost of production. Location co-ordinates of the existing Mines are 

25° 50' 00" N and 74°44' 15" E. The altitude of the site is about 390m above Mean Sea Level (MSL). 

Geographically, the study area is covered by Survey of India (SOI) Toposheets No. 45 K/9, 45 K/10, 45 

K/13 and 45 K/14. 

Rampura Agucha Mines are located on a flat plain approximately mid-way between Udaipur and 

Jaipur. The gradient is generally from west to east but locally slopes decrease in elevation to the north 

and south. The Mines area is located 9 km away from Gulabpura in Southeast direction and is well 

connected by an all-weather road. Gulabpura is located about 67 km away from Bhilwara and 72 km 

from Ajmer on Bhilwara-Ajmer section of NH-79. Gulabpura and Bijainagar towns are also connected 

with a broad-gauge rail line on western railway linking Ajmer and Khandwa via Chittorgarh. The 

airport at Dabok near Udaipur and at Sanganer near Jaipur are the nearest airports at distances of 

approximately 200 km and 225 km respectively 
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SKYLARK DRONES - Unlocking the Economic potential of skies! 

WHO ARE WE? 

Skylark Drones is a technology company that is building the core infrastructure for the global 

drone ecosystem. Today, our platform empowers Fortune 500 companies with drone analytics, 

service providers with secure execution of flights and manufacturers with regulatory airspace 

compliance. 

OUR MISSION 

Is to Unlock the Economic potential of the skies! We envision a world where people and 

businesses do meaningful work from an open and connected sky; work that propels human 

productivity forward and fundamentally alters the way our worksites and cities function 

OUR ACCOMPLISHMENTS 

Today, our platform empowers Fortune 500 companies with drone analytics, service providers 

with secure execution of flights and manufacturers with regulatory airspace compliance. We are 

building ground-breaking AI technologies that transform petabytes of spatial drone data into 

actionable business insights so our customers can keep abreast with change 

By helping create institutions like DICE, we are committed to leading regulatory efforts to secure 

airspace and build technology that democratizes safe and compliant access to Indian skies 

To establish drone technology as a universal layer of the enterprise stack, we are adopting a long-

term ‘builder’s view’- by engaging with businesses to discover problems, quantify value and craft 

solutions 

 

 

 

 

 

https://diceindia.org.in/digital-sky-drones/


  

 

Page 6 of 21 

 Sensitivity: Public (C4) 

AGENDA OF THE PROJECT AND FOCUS  

The project area commissioned in 1991 as opencast and now is underground mines. From its 

commissioning stage many species of tree are planted in the various locations of project area. 

Therefore, the aim of the tree inventory was to assess the qualitative as well as quantitative 

arboreal cover of the project area. In additional to this, another was to access density of trees on 

various location of overburden by Drone survey. 

INTRODUCTION OF DRONES 

 Drones are emerging technology with several potential applications in monitoring and assessment 

of forests. FSI has introduced drones in its activities on pilot basis and methodology for application 

of drones in forest boundary demarcation is being standardized.  

DELIVERABLES OF DRONE SURVEY 

• High resolution photography and videography of plantation/greenbelt with 3D mapping. 

• Estimation of area under plantation within acquired/lease area and township 

• Geo referenced mapping of the area 

• Density of plantation area in acquired/lease area and township 

• Identify total plantation no. in lease area and township 

TEAM ON GROUND 

Following personnel were involved in this task from the Client side and Skylark side  

Mr. Dineshkumar Paliwal      Environment Head-Agucha Mines. 

Mr. Mukhtar Ah. Chat            Business Excellence-Lead Safety Innovations 

Mr. Prakash Sharma               Environment team -RAM. 

Mr. Gaurav Kumar              Environment team-RAM 

  Ms. I. V. Kousie                       Operations Head – Skylark Drones 

  Mr.Tamilvanan                       Key Accounts Manager – Skylark Drones 

  Ms.Nagalakshmi                    Sr.GIS Analyst -Skylark Drones 

  Ms.Sangini                              GIS Analyst – Skylark Drones 

Mentor: 

Mr. Manoj Soni-Head Business Excellence-HZL 
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1. INTRODUCTION   

1.1 GENERAL   

This report presents information about the vegetation and tree count in the Plant area of Agucha 

Mines of HZL.   

The scope of work, methodology adopted, and the results of this task are summarised in this 

document.     

1.2 SCOPE OF WORK   

The Plant area of Agucha Mines comprises of an area of 1013 hectares (acquired area), out of 

which 30 to 35% is said to be covered under vegetation. The objective is to estimate the vegetative 

cover with a scientific approach.  

The scope of work includes the following: 

• Estimation of area under plantation within the lease boundary 

• Estimation of density of plantation within the lease boundary. 

• Count of the number of trees within the lease boundary. 

• Similar exercise done for township which is located at around 7 kms from mining location. 

Separate report is prepared for the study of plantation index assessment. 

2. INPUTS FOR THE TASK 

The inputs considered for this study are: 

• Orthomosaic captured from Drone Survey – For the first two items in the scope of work 

• Data collection survey on sampling areas with varied densities to get the number of trees in 

that area, which would help to scale up for the remaining areas – For the third item in the 

scope of work 

3. METHODOLOGY      

Methodology adopted for the task can be briefly categorised as follows:   

1. Extraction of vegetation areas 

2. Sampling data collection 

3. Calculation and summary 
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3.1 EXTRACTION OF VEGETATION AREAS  

Vegetation areas are extracted as polygons by using the orthomosaic. While extracting, the 

polygons are classified as very low dense, low to medium dense and high dense depending on 

the canopy of trees seen from the image. Polygons selections among different sections was 

uniformly distributed to avoid any mis calculation of data. 

• Very low dense – Density is very sparse (5 to 15% tree cover) 

• Low Dense – Density is sparse (15-40% tree cover) 

• Medium Dense – Density is more than low but less than high (40-70% tree cover) 

• High Dense – Density is high (more than 70% tree cover) 

 

Fig-1 Screenshot showing the full vegetation cover 
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Fig-2 Screenshot showing vegetation with density classification 

3.2 SAMPLING DATA COLLECTION 

As the scope of work includes estimating the total number of trees within the acquired area, it is 

highly challenging to count the trees from the Orthomosaic. Hence few sampling areas were selected 

from the vegetation polygons which has a good sample of all types of density. About 8 to 10% of 

total area under each category was selected as sampling area. Physical counting of trees was carried 

out at the site for the sampling areas to verify the numbers accordingly and the results were 

tabulated.  
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Fig-3 Screenshot showing distribution of sampling polygons for different densities 

            

Density Type No.of polygons Total 

Area 

Very Low 11 7.5 

Low 3 6 

Medium 9 12.5 

High 6 6.6 
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Fig-4 Plantation Index of polygons 

 

 

Fig-5 Orthomosaic overview on Plantation index. of sampling polygons 
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Pictures taken during field exercise of plantation counting for sampling purpose 

       

Fig-6  80 Meter polygons counting     Fig-7  20 Meter polygons counting 

 

 

 

Fig-8 Gossan dump polygons counting 
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3.3 CALCULATION AND SUMMARY 

Based on the field exercise and from the vegetation areas delineated from The Orthomosaic, the 

results are tabulated as follows: 

 

Table -1: Details of Sampling area 

 

 

Table -2: Details of Total area and number of plants. 

 

 

 

Chart-1 Density wise area  
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 Chart-2 Density wise plantation nos. 

 

 

 

Chart-3 Percentage wise Plantation cover  
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Density Type Area in hectares Percentage cover 

Very Low 65 18.7 

Low 76 21.8 

Medium 127 36.5 

High 80 23 
 

Details Number Unit 

Total Area of Interest 1013 Ha. 

Area Under vegetation 348 Ha. 

Percentage of vegetation 34.35 % 

Total number of plants 6,84,280 No. 

 

4. 3D VIEW AND DRONE PHOTOGRAPHS   
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5. SYNOPSIS:  

The total vegetation area at agucha Mining location is 348 hectares out of acquired area of 1013 

hectares and the total lease area is 1200 hectares. 

After drone exercise and investigation, the total area found under vegetation is 34.35 % of the 

acquired area which is falling under the govt. norms 

Through this survey total number of plantations came out to be 6.84 lakhs covering all type of 

vegetation. 

 

6. CLOSURE REMARKS FROM HZL: 

Thanks Skylark team for conducting the plantation index exercise through Drone. Looking forward 

for your Incessant support in future also whenever required. 

The report is satisfactory and valuable to us. 

    Dinesh Kumar Paliwal  

Head Environment-Agucha Mining location 
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Meeting of All concerned departments for preparation of 

Restoration Plan (Meeting date 23.06.22 ) 

 
 

 
 
 

Meeting of All concerned departments for preparation of 

Restoration Plan (Meeting date 06.07.22) 
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Meeting of All concerned departments for preparation of 

Restoration Plan (Meeting date 05.08.22) 



 

 

            

Meeting of Public Awareness group dated 18.06.22 

 

 

 

 



 

 

Cracks observed in Satpal Nagar Houses in Village Bherukheda by Joint Team 



 

Potholes in Agriculture field observed in Village-Agucha by Joint Team 



 

Potholes in Agriculture field observed in Village-Agucha by Joint Team 



 

 

 

 

PHED ground Water Supply source sampling by RSPCB for Lead and Zinc Analysis 



 

 

 

PHED ground Water Supply source sampling by RSPCB for Lead and Zinc Analysis 



 

 

 

PHED ground Water Supply source sampling by RSPCB for Lead and Zinc Analysis 



 

 

 



 

 

 

 

Potholes in Agriculture field observed in Village-Agucha and interaction made 

with inhabitants on dated 05.08.22 
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